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MOTION OF THANKS ON  PRE-
SIDENT'S ADDRESS—Conrd.

| Engelish]

MR. SPEAKER: Now we take up
the Motion of Thanks on the Presi-
dent’s Address und befure we do that,
1 would like to bring 10 the notice
of the Members that the time allotted
for this discussion was nine  hours.
I'he Congress (I} was aliotted three
hours and twentv-nine minutes: they
have taken three hours six minutes:
BJP was allotted one hour fifty-four
minutes. they have taken one hour
ten minates: Junata Dal was allotted
fiftv-four minutes. it has taken one
hour tweniy-seven minutes: and CPI
was allotted thirty-four minutes, i
has taken fifty-six minutes. I am not
giving the time allotted to other small
parties. Now.  because of the time
constraint. [ have to request the hon.
Members to be very brief and just to
speak on those points which have not
heen already made. so that other
Members also can get the opportuni-
ty to speak. I will call on the Members
one after the other und I"hope that
they will cooperate in this matter.
Mr. Chacko.

MR. SPEAKER: Mr. Chacko.

SHRI YAIMA SINGH YUMNAM
(Inner Manipur): Sir. 1 belong to
Manipur People’s Party.

MR. SPEAKER: Do vou want to
speak?

SHRI YAIMA SINGH YUMNAM :
Yes. My Party has not been given
time.

MR. SPEAKER : | gave details of
the time which has been consumed by
others. just to keep you informed that
there is u time constraint and we shall
have to adijust the time.

SHRI YAIMA SINGH YUMNAM :
Thank yvou Sir,

MR. SPEAKER : Mr. P. C. Chacko.
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SHRI P. C. CHACKO (Trichur):
Mr. Speaker. Sir. 1 was referving 10 a
noint before the  House adjourned
vesterday. | may be permitted to con-
clude my speech. I only request my
friends in the Opposition to come
cioser o share  the responsibilities
whicn  the country is facing today.
And those who are sitting closer n
the House may come still closer and
that is my request.

Coming to the point. on page 3.
para 18 in the President’s Address.
there is a mention about the indus-
trinl growth, A lot of anxiety has
heen expressed on that point in this
House. T wholeheartedly welcome the
target lixed for the industrial growth
which is 857, This is what we have

to achieve. 1 was listening to  Smit.
Susheela Gopalan explaining about

this vesterday. She was explaining that
the biggest problem is unemployment.

The Left Front Government of
Kerala was offering ten lakh employ-
ment per year. After four years of
administerg the State, they quit with-
out solving the unemplovment pro-
blem even by an inch. Any promises.
if they are not implemented, will take
away the basic trust of the younger
eeneration in the system. So, T hope
that a large investment will be made
in the industrial sector. A lot of an-
xiety has been expressed by the Oppo-
sition side. Anybody who understands
ecoaomics will agree that the rate of
growth can only be proportionate to
the rate of investment. A large and
substantial investment is to be made
during a particular period of time so
that anvbody. either Non-resident
Indians or others may be permitted to
come and invest. All the anxieties are
out of place. This Government may
not have the adequate majority. But
it has got a will to rule the country.
So. any restriction can be imposed as
ard when it is required. In the indus-
{rizl «ector also. regional rmbalance
should be avoided.

Sir. T am coming from the State of
Kerala. The Central sector invest-
ment is comparatively low in Kerala,
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than  the national
1,13.000 crores

It is even lower
average. Out of Rs.
of Central sector investment in the
whole couniry, the Kerala State’s
share is only less than 1.59. This is
quite inadequate. 1 request that the
Government may please consider in-
creasing this when they consider Cen-
tral secter investment further,

13.29 has. [SHRI SHARAD DIGHE
in the Chair|

[n this context 1 just mention one
very relevant point. In the industrial
development the banks have also to
play a crucial role.  The scheduled
aind nationalised banks in the State
are keeping  an unfavourable CD
Ratio.  They have collected Rs. 7.858
crores lrom the State as  deposits
azainst which they have advanced only
Rs. 4.638 crores which is just 39 per
cent of the total deposits. Hence the
credit deposit ratio should be increas-
ed. 1f 5 per cent is increased, Rs. 400
crores for industrial development will
he available.

There is some reference in the pic
sent  President’s Address regarding
the strengthening of the Railways
Well.  we have been  very hopeful
and we were all listening with great
enthusiasm what was mentioned in
the President’s Address. But when the
Railway Budget came. we were all dis-
appointed. Sir. Kerala is a State where
there is no substantial expansion in
respect of railway lines lor the last
25 vears except the small line from
Trichur to  Guruvayoor, which s
inder consideration and which is star-
ving for want of funds. The density of
iraffic in our railwiy lines are also
very high. The Trivandrum-Trichur
sector is utilised 125 per cent. Nothing
about electrification of Kerala railway
lines was mentioned in the Railwav
Budect. and 1 hope the Minister will
rectify this while accepting the pro-
posals from this House during the de-
bate. The segment of Trivandrum-
Trichur is the most dense area, and 1
vequiest the Government that electrifi-
cation may kindly be considered for

the railways in  Kerala. T'he Kerala
Government offered the entire electri-
city requirement for electrification of
the railway lines in Kerala and that
offer has been pending for the last
15 years. The electrification of Jolar-
pet-Erode sector is being completed.
Elecivification of  Erode-Trivandrum
section may also be considered on a
top priority basis.

The requirement of the State in
the sector also is not being properly
attended  to.  In the  Presidential
Address 1t is mentioned that the power
secior will be strengthened. The Super
Thermal Power Station at Kayamku-

lam which was  sanctioned is still
waiting for the iinal cleurance ol the

Cabinet. Qnly the preliminary work
i~ being underwwken on it and [ re-

guest thut final sanction may be ac-
corded.
In ilie trimsport sector ajso. a ot

i things are o be done. But for want
of gime 1 oam not able to elaborate
on this. My esteemed colleague. Mr.
K. P. Unnikrishnan. was in charge of

this Department. He tricd his  best,
but his ‘best” is not enough. The
funds allotted o this sector are not

sufficient to undertike the develop-
menta! work there. Kerala is an ‘ex-
tended city” und the National Highway
looks like a ‘village road’ and il
is the only place where the 4-line
National Highway is not implemented.

Sir. Survey  on Guruvayoor-Kutti-
puaram line has not yet been taken up
and it should be  completed soon.
*While implementing the points men-
tioned in the President’s Address,
Kerala's pending demands may also
be considered.

I would like to make one more
noint and conclude. About the natural
calamities. when any State or area of
the country is hit by netural calami-
ties. no proper help is coming. On
the Ist of June this year, the South-
West monsoon started in Kerala with
high velocity winds and sea erosion
and  land-slides.  In the last  few
weeks 104 persons died in Kerala due
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to this calamity and thousands of
families were uprooted and even now
relie! camps arc operating there. 1he
damage is estimated 1o the tune ol
Rs. 75 1o Rs. 100 crores and no tunds
are coming to Kerala. When natural
calamities are hitting various parts of
the country, it is the duty ot the Cen-
tral Government Lo come to the rescue
ol the State Governments. All these
things are being mentioned mn  the
President’s Address.

In conclusion, | welcome the points
mientioned in the President’s Address.
I he Ciovernment may kindly consider
sympathetically the backwardness of
the States like Kerala. I wholehearte-
dly support the Motion ot Thanks
moved by Shri Buta Singh. And I also
welcome the Prime Minister’s state-
ment that this Government will work
with consensus and the attitude of the
Congiess  Government  should be
undeistood in the proper spirit. We
are facing a situation where we should
all rise to the occasion and face the
challenges that are before the country
and in this hour ot crisis it is the duty
of all parties to come together and
couperate.

With these words, | once again sup-
port the Motion of Thanks moved
hy Shri Buta Singh and thank the hon.

Speaker for the opportunity given to
me.

SHRI CHITIA BASU (Barasat):
Mr Chairman, Sir, 1 rise most reluc-
tantly to oppose the Motion of Thanks
1o the President’s Address. 1 rise (o
oppose because this Address ot the
President 1s nothing but a bald state-
ment. full 0. high sounding postulates
and platitudes without giving a proper
direction to the policies which the
Government  should parsue in  the
matter of the solution of the most
pressing problems of the country. It
does not correctly amplify the most
burning problems that we face today.
Tt does not spell out appropriate solu-
tions to thuse problems. It also does
not correctly measure the depth, mag-
nitude and also the intensity of the
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crises that are facing the country
today.

Sir, within this briet period of time
at my disposal 1 would only like to
diaw the attention ol the Government
to certain basic problems of the coun-
try The fust problem which 1 want
to draw the attention of the Govern-
ment 15 the price rise in the country.
The Congress (1) made an electoral
promne It is quite well known to
everybody in the country, the Minis-
ters and the Members of this House
to what was the promise made
the Congress (I). 1 quite appreciate the
position taken by the hon. Finance
Minister. He was very blunt and
correctly said that it was not possible
tor the Government to bring down
the prices ol essential commodities
and other items within 100 days, as
promised by the Congress (I) Party
during the election campaign. He is
blunt because he is not a politician.
He knows his subject better than
anybody else. | am also in agreement
with him that under the present socio-
politcal and economic policies that
this Government is following, it is not
possible to bring down the price level.
not to speak of rolling back to July,
1990 level If you go through the
price situation in our country for the
iast three decades. you will find that
never had been the occasion where
any Government, of whatever comple-
xion might have been, had been able
to bring down the prices of the com-
maodities mainly because of the fact
that the Government could not take
a bold stand to bring about a radical
change in fiscal and economic policies,
If you have to bring down the prices,
then you have to radically change the
fiscal economic policies.

Sir, 1 have got some figures with
me The Consumer Price Index based
in 1960 as 100, rose annually by about
six per cent during 1960s, by 8.5 per
cent during 1970e. by 9.8 per cent
during 1980s and duning 1990-91, it in-
creased by 11.6 per cent Tt is bound
to go up because the Government is
following a fiscal policy which creates
inflation and which has got some
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cascading effect. If you have to really
bring down the price level, you have to
take a new policy. Naturally during
the Budget debate, we shall be able
1o criticise or even support if it is
pussible the new economic and fiscal
policies that the Government proposes
to make.

Sir, the Prime Minister was very
kind enough to say that the Govern-
ment proposes to strengthen and ex-
pand the Public Distribution System.
Tt is not only the question of expand-
ing the Public Distribution System.
but it is also the question of diversify-
ing the items to be supplied through
the Public Distribution System.

Sir. we have been demanding for
a long time that the Government, if
it is at all interested in bringing down
the price level, should evolve a pro-
aramme or take up a programme for
«upply of essential items of daily
necessities through the public distri-
bution system channcl. at subsidiscd

rates  Here the question of subsidy
comes in.  Unless you provide sub-
sidy. it will not be possible to bring

down the pricc level particularly of

cssential commodities.  In view of
the cconomic policy which the
Governmenl  proposes to  pursue it

wants 1o drastically cut the subsidy.
But | know the cconomic crisis which
the country faces. 1 implore upon
the Government that the subsidies
which are meant for the welfarc of
the people. which are meant for the
common men should not be cut. As
a matter of fact, in order to meet the
crisis, in cerlan cases, the subsides
are to be further cxpanded in order
to remove the grievance of the peo-
ple.

Another very important  problem
which has missed the attention of
the President is the growing regional
disparity.  Growing regional dispa-
rity is not merely an economic pheno-
menon in our country but it 1 more
than that. This growing regional
disparity has given rise to serious
politicul problem.  The political pro-
blen, 1 mean, is the movement for
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sccession and terrorism. One of
the veiy alarming phenomena is
terrorism which pronounces the ob-
jective of secession which we find in
ULFA in Assam. This we find in
Punjab. We find intensified, pro-
longed terrorist activities in Jammu
and Kashmir. 1 am constrained to
mention these voices of sccession are
also audible today in other parts of
the country and | may mention Tamil
Nadu and Darjeeling also in  West
Bengal and Southern parts of Bihar.
My objective is not to draw the atten-
tion of secessionist and terrorists ncti-
vities in this part of the country, but
my objective is to draw the attention
of the House to the basic reason for
growing terrorism and growing sense
of isolanonism, growing sense of di-
vinionism and scparatism. This s
a' » barne out of the growing regio-
nat chisparities.

Unless the Government adopts a
new economic policy to remove or
rother minimise  economic regional

disparities. the unity and integrity of
the country will be in  jcopardy.
Therefcre. it is not  only from the

point of view of economic interest
but alvo from the point of view of
rarger politicul interest.  namely unity
nd integrity of the country. the re-
givnal disparitics should be removed.

In this maiter, | also diaw the
attention  of the Government to  a
longstanding demand of the people
of West Bengal and other States  of
Castern sector of the country and
Northeastern  scetor of the country.
In this connection. | may mention
the continuance of freight equalisa-
tion scheme in respect of iron and
steel and  felescopic  fright of the
Railways By these Iwo schemes,
the States in the Eastern sector,
namely, Bihar, West Bengal, Orissa
and other States in the Nottheastern
region are deprived of the locational
odvantage. It is because they are
the steel produzing States. coal pro-
ducing States and they are
denied of these advantages wi
atise out of the location. The
Government earlier had a committee
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Committee, popularly known us Pan-
dey Committee.  Pandey Committce
alrcady made a recommendotion for
the phased abolition of this scheme.
This has not been implemented yet.
The demand is either you abolish it
in a phased manner or introduce this
system, expand this system. extend
this system. with special freight  for
other indusirial goods. For exam-
ple. there are muny industrial goods
which other Statcs also require for
their manufacturing  activitics. for
example, cotton.  The States in the
Fasicrn part of the  ccuatry are to
take cotton from the Western part of
the country,  But freight cqualisu-
tion facility is not extended to them
in the cuse of cotion.  But the facili-
ties arc cxtended to the Eastern and
Southern States and other Northern
States in cuse of steel, iron and coal.
I have no grudge ugainst other States
as they ure in the process of indus-
trialisaticn. T want that every State
sheuld bave goed scope for speedy
industriatisation  and for  cconomic
deveiopment. But therc should be
a sense  of cquity. Other States
which have got the locational advan-
tage of certain  industrial raw mate-
rials, should also be given the chance
or opportunity to expedite their pro-
cess of industrialisation.

Therefore. I want that the Govern-
meiit should also take note of it

The Prime Minister has made  an
appeal saying  that our country is
passing through 1 grave crisis  and
that nropie should mauke sacrifices.
Tes.  woe are conscicus of the crisis.
But which section of the people are
required to make saciifices!  Would
you kindly give a careful thought to
that?  Is it the poorest of the poor
or the richer sectivn of the people?
1 will give you the figures.

Ia 1981, the top big business had
assets of only Rs. 6,541 crorcs.
In 1988, their usséts ose 1w R,

18,006,317 croves,
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Wi has to  muake sacrifice? 1
think the President should have poin-
ted out thit to enable the country to
mect this grave  crisis.  the richer
section,  the  industrial houses, the
big houses. ihe monopolists should
also have to bear the burden and not
the general people 40 per cent  of
whom ure  still bevond the poverty
ievel,

I hope the Government would
change its ceonomic  policies taking
into account the basic reaiitics in our
socicty.

MAHARANI BIBHU KUMARI
DEVI  liipura-East:: M. Chuir-
main. Siv, | thask you for givisg me
the oppertueity o participate in this
debute eon the Motion of Thanks on
the Address that the President had
been pleased o deliver 1o the two
Houses  of Parlivoment  on July |1,
1991, [ whaolcheartediy  suppirt
tre Motion,  os it has  particularly
civen the backward and the rural
poor and the women. duc importance.
The Government palicy with regard
to the women and children is praise-
worthy,

i would Qihe te contine my obser-
vations particularly to the backward
tribal srca  of the burder State of
Tripura and the North-East. in gene-
ral.

As a representative of the Iribals,

the preblems faced by them.  pose
the guiestion that these geople who
have reccived great love.  patronage

and recognition of the leaders of ihe
neiien and our party. why is it that
in spite of the best eftorts. good
wishes and sincerity on the part ol
the leaders, we. the tribals. feel unfor-
funately that nothing of much signi-
fieinee e been dene for the econo-
mic upliftment ef these innocent chil-
drer of nature.  In the wibals poce-
kets of wlmost all States,  thaie s
exireme e;opomic hardship and the
peopiz wre on the verge of starvation.
This hus eiven rise (o revolt amongst
ive youtli. The guestion 150 Where
has =a!ll the assistance  and planned
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development expenditure for the tribals
cone? It should raise some funda-
mental guestions  in the minds of
the Members of this House with re-
ward to the form. content and future
viahitity of tribals and rural develop-
ment programmes.

Some of the important issues are

.ommaen to all the  tribals of  this
Joupiry. Tuke. for example, the
infiltiation  of non-tribals into  the
iribal belts.  In Tripura. as also m

the Neorih-Eastern
say that we are continuously facing
the problem  of inffux  of refugess
from Bungladesh,  Now, it has crea-
ted a lot of hardship and economic
exploitaiion. It is found that the
Mahajans  and  the  money-lenders
have become the greatest beneficia-
ries.  We also find that the benclits
of ali the Land Acts. all the Land
Revenue & Land Reforms Acts don't

States,  we can

rcach the tribals.  The tribals do
not get the  benefit of those Acts.

Therefore. Sir. 1 would again bring
this fo the notice of the House that
all laws relating to reforms with re-
gard to the tribals should be put into
the Ninth Schedule.  There should
be a Central Act with regard to
Revenue & Land Reforms Act which
cover the loopholes and  weaknesses
of Revenue Laws. In fact, these
Acts should be put in the Ninth Sche-
dule. as 1 said earlier.  There should
be a Central Act which should cater
o the need for codification of tribal
Customary  Law and Land Usage
Pattern. 1 den’t think we have any
pattern of this <ort in this country.
In the North-East., we have tried
this in some States. In fact in my
own State | initiated this Tribal Cus-

tomary Low and  Land Usage Pat-
tern.  We are in the process of it
Again. we require Central  Assis-
tance.

I'C(.‘Ci\-’t,‘;1
They
As 4

b Tripura, in 1979, we
over 20 lakhs of refugees.
have all settled in the State.
result of this. there has been a popu-
lation upsurge.  This is the reason
why most of the North-Fastern States
do not want to have refugees in their
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States.  They find that the popula-
tion imbalances create a lot of social
oroblems for the people.

We have got the Chittagong tribals
who have been staying in Tripura for
the last 12 years. Till today. we
have not been able to send them
buck.  Neither, are we giving them
enough help. 1 think that on huma-
nitarian grounds we should give thesc
people help.  They have been perse-
cuted and they have faced religious
persecution, Thev are also facing
cthnic persecution.  Since they have
been there for 12 vears. I would re-
quest this House to take up the mat-
ter of the refugees who are staying
in Tripura with Bangladesh Govern-
ment fo cnsure that they be allowed

to return  safely to their country.
Meanwhile, thev should be given
some additional cducational,  health

and ration facilities which are very
meagre now, We are giving them
some very meagre facilities.

Sir. we in Tripura are also facing
acute food shortage due to incessant
rains.  hurricanes which continuously
damage our crops. The villagers
and the hill area people are pressing
for an immediate supply of rice and
foodgrain stocks.

Adequate arrangement is yet to be
made to provide drinking water faci-
tities for the triba! and the rural areas.
Steps should be taken to aungment
them.

Public Distribution System there is
extremely poor. As you know,
ours is a land-locked State. We are
surrounded on thrce sides by Bang-
ladesh and we have to depend on the
mainland for all our supplies. There-
forc.  for our Public  Distribution
System should be sugmented o help
the women. the poor women in the
villages and the triba! women living
in the remote areas. we should put
up fair price shops so that we could
at least  guarantee. during lcan
periods, supply of goods at fair price
shops.
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Next, the Agartala Awport v ano-
ther munportant matter I think it
should modernised n the interest
of this Statc because as 1 have just
mentioned, we arc a Jand-locked
State Communication  system 1s
poor  We would like to have fau-
hties for might landing and the faci-
Iities for landing bigger aircrafts like
the Airbus  We do have thiee or
four services but they are not gquite
sufficient ~ We have not been 1.1
ving our planes in time due to many
reasons like the <Iimati factor ec
As 1 have mentioned just now we
have no might lunding tacilities

On the educatonal front 1 would
requ st that we should be given sume
educational facilities mn the tribal an |
rural arcas  We would like to have
free education up to a graduation
level for those students who arc very

poor Wec do have a Tripura Uni-
versity  But we would also demand
that the  Unwersity of Tripuia  be

converied mto a Central University
Education should be muadc < mpul
a;(;ry for all (mldren upto the age of

Besides this a4 medical college with
research facilitiis m the State would
be most welcome Due conuder:
tion for settinp up of this collipe may
be given

Our former Prme Minnster late
Shr1 Ry Gandhi  had announced
spectil integrated programme for the
development of women and (hildren
This would difimtcly help us all
the borde: States of North-East We
have got women from border arcas,
from rural and tribal areas who
should get admunistratne  support
which 13 so mmportant for an integra-
ted development of the country T[h.
National Commitiee for Women’s
Rights 15 a step in the night ircction
We welcome this Government's pro
gramme for the deprived class of peo-
ple, namely, the women

With thesc words. 1 support the
Motion and ‘thank the ir  for
allowing me the opportunity
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SHR1 PAWAN KUMAR BAN-
SAL (Chandigarh) Mr Chairman
5n we are today passing through a
crtical jun~ture  of our hstory |
v1y so despite the fact that an hon
Mumber from the other side termed
such description as ‘Jiche’  When
the Congress(l) assumed the 1espon
sibiity of runming the Government
last month we knew that this res-
ponsibility was to retricve the country
out of the morass mto which 1t was
puhed during the preceding one an|

half years During this period
instability lacerat d our system shecr
imcompetence and indiscipline erodud
the uthority of the Government as
did the scramblc for fulfilment of
cutely person: ambitions Vio
Iunee stalked the land of Buddha and
Mahatma Gmdhi Lack of a long
tum pirspoctive crushed the ceono-
my mflition squeezid the marrow
out of the boncs of the poor  the
rresiige of the cwountiy i the inter-
nation 1 arcna dipp.d to embarras-
sing levels and an all pervading un-
certamty stared modkingly at us

It 1s an this gnm  situation  that
faced the Congress nouopted the chal
lenge and the duty to run the Govern-
munt  We fice two handicaps
domg so  The dastardly assassing-
tion of Shr Rapv Gandhi deprived
us f the protective hand of th:
Nchru Gandhi family whose role 1n
the task of nation building has been
unparrallcd  and  whose place m
Indi in democracy his had an element
of mystiasm This  handicap be-
comes more pronounced and telling
in an ambience where the govern-
mental resonsibilities have to be dis-
charged without enjoying an absolute
majonity in the Lok Sabha Clearly
the task 1s uphill and challenging but
the Government and the party under
the stowardship  of Shri Narasimha-
rao are undaunted We derive our
strength from the legacy of Mahatma
Gandh1 Pandit  Jawaharlal Nehru,
Shrn Lal Bahadur Shastri, Indira
Gandhi and Rajv  Gandhi and are
determined to carry forward that le-
gey ti::h continued vigour and de-

ca
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The President's Address presents
the Government's agenda of action
mn the coming days Combating the
evil of communahsm  violence and
terrorsm have  been accorded due
priordv  as these have mfiicted 4«
devisiating blow on our polity The
economy has nose-dived It has 1o
be resurrected and put back on rails

Sic difficult situations call for hard
coriective medsures

1400 his |RAO RAM SINGH

m the Char|

Any action m this regard will be
wellume but wpecial care has to be
takun to ensure that the poor and
weaker secttans of the society do not
teel the pinch

The Governments  resolve to
streamliine andl strengthen the Public
Distributron Svstem  to ensure  that
the we+best »f the weak have access
to the essent al commodities at afford-
ible prices deserves due acknowledg
ment Shnn Rapv Gandh considered
it as a major socal obligation The
Prime Minister has kept the charge
of tnis mmportant subject with hm |
am conhdent that this will convey the
necessary message to the bureaucracy
| am confident again that the lack of
resources would be no excuse tor not
strengthening the Public Distiibution
System whith his 10 be overhauled
and people with missionary zeal draf-
ted to man 1t

15 commtted to

The Congress
conditions where

strive for «reatin
every citizen leads his life with dig-
nitv and honour In the past, well
thought of plans were nut to work but
two nterregnums  of non-Congress
rle m 1977-80 and 1989-91 pul the
clock back because those at the helm
of affairs had their idiosyncratic no-
tions of governance which made de-
wiomm & casusity | was am-

hear same hon Mem
'bers from the other gide speak-
mmg on this motion as also on the
14—11 LSSND 91
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Conhdence Motion They were etther
Members of a government that lasted
for 11 months o were its supporters
That Government presided over the
collapse of our democratic mstitu-
uons, the retardation ot developmen-
tal process und the lowering of our
pestige  Todav they want the new
Government 1o temedy the ills over-
might  Thev know that their parties
wete rejected by the discerniag peo-
plc.  The verdict agamsi the Janata
Dal was for thewr utter fallure to size
up to the responsibilities that the Go
vernment of India has te shoulder
lhe BJP made an all out frantic
bid for power but their brazenly
communal harangues did not move
the predominantly secular people of
the country

The Congress muy not have obtain-
ed absolute majority but the man-
date of the ple about the role as-
wugned to different  parties 1s unam-
higuously clear

SHRI SAIYAGOPAL MISRA
flamluk)  You got only 36 per cent
of votes

SHRI PAWAN KUMAR BAN-
SAL  Please listen to what 1 am
siymg  Having taken up the icins of
Government the Congress will not
cither i perlormig 1t duties  The
prmary concern 1s the well-being of
the peop'e 1nd 1t 15 satisfymng to dis-
cern from the President’s  Address
thit the Government will  not
be bogged down by any rigidity  of
tnought or dction 1 s approach ta
various mnsues that face us today

Shri Rapv Gandh1  lent a forceful
thrust to the advancement of science
and technology lts benefits reaching
out to the people strike anyone vrst-
ing the country after a gap of five
years As a true nheritor of Shri
Rajiv Gandht's wdeals, the new Go-
vernment 1» commaitted (0 bring sc-
ence and technology to the oentre
stage in economic planning
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Today an interlude o! uncertaint
and despondency has come to an
The return of Congress signifies that
the world outside  will once aguin
fook at us with an eve of understand
ing and respect. Qur credibility has
heen restored. An aura of hope and
oplimism pervades the nation’s life
This is the result of Shri Rajiv
Gundhi's untiring  efforts. He lived
and died for India's unity and inte-
grity; lor India’s progress and pros-
‘)crily. An unrelenting desire 10 take
ndia to the 21st cenlury was a pas
sion for him. It was his literature.
his poetry. his philosophy. It was thix
passion which made him going, it was
this passion which made him aspire
and it was this passion  which was
his anthem to life. He instilled &
sense of confidence and  self-respect
in the minds of his countrymen and
after their frustration, their night-
mare of 12 months, when he was
poised 1o take over as the Prime Mi-
nister of the country, forces enemical
to the country assassinated him. The
captain who was celcbrated and sung
the world over was snatched from us.
How ant Walt Whitman sounds!

Sir, 1 quote:

*Oh! Captain! my Captain!
fearful trip i« done.

Our

The Ship has weather’d every rack,
the prize we sought is won. .

Ship s
sound....

. The anchor'd  safe and

* But 1 with mourntul tread
Walk the deck my Captain lies.

Iallen cold and dend.”

Sir.  the Congress Government
headed by Shri P. V. Norasimha Rao
is commitrted te carry  forward the
ideals that the Congress under the
inspiring  leadership of Shri Rujiv
Gundhi stood  and fought for. He
wanted the youth to play a dominant
role in nation building. The Consti-
tution was amended to reduce the
yoling age to I8 years. A compre-
hensive New Education Policy . was
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jormulated and schemes were initiat-
ed to generate employment, We are
aow assured that greater emphasis
would be laid thereon. What is im-
perative today is not the creation of
unproductive jobs. but creation of
sources of income for the people and
this cun best be done by providing
for new avenues of se!f-employment
so that nroduction increages and avoi-

dable  improduciive  expenditure s
reduced for  attaining the desired
couls.

Sir. 1 Jo agree that India’s greatest
souirce is its people but it is time that
we sit up and think about the impera-
tives o control population,. A na-
tinnal consensus is required to do so
ard devise u package of incentives
4l cisincentives lor the purpose. A
~o'itical will is required to be shown
by all the parties.

Sir. to conclude. | want to refer to
the urgent need to work on electoral
and judicii! sxforms. Some definite
measures. were taken by the Congress
exrlier ta cleanse public life by en-
acting the anti-defection law and to
check rigging. booth capturing and
other mal-practices  during elections.
This. however. is a continuing pro-
cess. We have to now see how the
evil influence of money on the elec-
toral process can he curtailed.

The judicial process  touches the
lives of almost every citizen of the
cauntry.  However. the experience is
often frustrating. Shri Rajiv Gandhi
referred (o the necd to introduce ju-
dicial reforms in his last address to
the nation from the ramparts of the
Red Fort on the I5th August 1989.
I am confident that the new Govemn-
ment will act on it

With these words, | deem it my
privilege to-associate myself with the
motion moved by Shri Buta Singh 1o
thank the President for his Address to
both the Houses of Pgrliamens.
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[Trunslation)

SHRI SURAJ MANDAL (Godda):
Mr. Chairman, Sir, 1 rise to oppose
the Motion of Thanks on President's
Add:ess moved by Shri Buta Singh. [
hud also given some amendments to
the Motion of Thanks. When Shri
Buta Singh was the country’s Home
Minister. the then Prime  Minister
Shri Rajiv Gandhi had taken upon
himsell the task of solving two major
problems. One was the long-pending
demand for the creation of a separawe
state in the Jhurkhand area. under
Avticle 244 of the Constitution of
India and the second one- was  the
Babari Masjid issue. While on  the
ane hand. he permitted the “Shilanyas®
ceremony to enable the construction
of the Ram Janambhoomi temple at
ihe site. where the Bubari Masjid
stands and on the other hand. the
JGoverament of India  conslituted a
commitiee under  his  Chairmaanship
on September 11, 1988, in order to
resoive the Tharkhand Problem.

“English)

SHRI MORESHWAR  SAVE
tAmangabad):  Sir, no Minister s
present here (Interruptions)

SHRI SATYAGOPAL  MISRA
(Tamluk): Where i~ the Minister?
(Interruptions).  The treasury Benches
are empty. A

[Translation)

SHRI DAU DAYAL JOSHI
‘Kota):  Mr. Chairman. Sir. today.
nol even a single Minister is present
in the House.

SHRI KALKA DAS (Karol Bagh):
Mr. Chairman. Sir. it scems that the
Government is not serious about this
discussion. 1t is against the dignity
of the House. (Interruptions)

MR. CHAIRMAN: As soon as
you said, Shri Sitaram Kesri has en-
tered -the House.

SHRI KALKA DAS: Mr. Chair-
mat. Sir.  vou should issue instruc-
tons to the effect that such things
should not be repeated, because the
dignity of the House is lowered
thereby and moreover they themselves
irad moved this motion.

Engiinh!

SHRI1 K. P. REDDATAR (Machili-
natnam):  He is entering the House
without  any seriousness.  (Mnrerrup-
onsh

[ ravesta i

MR, CHAIRSIAN:  Many senior
ieaders of tiw Congress Parly includ-
g Shri Chamdulal Chandrakar  are
present in the House.  Your senti-
ments <hall be conveved to the hon.
Prime Minister.  There is nothing to
wivry about,

(lenterraplivins)

Mik.  CHAIRMAN:  Mandal
Sanib. veu may piecise continue.

SHRI SURAJ SiANDSE: T am
o orent supporter of Shri B. P. Man-
dal  and 1 whole-heartedly sup-
por the  recommendations  of the
Mandad Commission. To come back
tyv the point. a Committee on Jhar-
khand Matier.  wias  constituted by
‘e Afinistry  of Home Affairs on
September 11, 1988 and it continued
i deliberations for two years. The
Commitiee visited Bihar, West Ben-
gal and Orissa and submitted its  re-
pot aleng with its recommendations
1o the Union Government on May 18,
199(0),

Mi. Chairman,  sir.  today there
m. demands for a Jharkhand State.
L'ttarakhand state. a Bodo State in
Assam and for other autonomous
states.  but  no  solution 10 such a
serious problem hus been mentioned
in the Prosident’s Address. It is the
most serious problem. [If you keep
your eves and ears open. you must
have come 1o know of the statement
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made by a Member of the Autono-
mous Demands Commiitce in which
he had said that there was only one
solution to this problem and that was
AK-47. which obviously meant iaking
{0 arms. -

Mr. Chairman, Sir, when India at-
tained Independence, we had only 14
stdtes. but today we have 25 states.
We would like to know from the
Union Government as to what is the
harm in having. one or two more
states. It is very clear from the con-
tents of the Constitution of India that
the scheduled areas of Chhota Nagpur
and Santhal Pargana have been con-
stituted under Jharkhand area under
the provisions of Article Z44. Thus,
the Union Government is responsible
towards that area. ]I the State Go-
vernment is not able to protect in-
terests of the tribal people. then it is
the responsibility of the Union Go-
vernment. the Ministry of Home
Affairs to protect their interests. It
was mentioned in the House just now
that our foreign debt is on the increase
and that a loan of Rs. 1.000 crore
was obtained recently. Shri Paswan
wondered as to where such a huge
amount had disappeared. 1 would
like to inform the House about the
manner that money was spent with
ample illustrations. 112 blocks in
Chhota Nagpur and Sunthal Pargana
in Jharkhand rcgion in Bihar State
come under the purview of the tribal
sub-plan. That money was allocated
for the Tribal Sub-plan under which
there should have been averall deve-
lopment of all these areas. [ have
with me the stalistics brought out by
the Development Department of the
Bihar Government. They have pro-
vided district-wise figures. Of the
112 blocks. which fall under the 12
ald districts, 1 shall start with the
Sahebganj district.

Development in Sahebganj is 1 per
cent. in Palamau it is 2 per ccm.
Dumka 3 per cent. Goddu 4 per
cent, Giridih 5 per cent.  Hazari-
bagh 6 per cent, Gumla 7 per cent,
Deoghar 8 per cent. Ranchi 1] per
cent, Lohardaya 12 per cemt, Singh-
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bhum 13 per cent and Dhanbad 19
per cent,  These are the perceitages
of 12 districts. Similarly, 1 have
with me the figures relating to the
allocation of funds dlisirict-wise and
year-wise under the Tribal Sub Plan,
but it will take a long time if |
start giving these details.  What 1
want to tell is that this is the level
of development ulter huving spent
funds worth crores of rupees of this
Board in different five year plans.
These funds had come from the
ILLM.F. 1 would like to usk Shri Buta
Singh and others as to who pocketed
this moncy? Naturally you: because
you are in power for the last 40
years. This is how development is
taking place these uays.

1 would like to cite an example
on the question of employment. Shri
Buta Singh was saying that the Con. .
gress is the soul of the country. As
| said a few days ago. only the bare
chested men are seen in  this pan
of the country. but in my constituen-
cy. even women arc not able to have
clothes 10 cover their bodies fully.
Such is the area to which I belong.
Who is to be blamed for biinging
the country to this soiry puss du-
ring the last 40 years? How can
the Congress be the soul of the coun-
try?  The opposition  has heen in
power in Bihar only for 41 years out
of these 40 wveare, Whit hus been
the achievement of the Congr:ss? The
total number of jobs in the State
Government is 2,94.173, Out of this
number the share of  scheduled
tribes is just 21387 which comes to
543 per cent. In the Public Sector
Undertakings of the State  Govern
ment the total strength of employees
is 26,354 and out of i's the number
of employees belonginz to scheduled
tribes 15 757 which comes o just 2.86
per cent. The total number of em-
plozyees working in the local hodies
18 26.500. but the percontage of those
belonging t0  schediled trites and
Harijans is zero. Who ruled the State
for 40 years? It is the Congressmen
An amount of rupeas five is a big
thing Yor a poor man but for Ambani
even Rs. 500 crores is a smull- thing.
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Mr. Chairman, Sir, an amount of
rapees five is a substantial amount
for the people of the area to which
I belong. The people in thit area
cultivate  their fields and pioduce
paddy, wheat and vegetables, but
they do not have money 10 bu
even salt and edible oil. You will
be surprised to know that it 15 our
ares which produces the entire wealth
required for running the Govern-
ment. You just go to Dhanbad and
you will find that the people call it
‘Sone ki chidia® /Guoden sparrow).
Wealth 15 produced there and the peo-
ple from all over thc country have
thronged that place 10 posscss that
wealth. The C.CL. and ECL. ar:
located there. We are simply the wat-
chmen of this vauit. but key to this
vault 1s with you. The poor is simnly
guarding it Gradually, th local peo-
ple are also learning the art We
want to tell the Governmeat not
to thrust all these problems wupon
others. Please do not try to cover
up your failures It you do that,
you will be cencouriging  eatie-
mism because you do rot take into
coasideration the reality of the situa-
tion,

The people talk of elections 1
Punigb  The moment your party
came to power, you got the elections
in Punjab postroncd I know you
dre expert in  political  arithmetics
Had elections been held in Punijab
as scheduled. your party would not
have won all the 13 s.ats Tt would
have been difficult for vou to win
scats over there That 15 whv vou
took the pretext that the other parties
did not want elections in the State
During the Prime Ministership of Shri-
mati Indira Gandhi. the students in
Assam started an agitation on the
question of foreigners ih the State At
that time. all nolitical parties were
in favour of finding solution to the
rroblem of detection of foreigners,
and  stopping aritation of students
before the elections were held in the
State. But your party did not post-

e the elections. The result was

t the State Government employees
detided to boycott the elections and

to refuse election duty. In that

situation, you carried the Bihar Gov-
ermment employees to Assam  and
held the elections there.  Electoral
rolls and ballot papers were printed
in Assamese, but the election duty
staft being tfrom Bihar did not know
that language and as such, they were
not in a position to read the ballot
paper. One of the high ranking offi-
cials was my friend and he told me
that we went to the voters with ballot
boves at their houses and got some
balivt papers put in the ballot boxes.
What [ mean to say is that you did
not postpone elections m the State at
that ume You must admit what-
ever mistakes you huve committed
till date and you must also try to
cored| them 1 would like the Cen-
tral  Government to take all these
things serously So many urgent is-
sues are waiting decision of the Gov=
orament  The Gover unent ot Bihar
15 losing Rs 2 crores duly as 1oyalty
and cess The Centrai Government
does not have even time to give a
“woaght to 1t They should compen-
site this loss of the State Govelnment

that this money could be used for
development  The rumber of States
in the country went upto 25 from 14.
We demund that the bigger states
should be further bifurcated and the
Cential Government shou'd set up a
“iales’ Reorganisition Committee for
this purpose Otherwise take it cer-
tain that Tamil Na.lu, Kashmir, Pun-
iab and Asuam will be autonomous
<lates one day Another thing that
we were talking among ourselves was
ttai the Congress Party got fresh
lcase of life after the death of three
Gandhis  Firtly, it got a frsh lease
of life after the death of Mahatma
Gandhi  Thereafter when the Con-
gress was on the verge of extinction,
Shrimat: Indita Gandhi's assassination
gave yet another lease of life to the
Congress. Then for the third time,
when Congress was on the brink of
being wiped out. Rajiv Gandhr's as-
sassination come to its aid. There-
fore, all thesc things should be kept
in wview and States Reorganisation
Committee should be constituted to
solve ost problems,
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If the Government is sincerc in car-
rying the principles .nd ideals of
Mahatma Gandhi 1o the people, it
must strive to soive the problem ol
Jharkhand by 20d QOctober, 1991,
failing which the people of  Jhar-
khand will not allow the work in all
the coal mines. Coul und iron ore
will not be allowed to be taken out
from the mines and u big agitation of
economic blockade will be launched.
Then you will say that it i~ taking
the form of eatremim.  Therelore,
I would request the Central Govern-
ment to  take this problem seriously
before it is too late

Since all these pointy do not find
mention in the President’s Address,
the Motion may be amended accord-
ingly

With these words, | conclude

{English)

SHR1 SUNIL DULTT  'Bombuay-
North):  Sir. 1 tise to support  the
Motion of Thanks on the President’s
Address to both the Houses of Parlia-
ment --Lck Subha and Rajya Sabhi.

In the President’'s  Address. (wo

i are of great importance and
aﬁec:al emphasis is given to those two
things. Firstly.  viclence in the
country and sccondly. cconomy of
the country.

Violence v spreading hke a wild
firc in the country  Vwlence has
taken away the lifc of our beloved
Leader Shii Rajiv Gandhi who was
the torch bearer of that Iudi that is
sl ntegrated. secular.  selfere-
liant and modern.

Rajiv Gandhi  was Just mne vears
away from taking india slepping into
the 21st Century  He was a symbol
of encouragoment and strength to the

th of our country. Alas the
udding flowur that was sprcading its
fragrance 1n the beautiful garden of
India fell at the hands of violence.
Violence has been the cause of des-
truction of mankind and that violence
has taken away from this plunet earth,
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men like Lotd Chrst, Imam Hussein,
Guru Arjan Dev. Guru Teg Bahaduor.
Mahaima Gandhi. Indira Gandhi and
now Rajiv Gandhi.

on President's Address

I want 10 submit that Shri Rajiv
CGandhi was net assassinated only by
LTTE but he became a victim at the
hands of those people. parties, orga-
nisations who spit the fire of vio-
lence Peuple who  bicathe vio-
lence. people who speak wiolence.
We witnessed  this violence  «during
clections, If 1 may say so. the clec-
ton was not o demociatic election
but the clection was.  as it we  aie
tightimg  a «vil wan i some of the
areas

I appeal. Sn. through »vu o the
hon. Mumbers  that et us all  su
think spesk ond umte  We decide

W eradicate the violence out of  our
system Ton how long, India  will
heep on sacnificing  wicat men  like
Ryn  G.ondhi? And why onl

Nehru ond Gandhi family have be-
vome the victims of such violence?

When
out his

the Preadent way teading
Address, [ found that the
sound system  was not working pro-
perly in the Central Hall When
the trst Citiren ol the country i
speaking | think 1t becomes the
duty ot the department corcerned to
see that the ~sound system v checked
much carlicr 1 agiee with my col-
league, Shrn Jaswant  Singhji  and
other hon. Membere who also poin-
tud out about this sound system

I do not know whether the othe
thir 2 was abo true or not.  But 1
was 1ol that at the time of the clee-
tion of the Speaker. our Puyme Minis.-
ter. PV Nawusimha Rao. tried to
seck the  cooperation of Mr V., P
Singh, but. somehow. 1 was told, that
he declined to give his support. 1
wish. if the Primv Minister had nar-
rated to him this sher (couplet) he
would have .agreed 1 will narrarc
thut  sher mn this House
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“Ranjish' hi Sahi Dil ko Dukbane Ke
liye aaj.

chhod ke june
ke liye aaj”

{ think this might have good effect
on him and we would not have the
rroblem of consenses.

I shall compliment our Prime
Minister  on  his clear-cut  policics
ancl vision that he has expressed in
his summing up spesch on the Motion
of Confidence in the Council of Minis-
ters. He «aid as follows:

“The people have comeback to
Congress, but  with a  warning.
They say. ves. Congress will form
the Government. But Congress
will not ride rough-shod.  The
Congress will have to try its  very
best to find a consensus with other
partics.”

Aap phir se hamen

Tt is a question of the country’s  pro-
gress. It is imperative on all of us
that we must join our hands toge-
ther to take the country ahcad. 1f
we keep on fighting and finding
faults with others, 1 think. this coun-
try will have much bigger problems.
Therefore, through you. [ request all
other political parties and their lea-
ders that though we are in a minori-
tv. But for the sake of the country and
for the country's progress. if we
come forward with some program-
mes, they must give us their support-
ing hands: that is the only way to
take the country out of the turmoil
that we are going through.

Secondly. his stalement encourag-
ed me much more when he talked
about Assam. He said as follows
“Left to mvsel!, ] would let the State
Government  deal with the
without interfering, without taking
wny initintive from Delhi itself and
creating more confusion.”

- T am sure. the Centre-State rela-
tignship - will be discussed in detail
and there will be more autonomy
yvmtnlheShwssot Itheycan
vitualise their awn ems,

cause every State Im got its owv

‘Addeess of -July 11, 199k 1.

problems: and the people of every
Statc know much more about -their
problems than the Centre knows.
Therefore, we must give them more
{reedom so that they can solve their
own problems in their own States.

I was very much pained to find
that there was no mention in the Pre-
sident’s Address about some of the
important  people of our  country;
that means 10 per cent population of
our country: and they arc the most
“cloved people, the disabled
There is no mention about the dis
abled prople in the President's Ad-
dress: and it has pained me very
much. Wc have 85 million disabled
people in our country.  The people
of India were waiting that the
President of India would make a
mention about the disabled people in
our country in his Address. The
President should have mentioned
about them so that they feel encoura-
ged that the Government is doing
something for them also. 1 received
so many telephonic calls from all
over India saying that there was no
mention about the disabled people in
the President’s Address. 1 would
like to bring to your nofice that, ac-
cording to WHO and the United
Nations. the population of the dis-
nbled people is 10 per cent of our
total population. that is 85 million
disabled people. The Government
of India's survey says that the num-
ber is less, 8 per cent. A private
survey says that it is more, 10.8
cent. In our country 36 children
arc born disabled cvery day, three
per hour. We have 20 million men-
tally handicapped. 18 million blind
and 25 million deaf and polio-stric-
ken. Just a mention about them
was cnough, that the Government
would take care of them. y
five million handicapped would have
becn pleased with the GOvernment
because the fﬁ:ay.r of the handicap—
ped reaches God. and Lord Rama
much earlier than of the other people,

I Bave with me three Addresses of
the President. 1 have tbe.&a%t’s
ve
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{Se: -Swsil. Dutt Punjab. The people in Punjab arc
peaceful. There is communal har-

the Piesident’s Address of Dccember
20, 1989 and I have with me the
President’s Address of February 21.
1991, It has differont colours. But
the basic thing is the same,

SHRI CHITTA BASU:
substance is the same.

- SHRT SUNIL DUTT:  Exactly.
That is what | want to bring to the
notice of the Government. They
talk abgut Punjab.” 1 will read from
the' Address of December 20. 1989:

The

. “The Punjab problem has defied
solution so far. Over the past
few years we have witnessed wid. -
.spread violence. There will b:
ne compromise  with sepaiulism
- and no yielding to extremists. But

there  is admittedly a compelling

."need for a national endeavour to
resolve the problem.”

Febmary 1991:  “The situation in
‘Punjab is being constantly reviewed.
The Government shares the gricf und
sorrow of all those who have been
victims of the senseless violence un-
leased by terrorism.  Government is
determined to put down terrurism
and sccessionism with a firm hand.”

And now July 11. 1991:

“Violence and terrorism in Pun-
jab continue unabated. It is.
-however, heartening that the pec-
ple of Punjub have maintainzd
communal harmony in spite of the
nefarious | tuctics of the terrorists
.who constitute small fraction of
the populatlon

In these fen years. from 1981 to
1991, * 9.070 people have been kill-
ed.  They died because of violence
in Punjab. Every Government that
cames, comes with a promise tha:
they would bring peacc to Punjab and
time . therc is an endeavour
dl?h ; in violence and frustra-
l as one of the Members of
th!l lugust r:m’ousc for lltr:; mmﬂ
peace of ab  wal
Tor 78 duys frome ﬁomhty
ind met the people”

mony.  There is no difference bet.
ween Hindus and Sikhs over therc.
Anvbody who is living there. is an
Indian. ~ And 1 assure you thut 90
per cont of the people there want to
live in peace and harmony in Punjub
and 1 generally feel that there is no
political will in all the pulmml par-
ties who are ‘There in this august
House. whatever may be the Govern-
ment that has come here to solve this
problem.

1 have witnessed one of the meet-
ings of the polilical parties and 1 as-
sure you that they were more aggres-
sive and they were more violent than
the various extremists or Atankvadis
about whom we have been lalking.
or the terrorists.  There is no doubt
about it. In comparison. 1 feel 1
should say it in this august House
that we must re-think and adopt
different policy on Punjab. We have
hurt the psyche of the Sikhs. We
have hurt the psyche of the Sikhs for
a long time. 1 beg to submit that
Shtimati Indira Gandhi kept on say-
ing, after the Operaticn Blue Star
that" “We have to give a healing
touch to Punjub.” What have we
given to Punjub?  We have given

nothing. We have given them bul-
lets. We have sent armies over
there. We have sent CRP there. We

have sent the armed forces to Punjab.
But we have never given a healing
touch to Punjab.  You can ask only
the mothers of those people. whether
they were innocent or terrorist who
have become victim to the violence,
what is happening to them and to
their families and ‘houses. 1 always
feel that we should give proper com-
passion ‘when-‘we talk ahout the solu-

tioh of Punjab problem,

Sir. 1 know, being a congressman.
the gruesome assassination of Shri.
mati Indira Gandhi. Tt was one of
the most terrible thing. I alsp ag-
mit that the kll!ini of Sikh children
and all o ?op Was a preat tm-
gedy. Blt this House never ‘com-
d:'}::aruiamtﬂmam
t
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Today we have to revive and bring
honour to Sikhs. The other
day I was in South India. When I
was talking t0 2 South Indian, he
told me that he had been to Anda-
man and visited the famous Kalapani
Jail. He said that there is a list
there as to how many people gave
their lives for the freedom of the
country and as to how many people
were in the Jail, and were hanged
over there.  Sir. in that list, Benga-
lis are the first and Sikhs arc the
seccond. The Sikhs gave their life
for the freedom of the country. They
are in our Armed Forces. How can
they say that they want a separate
country. I cannot ¢ven think about
that.  Sir, T was in Golden Temple
for 41 hours. I met all the five
Heat Granthis and also the tcrrorists
over there. In 4] hours, nobody
ever said that they want Khalistan;
nobody ever said that they want a
separate country. nobody cver said
that they want a «eparate nation
How can | beheve that they want
Khalistan” It is a thing that is
being propagated by politicians  be-
cause they cannot reach them. When
you push the people to the wall, they
will shout. We have pushed them
near the wall When they wanted
to escape, they became angry. Their
pride was hurt  You will have to
bring back their pride and say that
they are the greatest people and they
are the greatest asset of the country.
How can we cver forget that Sir?
My appeal is this. Why should we
be rigid on Punjab?  Punjab was
that Punjab from the Frontier to the
boundaries of Dclhi.  Punjab was
a Punjab when Haryana and Hima-
chal were there  Now Punjab con-
sists of 12 Districts. 1f we cannot
maintain peacc in those 12 Districts
now, then what is the use of having
a big august House and fighting elec-
tions ?mdl spenclli rr;lilliog;
rupees? appeal that they do not
want an independent country. There
is no harm in changing its name as
‘Khalistan’, They will abide by the
Constitution of India and it will be
a part of India. They admit that.
Then, why can you not give the
name? When you can keep the

15—11 LSS/ND/91

name as Rajasthan, .Malareshtra,
Mizoram, Nagaland, there is no harm
in changing its name...CInterruplions)

SHRI ANNA JOSHI (Pun¢): But
you just now said that they do m
want Khalistan.

SHRI SUNlli;dl:U'IT: do
not want an pendent
Why do you not name it as Khalis-
tan?  Punjab means five rivers.
Now those five rivers are not flowing
in Punjab. Therefore, Punjab should
be given a top priority.

Sir, T earnestly feel that if there is
peace in Punjab, then there will be
peace in India.

SHRI PRATAP SINGH (Banka):
I rise to opposc the Motion of
Thanks on the President's Address
moved by Shri Buta Singh. This is
a very crucial period our history
and we did expect something very
different in this Address from what
we have had to find.

My basic reasons for not s
this Motion of Thanks first of all are
that he has not adequately touched
upon the burning issues which the
country is facing. We have pro-
blems in a number of States Ep
Kashmir, Punjab, Assam and other
We have a great unemploy-

is the need to develop areas in this
country which are well behind
norms for devel t. In the State
of Bihar where | come from we find
that mc amhggy bem all the
amenities wi any can _ex-
Our roads are not enough or
well-made or maintained. Most of

g

educahonzm in my State fs on
the verge of prictical . These
are the buming issues. must
be solyed because we cannot affopd
to waste the life of our future gene-
ratiot, = The yate at which the pro.
gress is being made specially in the
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field of education, ] can assure you
that before we have adequate number
of primary schools jin ‘my State. a
gencration will pass At this criti-
cal juntture of our history, can this
ratfon of pa p.ag"’ (e 16, Tack 'of o
ra to u-
catifrd? umtlfzn is our biggest
asset and weilth T regret to say
that this hag not been properly recog-

nnéd and no steps have been
taken o s dlection

ln‘para 12 of his Address the Pre-
sident says

“Government _recoghises 'that the
country 1s m the midst of an eco-
nomic crsis of unpfecedented
magnitude ™ | € &

I thihk, most of us arc aware of
the present Situgtion' and how this
country has come to this pass In
fact, ' would say that perhaps
this i rather an ynder:atatement of
the enormous amo of disaster

this count 15 | toda
HeYurther s Y 1 Tactns today

“It has been living beyond 1ts
means apd.adapting soft options ”

Well. I do not-know exactly what
15 meant Soft options” smce I
am ot & cial wizard But lpok-
g at it as a normal person I can only
say thst 1ons” means that
an mfdvidual goes to a bank, takes
ap ‘overdraft and have a withdrawal
T would like to state that for the last
40 years under successive govern-

ments  headed b{ the ress(l)
My:ide this couatry has begn ta for
a

all this mess (I
from

;m"fm. - In Para 12 it 11 mention-
“Government is committed tq the
mwcro-economic  stabslisation and
struttorkl reforms which will un-

"the natiog’s latent energy to
about accelerated develop-
mant "
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Now, at a glance 1t appears that per-
haps we are looking at the name of
sdme fiew bacteri: Our observa-
tion 1s Just the same that the present
Government 15 hoping that the people
of India will pull out chestnuts out
of the fire  This 1 the sorry state
of affairs for anv  Government to
make when they s1y that we are wait-
ing more or less for the latent energy
of the nation to be unleshed, which
will therebv acceleriie development

Now, | want to say something
about generation of black money
We are talking about putting an end

to this putting 4 curb on this
menace | charge that the previous
Governments  have  systematically

taught this nation how to be dishonest
by providing a system  of taxation
which for the individual at least 15
very cumbcrsomg and causes embar-
rassment I do fudd  strongly that
this needs to be lovked mto It 1
the duty of the Government to sec
that there 1~ no incentive to have
black moncy This should be detec
ted How they are going to get the
black moncy s for them to do?

Now, [ want to say something
about Jammu and Kashmir This
problem of Kashmn 1 gomg on far
too long  Wec have faced with this
problem eveisinie independence ahd
I find in the Presidunt’s Address 1t s
mentioned and | quote and that 1s
the only thing that can be said about
Jammu and Kashmu s this

“Special attention will be paid to

providing employment for the un-

employéd youth of Jammu and
shomr ™

This shows how we are really hoping
to bnbe the Kashmir 1s and keep
them within our fold of 1t 1s poss-
ble I submut for your kind atten-
tion that the Kashmir situation needs
to be given a fresh look and we have
to sce the reality as they are

MR CHAIRMAN

Shr1 Prata
Singh, please wind up ?
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SHRI PRATAP SINGH Sir, ot
reminds me of a situation where a
husband 1s trying to keep hold of
his wife has found for heiscif another
younger lover  Under such circums-
tances, there are few options that
you are left with You have a
choice to buy back your wife by pay-
g off the lover  You have the
chowe of bribing the wifc to remam
with you

MR C(HAIRMAN You arc
not bemg  wvery  chantable  to the
ladies

SHRI PRAITAP SINGH Well,

Sir with due apologies to the ladies,
1 would put forward my last pomt
whih 1y that the last option 1s to put
the country on yow own head and
call it a day  We have to recognise
that the Kashmir problem has gone
long cnough and we must reahse that
to keep the entire peoplc against their
will 1s not going to b. possible
through coercion 11 v not going to
be possible through bribery and it 1s
certamly very difficult at this pomnt
of time to pusuade them (o remamn
with us

Lastly 1 would hke to say that
this Government s guite silent about
the future of Centre-State Relations
Unless we address ourselves properly
to this need we cannot hupe to keep
this country unified and on an even

kecl  With thuse words, 1 conclude
[T ramslation)
SHR1 CHANDULAL CHAND-

RAKAR (Durg) Mr Chairman,
Sir, today the House has taken up
discussion on the motion of thanks
moved by Shn Buta Singh on the
President’s  Address made on [lth
July  The dastardly assassination
of a great liader like Shnm Rajv
Gandhi, has proved the growmg
cult of violence n the country’s poli-
tics  So much so that it has emer-
ged as a threat to the country’s demo-
ctatic policy tself  Not only tham,
the law and order situation in the
country has deteriorated to a great
oxtent n the last on¢ and a half

It has brought lochl politi-
the coun-

yedrs
cal and economic crises in

try  Similarly, the income dispari-
ty between the and affluent sec-
tions of the 18 widening It

we give a

15 very, imporant ¢
jng these pro-

seriois thought to_ 50!
hicms

AN HON MEMBER: Has the
law and order syustiom deterjorated
only ;n the past one and a haif
years? N

SHRI CHANDUEAL CHAND-
RAKAR Apart from being
follt‘:::;l 1 have alul: bt?uei: a .Imlm
ist it 1s precisely mﬂm
that comes handy, while &“un
palitical matters I am
about the latest matter. 1 will also
talk about the situation in the past
Pandit Jawaharial Nchro had omce
suid that when the co faces an
trlllreaht; then we ﬁ ce it wi
all the strength at bur disposal, What
1 wanted to say is that we should
seriqusly. thmk over the present crisis
and the desturbing comditions that
have as a consequence.
Mahatma Gandhi had made a signifi-
cant remark, that when a person,
society or clected represemtative take
major decisions they should- ponder
over 1t and ask themself as to how
it will affect the life of the poorest of
the poor df the persons:like us
who are in public ltfe adopt this efti-
tude, ntwonldbetheiutﬂmcto
the policy und- foljow it hosott
t Ly 4 w it »
wuu.lgo'll:elp an solving many pms?km

In- the pasl many years, we have
i:Jq:bemnI en:sza mll: both locil.lht'iad
capitalist s our t
unfortunately we iﬂﬁw the
success" we had-en There-

. we sBould- think over as 10
whelher the time has come, to follow
and implement Gandhian policies,
after lhmmly undymg it and un-
der. Implethentation of
Gmdhm déeu‘l “ a nm to

the ‘Charkha Aﬁ
TR AT O X
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SHRI DAU DAYAL JOSHI
ggl)]m You w:s&h in dpjgwer for
YCArs. y did not you

think of this in all those years.

SHRI CHANDULAL CHAND-
RAKAR: [t seems to me that it
will take some time for you to under-
stand what I am saying. You please
give me a patient hcaring, you will
understand it. but you are impatient.
What | wanted to say is that we have
had a mixed economy for the past
so many years, in which we had ex-
perimented with the ideas of both
tocialism and capitalism, but it has
failed to deliver the goods. Thus.
under the circumstances, we should
definitely ponder over whether the
path shown by Mahatma Gandhi
would prove beneficial to us. It
secems that you haven’t gone through
the writings of Mahatma Gandhi.
You ease read the *“‘Collected
Works” of Mahatma Gandhi and if
that is net ible, do make it a
point to volumes 35-82. It is
a treasure house of knowledge and
you will certainly benefit from the

i and spiritual  knowledge
contained in them. Such a reposi-
tory of knowledge cannot be found
anywhere elee. Please do make an
endeavour to go through it

The President in his Address re-
ferred to the various burning pro-
blems faced by the country and the
gravest of them all is the problem of
unemployment. Now the question
is how to solve this uncmployment
problem, which is assuming gigantic
proportions, day after day. It is not
that in such a large country like ours,
we are not in need of workers, but
the time has come for us to make
chamges or at least review our edu-
cation policy. Our basic mistake is
:l!:f. we have not beea able to mazlke

appropriate changes in our edu-
cation policy. For example, the
number of unsmployed people in our
¢ is in crores, but at the same
1 we find that our industries, lib-
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ticular job.  In the present education
system, it is very nccessary to intro-
duce changes from the Primary school
level to the Middle school level and
from the High School level to the
ollege level.  Suppose there arc 45
hours of study or 45 classes in a week,
then if not more, at lcast a few clas-
ses should be fixed for job-oriented
cducation which would help the stu-
dents to become self-reliant and ena-
ble them to get cmployment. Even
in the industrial sector the position
is same. They are badly in need of
skilled workers.  Even in Delhi, it
s difficult to find steno-typist, who
doesn’t make much mistakes.  This
1s because they do not get the right
kind of training. Thus it is ncces-
sary to introduce changes in our edu-
cation system and training should be
provided to people on the basis of
the requirements of the job. Then
only eligible  cancidates would be
available, ‘The need of the hour s
to vpen such colleges and universities
in the country. where the students
may get right kind of job-oriented
training so that they could get the
suitable job as soon as they pass out.
Today it hay become a fashion that
every student wanis to somchow get

a Degree.  They are not contented
with any diploma. they arc only in-
teiested  in getting a Degree.  For
cxample. 1 would say that ours 1
primarily an agriculturc-based eco-
nomy. Deforestation  (felling  of
trees) is taking place on a large

svale in our countiy and as a result
theteof our forest alea is dwindling.
There arc only thice universitics in
the entire world, which impart train-
ing for horticulture and forestry,
One of them is in Himachal Pradesh.
However, the unfortunate part of it
is that even in this university, which
is the only one of its kind in the
country, education is imparted in the
English languagc. It is necessary
to set up universities which impart
horticulture and forestry education of
a high standard. These universities
should be opened in the states of
Madhya Pradesh, Bihar, Orissa elc.
Similar is the case with the mstitutes
of Technology. If you go to coun-
tries like England or France, you will
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find that even thuse who white wash
the walls are given three ycars traimn-
ing and are Diploma holders in this
field  That is why, thar quality of
work is also good.  While in India,
we too have many people who do the
same job, but they are not provided
the right kind of training. What 1
want to convey is that we should
bring about such reforms in our edu-
cation system that whilc on the onc
hand. the students should get educa-
tion of a general nature upto the age ol
14-15 ycars and after that they should
be provided job-oriented education.
They should be given cducation of a
general  nature and after that they
should be provided with training to
worh in the fields, in the factories
cte,

[Enghsh)

SHRI LOKANATH CHOUDHU-
RY (Jagatsinghpur):  Sit, am 1 to
understand  that my hon. friend is
advocating the change of 1986 Edu-
cation Policy which the Government
has formulated.

SHRI
RAKAR:
stood.

CHANDULAL CHAND-
If you have not under-
[ can tcll you. it is truec

[ £ raeems leatreret]

What | mean to say is that it has be-
come necessaty to bring about major

changes in the existing education
policy.  (nterruptions) ~Today, we
also face the problem of growing

black money in the country  Every-
one is awate of it Ewerybody knows
the ways and means to deal with
this menace. There won't be any
dearth of ideas in this regard, but
my humble suggestion is that a time-
frame say., of a 15 days a month.
two months or whatever that is con-
venient to the Government should be
fixed. Within this time period all
those who possess black money,
should be asked to deposit it in the
banks. However, they should not
be questioned about the source

their income. One thing that should
be kept in mind is that at present it

is being misused in many ways and
this has given bitth to many a pro-
blem.  Thercfore, it would be much
better if they are vinen sume time
say 15 vr 25 days to enable them to
deposit their money in the banks.
The Government can use that mone)
for constructive purposes

Sevundly. 1 would ke to say that
whin the Government levies mncome
tax, it s mposed on the earnings
of a4 person and  obviously, anyonc
would be ieluctant to pasit with a
pirt of his o her meome.  More-
over, the rony 18 that half of the
moncy that 1s levied in the name  of
income tax is spent on establishment
or collection atself.  Why don’t you
lower the income-tan rates!?  (Juer-
rupticns)  In countries like Germany.
Income-Tax officers do not have a
scparate cabin for  themsclves,  In
countries like France, Germany and
Japan, there arc only large halls in
which about five to six thousand peo-
ple sit.  Income Tax payers aie
guided to the table which deals with
their case and where they have to
present their documents. The papers
are cxamined and the cases are dis-
posed off them and theie itself  For
this subscquent  presentations. they
have to approach other wofficials and
they dont  have to go for a fourth
time. This system picvents any
kind of corrupt practices in the pro-
cess ol invome tax collection

I would also ke to draw the atten-
tion of the House towards a very
impoitant 1ssue.  There is a severe
drought situation in Madhya Pradesh
There have been no rains m the state
and in  regions like Chhattisgarh,
wheie only one ciop, namely paddy
is grown. the drought sitwation is
much more alarming.  The State
Government is not carrying out any
relief or rehabilitation work, as a
result of l:hich Gnslro-Er;lterkii_i:.
(Some pe cven say it is cholera)
has cm‘lgg a havoc in the Bilaspur,

Bastar, Raipur, Du? and Rajnand-
gaon districts of Chhattisgarh region.
Although it has already claimed
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morc than 2,000 lives, the State
Government has turned a deaf car to
demands for relief and assistance.
The region js facing an acute shor-
tage ot Doctors, Nurses and Medici-
nes.,  Not even a single Minister of
the Madhya Pradesh Government
considercd it necessary to visit  the
affected areas. (Imterruptions)

SHRI DAU DAYAL JOSHI.
Has this cpidemic made its appcar-
ance only in the last two years?
1t is only now that you hive come to
know oi these shortages. You wure a
Member ol the Lok Sabha previously
also.  Your party has remained m
power for forty-four years (/mlerrup-
Lons)

SHRI  HANDULAL CHANDRA-

KAR: Plcase sce for yousself how
many people died there. You should
teel amed of 1it. You should visit

that place when people are dying
there. What 1 mean to say is that
the local government 18 not doing any
developmental work. Within a year
and a half the government encoura-
ged corruption along with dcteriorat-
ing law and order situation. The
Madhya Pradesh government caused
a deficit of Rupees Three und a half
crore intentionally just to give benefit
to one of their persons. What | mean
to say is that in the recently Reld

elections in  Madhya Pradesh, the
government of Madhya  Pradesh...
(Fnterrupttions)

[English}

SHRI MORESHWAR SAVE: Mr
Chairmaun. Sir, 1 am on a_point of
order. The hon. Member said:

[ Translation)
“you should feel ashamed of it”
[Erglish)

It is unparliamentary and 1 request
you to take cognizance of it and re-
move it from ‘the record.

MR. CHAIRMAN: If it is an un-
parliamentary word. it will be remo-
ved.
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[I'ransiation)

SHRI CHANDULAL CHANDRA-
KRAR: Sir. my subnussion is that in
Madhya Pradesh elections were hela
ut 40 Lok Sabha constituencies dur-
ing the last elections. Elections were
hetd v other States also but in Ma-
dhya Pradesh Cougress Party got 27
seats out of 40. Likewise Gram Pan-
chayat elections were also to be held
but the state government apprehend-
mg therr defcat did not altow elee-
vons there. What 1 mean v say is
that the statc government of Madhya
Pradesh which 15 run by BIJP should
be dismissed immediately. I'he reason
1s that  corruption is rampant and
moral degeneration 15 also there at
every siage.

Secondly, in  chhatisgarh  region
ol Madhya Piadesh the pcogle are
tacing scveral  problems.  Chhatis-
garh area, especially, has bcen pros-
perous from every angle. ‘The pco-
ple are hardworking and honest but
the development and  progress in
vhhatisgarh has not come up to the
vxpectation during last tew years,
Reason being, that the youths are
not getting equal opportunitics lor
development. You know that Ma-
dhya Pradesh is the largest state in
area but there is only one single
centre in Bhopal for LAS.. 1 P.S. and
I.F.S. examinations whereas in Maha-
rashtra which is a smaller stale there
arc two centres —one at Nagpur and
the other in Bombay. Governments
changed We triedd to draw the aiten-
tion of the government to this
isue and demanded a sepaiate centre
for LAS.. LF.S. and LP.S. examina-
tions at Raipur which iy at a distance
of 1300 Kms. from Bhopal but till
naw il has not been dJdone. Similarly
there was a proposal for laying a rail-
way line from Rajhara to Bailadila
in Baster which is pending for  the
last twenty years. Sanction of the
said 1ailway line was given dming
Shri Lalit Narayan Mishra’s time. Due
to the absence of this railway line
alone. Bastar area remained exwemely

backward. What I mean to say is

that the people of Madhya Pradesh
are not getting equal opportunities for
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making progress. The condition of
all the big industries there is causing
much concern. In these industries
wstice is not done to the local people.
Small industries or factories there do
not get the desited encouragement
from the government. For example.
small industries arc not getting any
encouragement from Bhilai  Stecl
industry. Due to this a feeling of dis-
<atisfaction is continuously on the in-
crcase among the people of Chhatis-
garh. People are in trouble. There is
a growing demand for making Chha-
tisgarh a separate state. Now-a-days
the people have so much discontent-
nent that is assuming alarming propor-
tions, Therefore, the government of
Madhya Pradesh. be it of any political
party, should take special care of the
emotions, feelings and problems of the
neople of Chhatisgarh  They are be-
ing exploited at every stage and the
developmental works aic gt a stand-

olill  With these wortds T thank you
[Cnglish]

SHRIMATI DIL KUMARI
BHANDARI (Sikkim): Mr  Chair-

man, Sir, T rise to support the motion
of Thanks 1o the President's Add-
ress I endorse the views cxpressed
by Shri Sunit Duttji about the need
of healing tauch in Punjab. T would
like to say that we have to lcarn a
lesson from our past and try not to
create another Punjab in our country.
In his Address. the President has
stated:

R

“Negotiations are always possible
with those who eschew viplence and
accept the framework of our Cons-
titution.”

I hope this applies to all the areas of
our country where the cult of violence
has raised its ugly head. If T am to un-
derstand that this is the stand of the
ruling party. it saddens mé no bounds
to inform this august House that to-
day more than 10 million Nepali-
speaking Indian people of this coun-
try are very much agitatrd because

of a statement made by a Member
of Parliament of the CCongicys Party.
He has gone to the extent of saying
that Nepalis have no placc in India.
I protest his statement and condemn
his statement with all my might at my
command. Somehow it iy bevond
one's comprehension that such a state-
ment comes from a Member of Par-
liament. that too from the ruling
Party. Such a statement has far rea-
ching consequences T would vot like
to bring it open as it is a very very
sensitive matter. But for some pcople.
such matter may be a matter of gain-
ing cheap populanty., For any right
thinking citizen. it is a verv sensitive
issue and with all my humility which
I can summon at my command, I
request such Member to refrain from
making such irresponsible statements
Since the particular Member belongs
to the ruling Party. Mr Chairman
Sir. through vou T want to as¥ the
Prime Minister and the Tlome Minis-
ter and also draw the attention of the
Opnosition leaders to such irrespon-
sible statement of a Membor of this
House and wants to have a caterori-
cally replv from the Home Minister
whether this Mcember was voicing the
feclings of the ruling Party. if so. the
basiy thereof

Sir. 1 am very much pained to see
that there has been no mention of the
need for inclusion of Nepali language
in the VII1 Schedule of the Constitu-
tion despite longstanding demand of
Nepali speaking Indian pecple The
State Assemblies of Tiipura, West
Bengal and Sikkim have pas.ed reso-
lution in the post recommending for
such inclusion So manv times. Bills
have been brought befure this august
House also. On the top of it. a Mem-
ber from the ruling Party has come
out. to add insult to the injurv saying
that Nepalese people should lcave the
country. By doing so, he is a casting
aspersion on the loyalty of those peo-
ple who have served the nation for
many penerations and over this
noriod. theusands of hem have sacri-
ficed their life defending their country
against the enemy. Many continue
even today to serve under Theavy,
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hazardous, difficult terrains defending
our sacred borders where at any mo-
uient they may be called yet again to
sacrificc their life for the cause of the
country and they will do so with all
their might.

Mr. Chairman, Sir, 1 leave this 10
the wisdom of the ruling Party whe-
ther to consider the mother-tongue of
those people and is worthy to be re-
cognised and included in the VIII
Schedule of the Constitution, language
of all those people whose blood 1
worthy to be shed in the defence of
their country, their mother land,

“lh_L- President, in his Address. has
mentioned that we are proud ol our
Armed Forces.  Yos. indeed we are
very proud of our Armed Forces.
But alas. the families of thousands of
those people who are sacrificing their
life for the causc of the countrv. who
are guarding the border of this coun-
try. are being asked to leave the
countrv. I am also soniy to say that
there is no mention ubout the need
to record the excellent service 1ende-
red by the Border Roads Organisa-
tion in maintaining th: highwayvs on
border areas

Regarding  price 1ise and  public
distribution system, T hope the Gov-
ernment will sincerely tiy to fulfil its
promises to lesson the burden of the
economically backward people keep-
ing in view all hilly and difficult ter-
tains of the country also

Regarding protection iinprovement
and enforcement of women's rights
the appointment of a Commissioner
has becn mentioned.

For achievement of Indira Mahila
Yojana and to fulfil the dreams of
late Shri Rajiv Gandhi, the Govern-
ment should consider and constitute a
National Commission for Women.
This is required keeping in view the
declining sex ratio. The Committee
on the status of women had viewed
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the declining sex ratio as secular con-
sequence of composite process of
women's declining status in  Indian
society. The marginalisation of women
m economy. in family, the commu-
mty and the political process in the
community’s view, all contributed to
womern's growing poverty, hunger and
higher mortality in virtually all gro-
ups. This has been substantiated b
the news of a mother killing herself
and her child in a well which has
becn said in this august Housce by
some hon, Member.

Sikkim is a State which is very pea-
ceful and the crime not only in our
country but in the world has gone
down. In Sikkim. people are peace-
loving and they maintain peace. They
have seen the need for keeping peace
in their State. They have been able
to develop much in a little time by
kecping peace in the State but irres-
ponsible statements made by respon-
sible people cause dishaimony among
the people. This should be restrain-
ol 1 want to send this message 10
the Prime Minister

With this. T thank ycu for giving
me the time to speak.

SHRI NIRMAL KANTI CHAT-
TERJEE (Dum Dum) Some of the
bigger groups say that they are not
getting their due share in the delibe-
rations of the House,

MR. CHAIRMAN: Hon. Members,
I presume that in the Business Advi-
sory Committee, this must have been
decided and the time is allotted. “%

THE MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI GHU-
LAM NABI A7 AD). In the Business
Advisory Committee, it was decided
that Prime Minister will speak today
at § O'Clock. But in the afternoon,
T received requests from a num:ber of
Members of Parliament from both
Opposition and ruling side. So, 1 tele-
phoned to all the Business Advisory
Committee Members. (Interruptions).
Tt is decided that instead of today at
§ OClock, the Prime Minister will
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speah  tomorrow mmmcdiateh  after
Quetion Hour so that we can adjust
more Members If the Members <o
desire, we can sit even bevond 6
O'Clock, at least up to 7 O Clock so
that many Members can speak

SHRI NIRMAL KANTI (HAT-
TERJEE 1 think the hon Minister
should amend his statement He should
say “immediatelv  after the Zero
Hour " (larerruptions)

MR CHAIRMAN 1If the sunse of
the House 15 to extead the time of
the sitting whatever the Huouse de-
:ll:::x we will procced  acowding to

at

(Interruptions)

SHRI NIRMAI KANTI CHAT
TERIEE On su k an imporiant mat
ter hke the President’s Addies<  all
the Groups should be a commad fed
That s the normal uadinm of this

House
MR CHAIRMAN Ye. eveny
Group 1 bemg adjusted T think the

CPM has had two spcakers so fai
Everv group 1s bemng adjusted

(Interriptions)

SHRIT PIUS TIRKLY (Alpuiduar)
I am one Member standing from my
partv to spenk and you are not allow

me me to speak

MR CHAIRMAN As the ho
Minister for Pailiamentary  Affairs
has just pointed out that if the Hc use
so destres then the siting can be oy
tended so that more and more hon
Members can be given an npporturity
to express their vicws

SHRI GHULAM NABI AZAD
We don’t mind even if the House sits
up to 9 or 10 O’Clock today

MR CHAIRMAN 1 would rwum
est the hon Membir. 1o mdicate
thewr ference whether the «tting
should be extended todav or not

SEVERAL HON MEMERFRS
The sitting should be extended
1611 1LSS/ND/91
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SHRI GHULAM NABI AZAD
Thev can sit up to 3 OClk We
dont mmd

SHR1 IMCHALEMBA (Naga-
land) This 1s an important subrect T
am the lone Member from Nagaland
If 1 dont «ay something 1t would not
look nice

MR CHAIRMAN I an sure you
will get the opportunity The point 1s
should the sitting be extended today?

SCVERAL HON MEMBERS

You

MR CHAIRMAN OK The att-
11 of the House today will be ex-
tended

(Interruptions)
SHRI BASUDEB ACHARIA
(Bankura) Shri Pius Tirkey must be

dlowed 1o sperh

MR CHAIRMAN hon Members
let me pownt out ons thing  Shn Vay-
pavee 1 a sentor Member and when
he deures to speak we have to ac-
tommodate that  That doesn’t mean
that the discussion 15 bemng  closed
Y yu mav be under that impression
beewse Shir Vaipayee 1s speaking and
after that the discussion 15 bemg clo-
«ed Tt 15 not hike that It was his
pridcrence to speak  After that as the
Minister has pomnted out. 1f you wish
to «Xxtend the sitmg we can carry on
attig ull R O'Clock Fvervbody will
get a chance Now, T request Shn
Vupavee to speak

(Interruptions)

[Translation]

SHRI1 PIUS TIRKEY Mr Charr-
man Sir the Members, from BIP
have spoken s0 much Pleasc hsten
to my pomnt of view also

MR CHAIRMAN You may re-
quest Atalp
(Interruptions)
MR CHAIRMAN Atalu 1s speak-
ing now, all of you be seated please.
(Interruptions)
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SHR1 EBRAHIM SULAIMAN
SAIT (Ponnani): After Shri Vajpa-

yee’s speech, my party Mcmber should
speak ([nferruptions) ..

MR. CHAIRMAN- The point is
Shn Vajpayee is on hiy feet Kindly
listen to him and not to interrupt him.
He is on his leps

(Interruptions)
[Transiation)

MR. CHAIRMAN Muembers from
North-East. Muslim Leazue and you
will get a chance to speak

(Interruptions)

MR. CHAIRMAN  You do not
remain present in the House  hen
your name is called. What can I do
for that?

SHRI PIUS TIRKLEY: Mi, Chair-
man, we have to take our lunch also.

MR CHAIRMAN- [ know that
lunch is also important
{Interruptions)
SHRI ATAl BIHARI VAIPA-

YEE (1 ucknow) Mr Chairman. Sir,
thiv s my maiden speech T will not

allow interruptions in it Unter-
ruptions)
[rnglish}

SHRI GHUI AM NARI AZAD-
His maiden specch of Tenth Lok
Sabha  .{Imterrupiions)

[T ranslation)
SHRI ATAL BIHARI VAIPA.

YEE: Mr. Chairman, Sir. President’s
address to the joint sitling of both the
Houses is a historic event. If the
Address takes place immediately
after the elections it is all the more
important. There is a necd to main-
wain the soleminity cf this occasion.
Several Members including Shri Sunil
Dutt who spoke just now and prior
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to him. Shri Jaswant Singh spoke,—
mentioned that the Members who had
assembled in the Central Hall to listen
to the President could nat listen to
his address. This should not be re-
peated. The programme is rchearsed
and the arrangements arz re\iewed
several times. We invite foreign dig-
nitarics to participate in this event
and if the loudspeakers do not func-
tlon properly, we fecl that we are not
discharging our duties satisfactorily.

Another incident took place on that
day. Some honourable Members
whosc party affiliations are not known
to me and I don’t know to which
Housc they belong. wanted to say
something, and they were feeling ex-
tremely restless. They wanted to in-
terrupt the Presidents’ address to ex-
press themselves. But there is no
scope for such things. Such scenes
neither allow us to listen to the Pre-
sident’s address nor the words of the
Member are audible to ws. It would
be better for some Members. who are
very keen on saying something before
the Presidential address. to meet the
President and express themselves after
the address is over, but it would be
still better if we avoid to such inter-
ruptions.

Mr. Chairman, Sir, T wish my sug-
gestion is followed in  States also
Wh;? the dg;o\llfﬂ.nul:!rI is addressing, he
~imply reads out the speech prepared
by the elected govemmeut. The
Governor is the constitutional head
of a State. At times, some Governors
had to quit office on account of the
address. ...(Imterruptions). . but if
there is a scuffie, a pandemenium dur-
ing the governors’ address, such an
incident  diminishes the dignity of
Indian democracy. There is a need
for preparing a code of conduct and
we should take some effective st
in this regard after the Lok Sab
elections are over and this is the pro-
per time for taking some steps, be-
cause if the Congress party is ruling
here and in some states it is in the
opposition and if we are in opposition
S';theau' our party is in power in some
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This apphies to Janata Dal as well
as Marxist party  As such if we make
an attempt to set up new traditions
then the democracy can be made
stronger and successful.

Mr. Chairman, Sir, a reference to
national crisis has been made in the
President's Address. The crisis is not
only financial, but it is political and
social also and above all, at present
the nation is facing a serious
crisis of morality.

I would like to discuss the prevailing
economic crisis at length in my
speech. The Government has taken
cerlain steps in this regard and the
on going discussion is to ascertain
whether the steps taken by the Go-
vernment are right or wrong Take
for instance devaluation ot rupee,
which has been done in two instal-
ments It appears as if something
has been done surreptitiously, gold
his been sent abroad and that too
in nstalments and 1n such a manper
that as if 1t is being smuggled out or
bemng sent stealthily. Was all this
necessary?

My submission is to have a discus-
sion on the issue of devaluation of
rupee to find whether the move was
right or wrong. But the basic ques-
tion is as to how such a situation
arose that we had to resort to deva-
luation of rupee. Why and how the
country was pushed towards an eco-
nomic crisis which compelled us to
devalue the rupee, sell our gold and
make desperate efforts to get foreign

aid

‘The hon. President has made a
cursory mention of this issue in his
Address He has said that
15.35 ks,

[MR. SPBAKER in the Chair)

[Lnghsh]

“The Government recogmses that
the country is in the midst of an eco-
nomic crisis of unprecedented magni-
tude [t has been living beyond ity
means and adopting soft options. We
have been over-taken by events”.

[Transiation)
further he says
[English]

“The country must prepare itselt to
take hard and unpleasant economic
decisions ™

[ ranslanon]

Qur eapenditure exceeds our earn-
mgs  How il happened and what
made us reach this state? Were our
policies faulty or they were not im-
plemented properly or did we hand
over our economy 1o the hands of
such persons for whom the nterest of
the nation was not important

Execuse me tor being harsh. Alter
all the policies that have been formu-
Inted will lead the country to total
bankiuptey. Could 1t not be perceiv-
ed before hand? All nght, our
country is democratic and democracy
1 prone lo a certain degiee of poPu-
latism but popularism ol a very less
magnitude If we run after thc means
and totally ignore the way of achiev-
g it in that case we should realze
that we have the deficiencies some-
where.

I know that this 1s not the right time
for allegations and counter allegations.
The Prime Minister is not present in
the House Dunng the course of his
discussions regarding crisis he com-
mented on the work done by the pre-
vious two Governments but he has
nol made any comments on the work
done by his party’s Government which
ruled before them. That should also
he mentioned. After all among the
previous Governments Shri V. P.
Singh’s Government remained in
g‘wer for a very short time and the

andra Shekhar Government ruled
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with the support of Congress and en-
joyed power as long as Congress ex-
tended its support. It is true that
Shri Chandra Shekhar took some im-
portant and bold steps. If my infor-
mation is correct then according to it
after assuming the post of Prime Mini-
ster when Shri Chandra Shekhar
called the officers and asked them
about the reason behind the prevail-
ing situation in the country, then
reply was that—

[English)

now the situation <annot be retrie-
ved

[T ranslation]

Did the ofticers have no role n
this?  Are the [formulators ol the
policies not to be blamed? Taking

debits  indiscrectly and spendmg it
mndiscuiminately has brought the coun-
tiy on the veige of economic crisis
and as such this 1ssue should be
seriously discussed.

Now we are approaching 1 M.F.
for financial assistance. On what
conditions and the amount of the

loan we propose to take and what arce
the conditions imposed in the case ol
those loans that wc have taken ull
date The other day, my colleague
Shri Indrajit Gupta had raised this
question. 1 have alvo gone through
the reply given by the hon. Prime Mi-
nister. He is not prepared to divulge
the conditions. hat does IM.F.
expect from us and to what extent aie
we prepared to accept their condi-
tions? Mr. Speaker. Sir 1 urge that
the copies of the correspondence bet-
ween the present Minister of Finance.
officials of 1M.F. and Managing
director should be laid on the table
of the House. Copies of the corres-
pondence relating to the agreements
made between the former Ministers
of Finance of the previous two Go-
vernments and the LM.F should also
be laid on the Table of the House.
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We expect the countrymen to dra-
stically cut expenses to make sacti-
fices and bear the burden of mnew
taxes. The country has immense
power of tolerance, I am not prepared
to beheve that at the time of any
crisis, the countrymen will not rise
to meet the situation. They will stand
by the country not because of this
Government but  because they love
their country and have a deep sense
of patijolism. They are in favour of
witeguarding the sell respect of the
country. But if we wish to ask for
the suppoit of the masses it is very
inportant ta win the confidence of
the poor who are in majority. [Is it
not cssential to take this House into
confulence? What is the necessity to
send gold m this manner, what condi-
1ons are being imposed by the I.M.F.
and what is need to conceal it? But
i is very unfortunate that we are
being kept in  the dark, (lneerrup-
noms) Mr. Speaker, Sir, we are sup-
posed to return the amount of the
ioon that we have taken. T would
like to know the total amount that is
to be repaid in the next ten years
veir-wise.  The country and this
House should be informed about 1t
and we are keeping it confidential
flom our people and even keeping
the House in the dark. But the thirty
represental: e countries of the LMF.
aic well aware of the entire situation
How much loan the Government has
taken and why 1t became necessary
to take commercial loan? What was
the need to take short-term loan and
the reasons tor taking this loan?

As per my information State Bank
has also taken loan from ILM.F. al-
though State Bank should not come
into the picture so far as foreign cre-
dit is concerned becausc financial
assistance from any foreign source
should be sought through the Reserve
Bank of India only. As such how
State Bank was involved in it? There
15 no discussion on the amount of
loan taken by private companies, Pu-
blic urllidcrl?kinfss and Defence, Loans
ale taken for Detence purposes also.
What is the total lLability and the
terms and conditions of the loan are
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mever disclossd. What 1s the inten-
tion of-the Government behind it. 1
would like the Government to take
the House into confidence.

Mr. Speaker, Sir, we are very much
worried as to how s loan will be
repaid. Our new Minister of Fin-
ance is getting weaker day by day on
account of it. He has already a weak
constitution and now this problem is
torturing him day and night. I
know that he is not a shrewd polii-
cian as he hus entcred 1m this atoms-
phere recently. I will not be surpr-
sed if I am told that he is having
sleepless mights. he is losing  weight
day by day but the share markets o
the country are flourishing by leaps
and bounds. ‘The manner in which
the prices of shares shot up and to
what level 1t imples that there i
70 dearth of wealth, earned through
fonest means 1n this country. On one
nand the prices of shares of com-
a.antes are rising shy-high and on the
other hand it 1» an 1rony that the
country is facing acute tinancial crisis.
| hold the view that the idea of libera-
lising economic measures hus played
its rule and the result is that the capi-
tal is coming out and people are
sager to join the main stream. Per-
haps they were looking for encourage-
ment. But there exists a paradoa in
Jur economy. 1 want the Minister of
Finance or the Prime Minister to clear
all ambiguities in regaid to this issuc

Mr. Speaker, Sir. as I bave smd ear-
licr that there is no dearth of capital.
talent and man power in this country.
Perhaps there has been some defici-
ency in running the administration of
the country. there has been some flaws
in it. The Indians who go abroad
make themselves affluent and they
make a vital contribution in making
that country prosperous. Many
Indians migrated to America us far-

mers, professionals. and small tra-
ders. They have reached the stage

where they have the capacity of earn-
ing 50 billion American dollars and

they have earned the same. Local
people of Britain are jealous of
Indians settled there. = Wherever
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ludians go they try their utmost to
carn money and they achieve pgreat
success. But it seems that the mo-
ment they come to this country their
talent is blunted.

We are struggling against our defi-
cit economy. In my opinion if poli-
2les are changed condition of the
country can improve. For that we
will have to make a new beginning.
For new beginning it is necessary that
leader should have clean record.” Go-
vernment official should be account-
able and the ndustrialists should be
asked to ewrn only reasonable protits.
They should not be allowed to make
excessive profit.

Mi. Speaker. Sir, 1 am nol among
those who immediately become defen-
sive whenever the name of IMF is
mentioned. IME is not something
fike & bug bear India is an ancient
ind a vast country. It is not possible
for anyone to purchase India. When
Shri Chandra Shekhar was our Prime
Minister 1 had said that nobody can
purchase the Prime Minister of India
and | am prepared 10 repeat the same
tor the prescnt Prime Minister too.
The Piime Minister of this country
is an clected representative. It iy im-
malerial whether he is elected by a
majority or a minority but it is a fact
that he is the Prime Minister of this
ountity and nobody can  purchase
him. 1f he sells himself, that is diffe-
rent thing. But it is not possible for
IMF  to purchase us. IMF cannot
swillow such a big country.

[English)

SHRI NIRMAL KANTI CHAT-
TERJEE (Dum Dum): But this
happened in Japan.

[Translation)

SHRI ATAL BIHARI VAJ-
PAYEE: 1If conditions are being
laid down we have every right to

analyse the merits and demerits of
those conditions. It is not proper on
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our part to feel [rightened whenever
the name of IMF is mentioned. Mr.
Speaker, Sir, it is not that wealthy
countries in thc world are very much
anxious to invest in India. Actually,
they have a number of other better
opportunities. The fact is that peo-
ple lose their senses as soon as they
disembark on an Indian Airport. After
all they have the market of Soviet
Russia, Communist China and Eas-
tern Europe which need investment
and they are offering attractive condi-
tions. It is true that we had a bitter
experience of East India  Company.
But if country does not act with self
vonfidence, it would be very difficult
for us to overcome this crisis,

Mr. Speaker, Sir, theie are thiee
aspects of the present problem of
foreign exchange. The first is the
smuggling of gold on a large scale.
On July 12. 1991 the Minister of
State of Finance told the Parliament
that the Custom department had sciz-
ed about 2926 kg gold 1.e. about
3 tonnes of gold worth Rs. 102 crores
from Januaiy to June and eveiybody
knows that only two or two and a
half per cent of the total gold smugg-
led into India is seized. We can guess
from it as to how much gold is being
smuggled into the country. Accord-
ing to our estimate it is 200 tonnes
every year. During the last ten years
from 1981-82 to 1990-91 the price of
gold has been about Rs. 36 crores per
tonne. It means that gold worth
about Rs. 7200 crores was smuggled
into thc country during the last ten

ears and which comes to about 36
illion US dollars.

Another aspect of the foreign ex-
change crisis is over-invoicing. T
Government has come forward with
a number of proposals of economic
reforms. but nothing concrete has
been put forth by Government in this
regard. We took loan from foreign
countries to meet the immediate crisis.
That is all right. But what will hap-
pen in fature? How can we guarantee
that the country will not retread the
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path which led the country to the
present catastrophe. Smucflug of
gold should be checked. would
also s t some effective measures

for this. But besides those, other
measures should also be taken.

Mr. Speaker. Sir, we import ts,
equipments, spare and raw-
material for industrialisation. During
1980 to 82 and 1990 to 91 we import-
ed plants, equipments and raw ma-
terial worth Rs. 2 Lakh crores and
29 thousand 640 crores. Generally,
it 15 belicved that importers indul
in 10 per cent over-invoicing. The
Commussion taken m the arms deal
iv also a part of this over-invoicing.
I have consulted the industrialists, ten
per cent is not a high amount. But
at this rate of 10 per cent we left
about Rs. 22 thousand. 964 crores in
foreign countries during the last ten
yvears  Which comes 1o about 114
billlon U.S. dollars,

Third aspect 15 that of under-
invorcing.  We  export commodities.
Duting 1981-82 and 1990-91 we ex-
ported commodities worth Rs. | lakh
57 thousand 655 crores. Generally i
1s believed that the exporter dep(:'sllh
10 per cent on an average of his ex-
poit in foreign countries. However,
some exporters are only tor name sake
while some one are genuine. I we
accept that five per cent under-invoic-
ing is done then the deficit comes to
Rs. 7 lakh 8 thousand 883 crores.
which is 3.9 billion US dollars. Tt
means that we paid about | lakh 2
thousand 845 crores because of this
defective system. 1 agree that in this
process recycling of money takes
place. Supposc we allow a = margin
of 25 per cent on account of it even
then that money comes to about 39
billion U.S. dollars. 1f the decades
of 50 to 70 are included then the
amount comes to 56 billion dollars.
Thiv should be checked. If we fail
to check it and continue to meet our
immediate requirements by taking
loan, then we may get immediate re-
licf but we will entangle ourselves
badly in this crisis again,
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Al present we have not to face
elections tgd there isfsuﬁi:icm black
money in the country for the purpose.
!\bou¥ Re. W.Mrycmres of black
naney is generated every year. That
day during the Question Hour it was
said that one cannot fight election
with black money The President in
his Address has referred to the ways
to eliminate black money But its
generation should be stopped. Many
schemes and proposals are being put
torth 10 bring the black money into
circulation and suggestions are being
made ahout the purposes for which it
should be used. However. T would
not like to go into the detail. T am
not talking of black money at the
moment.

We will have to think how the
smuggling of gold, under-invoicing
and over-invoicing should be checkc]c‘li
A suggestion in regard to issui
bonds has been made. The (r}lgov%
ment can issue bonds or take other
measures. There is a great demand
of gold in the country despite the fact
that due to her wcakness for golden
deer, Sita was abducted. Now Sita
has been elected to the Parliament
and Ravana is also there and there is
no fear of abduction. The truth 1s
that the BJP has brought Sita and
Ravana together. This should not
create any confusion in the ‘Banar
Sena” sitting opposite us,

love for gold is always very strong
and people require some gold for do-
mestic purpnses. Measures should
be taken to ensure that they are not
forced to meet their requirements
through smuggled gold. Many pro-
posals have been made in this respect
More suggestions and even sugges-
tions to brinil‘ about basic changes can
Id)e made if the Minister of Finance so

esires.

. Suggestions to check under-invoic-
ing or over-invoicing can also be given
As for instance in regard to import
over-invoicing, the  representatives
of industry and finance should be
called and directed to find out the

rates of plants, equipment, spares and

raw-material etc. in the international
market. They should contact the
foreign chambers and publish the
price list regularly. A constant watch
should be kept on the prices of plants
and spares being imported. 1 think it
can be checked to a great extent. No
efforts have been made so far in this
regard. We can seeh the cooperation
of foreign chambers and can also
invite quotations from authorised
dealers by contacting them. Some
are of the opinion thal it can give rise
10 corruption. If the persons involv-
ed are dishonest they will find out
loopholes, despite bringing about lot of
improvement in the system. 1

not assume that le in our country
are corrupt or dishonest. We should
have faith in the honesty of the citizens
of the country. We should encourage
them, we should provide opportuni-
ties to them and see that they are not
forced to take wrong steps.

‘There is also a suggestion to check
export under-invoicing. A fo
consultant concern can be appointed
to assess the cost and the market price
of the commodities being purchased
“ton us. This should be done at re-
gular intervals. Exporters should be
made to export their gonds at actual
prices

Other developing countries are also
facing the similar problem of under-
invoiciny in export and over-invoicing
ia import. Indonesia is our neigh-
bouring country. They have entrust-
ed the entire responsibility to look
fter the customs of their country to
a Swiss company. 1 am not advocat-
ing its case. But they have taken
such a step. | only want the Govern-
ment to take immediate measures to
check bungling of foreign exchange
which may enable the Government to
save fifty million dollars,

International situation has changed.
1t has become more difficult for the
developing countries to get assistance
from the West. We should under-
stand this fact. Not many days have
passed when in December. 90 a Ger-
man professor named Hatmat Elsane
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had visited Delhi. He delivered a
lecture, 1 had chance to go through
.

15.00 hre.

He spoke very bluntly and these blunt
things are a challenge as well as
a warning to us. It is true that he
referred to those countries which get

aid. But we should understand what
e wanted to convey. I quote him:

16.00 hrs.

“But this aid will be characterised
by conditionality. It will be extended
under rather severe conditions because
the South no longer has the option
of threatening to change allegiance
from one power bloc in the North to
the other. The arguement, if you do
not give vs aid on the terms we want,
we will get it from elsewhere, will not
longer be operative.”

[TrMnu]
It & a sort of hidden warning to
the developing nations. Now you

have no other option and you will
liave to come to us. It is true that we
are pot petting aid, rather we are
concéntrating on trade. It is also
true that we tonk loan and we arc
paying it in instalments. There may
be difference of opinion over the way
gold was mortsaged. However, the
whole country, including all of us,
would like that the country should
pay . the instalments of the loan at
every cost, We would have every
_right. to ask as.to why the situation
was allowed to be deteriorated to this
extent, Wc would also want that
such a situation should not arise in
future. But it should not be taken
that we can make the country self-
reliant  only through words but vir-
tually rejecting it in practice. If the
assisiance or aid soits the interests of
the country we should it, other-
wise we should reject it. ides we
shoald ¢reate comfideace and deter-
-mingtion among-the people,. When I
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suggested setting up a National Go-
vernment. my friend Shri Indrajit
Gupta said about that...

SHRI INDRAJIT GUPTA (Mid-
napore): Whatever you said in the
House, has been reported in my
name.

SHRI ATAL BIHARI VAJPA-
YEE: They also want that you and
we should cooperate.  Mr. Speaker,
Sir. it is good that the Government
has won the Confidence vote. It is
a matter of happiness. But Shri
Advani alse pointed out in his speech
as to how long will this arrangement
last on day-to-day basis. It is just
like digging the well everyday and
drinking water.  There should be
some permanent arrangement.  The
country 'is facing cricis and 1 agrec
with hon. Prime Minister that even
if he had full mandate he would not
have been able to solve it single han-
dedly. 1 do not want to go into the
details of the crisis that the country
is facing today. T would like to con-
iime myself only to the economic
crisis.  The country is in a war like
sitnation. 1 am not saying war situa-
tion but war like situation and that
situation is even more dangerous than
war. The enemy is known and well
identified in a war but here it is as-
syulting us from behind the curtain.
We are in deep economic crisis.
There is political  instability in the
sountry  and therefore, the people
should rise to the occasion and re-
snlve to stand united. ANl of us
should help in creating this national
resolve,  But this cannot be done by
keeping the opposition in the dark.
We should be taken into confidence
and the people of this country should
also be -taken into confidence. If
this Govarnment works on these lines,
I am sure that we can overcome this
crisis,

[Frglish]

- MR. SPEAKER: 1 have receiv-
ded a letter from the Finance Minis-
ter. He has sought time to make a
sue motn statement at 445 PM.
Now, Shri Rajesh Pilot.. ‘.
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THE MINISTER OF STATE OF
THE MINISTRY OF COMMUNI-
CATIONS (SHRI RAJESH PILOT):
Mr. Speaker.  Sir. hkeing called to
speak after Shri Atal Bihari Vajpayee
1s in itse'f as big a problem as the
osne being faced by the country on
which he was speaking. | was just
now thinking that since 1980 when 1
entered politics 1 have heard many
fon. Members and today after 12
vears 1 have come to realise that th:
art of oratory is a2 must in this coun-
try. It is mmaleris] whether work
i done or not dene. The example
is  before us.  Atalil must not have
schieved even a fig through his spee-
‘bes during the last 25-30 vears. He
raised 2-3 major issucs and thrust the
sntire blame of the crisis on our 2!
day  old Government. Mr. Speaker.
Sir. when we left power in November
19R9,  what wes the condition of the
conptry at that time  That is on re-
eord. 1T am not adding anything from
mv gide. T would like to draw  the
attention of the House to the condi-
tion in June. 1991 when we took over
POWCE, The  Prime Minister  has
mentioned  evervining in his snzech.
We arc trying to follow in letier and
snirit and drawine inspiration  {rom
whatever the hon. Prime Minister
has said in his speech on the Con-
fidenze Motion.

When we left Government in 1989
the industrial growth had touched an
all time high Ievc of 8 per cent and
it was so after almost 20 years. After
the constant efforis of 20 years it had
eone upto 8.8 per cont, Aﬂrit ultural
produciion touched 177 million tonna2
mark whereas in 1985 it was just 133
million tennes.  This is not my re-
port. but it is the Government report
which was suhmitied by a ¢lose friend
A Shri Atalii, Shri Devi Lal, the th'n
Deputy Prime Minister znd Minister
of Agriculture. It has been mien-
tioned in that repoit that the 1987
drought was the worst drought of this
century and Government  faced it

hravely and helped: the people. That
i< the report submitted the Govern-
ment supported by lum.  That is
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~what the then Deputy Prime Minister

said.  When it came to Confiderce
Motion 2 mention  was made that
there is poverty in the country and
that too 51-52 per cent. No Mem-
ner or a responsible citizen would like
mat there should be poverty in the
country. The Congress Party at
least made scme cfforts in this dirce-
rinn and raised the slogan of ‘Garibi
Haiao”.  We made cfforis also  in
this reeard. 1 will give the figures
4is0 Lster on. When a slogan is rai-
el work igoalso done

v Speckor. Sire Sl Geurge
reenandes claimad inoa report of year

198900 that 51 nov cent people  in
‘he  countrv are  fiving below the
paveriy Tine, He anplied a wrong

formula  instead of the formula pre-
pared by the  Planning Commission
which =avs that & person having less
than Rs. 6000 or Rs, 6400 as annual
meome  wonld be treated as living
helow the poverty line,  Shri Georgs
Fernandes preparved his own formula
and raised the limit to Rs. 10,000 on
nic own. I we  go by individuai
formulas the pereentage can still in-
rresise, The Operation Research
Group said that  according to ther
:nalveiz besed on Planning Commis-
sion's formula there were only 27.5
per ceni people living below the po-
verty line in 1989-90. It is a matter
of cerious concern and we want that
pavertv should be removed from this
cninfry. /e are making untiring
efiuris in this  direction and  paying
dleation to it

A litile while sgo it was stated
that with the coming of Congress (1)

to  power, unemployment  situation
fas worsened. 1 do not refute pre-
valence of  unemployment in  the

eountry, but at least do not  raza
the cfi'mh made by us in this direc-
ticn to the ground. What was done
during  vor tenure, but now at
least  we are making efforts. Dur-
ing 1985-90 the Congress (1) Gov-

ernment not onlv achieved the tar-
get of generating 2450 mitlion man
divs, bui  generated 3452 million

I agree thut the figures
naners We  created

man days.
Ay pramain  on
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3492 million man days There can
be margin of error between 2 per
cent to 5 per cemt, but defimitely peo-
pi¢ got employment and benefits of
new sthemes did reach even villages
and every corner of the country This
was the situation when we made over
the charge

S, today Shri Vajpavee raned
the issue of Gold and country’s e.o-
nomic conditions, but Sir 1 want to
know when the Congress (I) Govern-
ment bowed out of office in 1989,
what was the position of foreign ex-
change reserves at that time

SHRI RAM VILAS PASWAN
(Rosera) How much was the fo-
teign debt”?

SHRT RAIJESH PIHOT I am
coming to that point 11s0 When we
left the power the fore:gn cachange
reserve was Rs 6605 c(rores but on
our commyg back to power 1t was
only Rs 2500 crores 11 Shn Vajpiyee
holds us responstble for 11 then it 1
injustice with us  When we went out
of power the foreign exchange re
serve was Rs 6605 crores but the
present position 15 before the House
and the House 1s well aware of 1t
With the assumption of power now

the responsibility has been shifted
to us We have lost National cr.di-
bility  Sir, you will agree with me

that there i1s a sayme in the countrv-
side—that as lone as credibabity 1
there. even m the midst of poverty
trade of lakhs of rupees caa be done
but 1if credibility 15 lost even crores
of ripees have no worth Our cred:-
bility has suffered but who 1s resnon-
able for 1?7 Whv should T blame
Shri VP Singh During his repime
of one and a half vear, T helieve the
Government could function smoothly
for only 3 months from November
to January, as per the newspaner re-
ports In Januarv Shn Atalji insti-
gated Shri Devi Lal and T do not
know what prompted him to tread
& different path and with the result
two Teime Minsters started func-
tonitg from Februarv  The people

JULY 18, 1991

52

ot the country know the cogditions
prevailing m the country at that time
What 1 read m the newspapers, if 1
stand corrected, that in realify you
were running the Governm .from
behind the curtam  Everyday in the
evening a list of demunds was sub-
mitted and they were ccmpelled to
accept those demands — They were
afeard of revolt Therefore, T do not
b'ame the then Government As per
the newspaper reports the Govern-
ment was fing a crisis but some-
how 1t way running  Mr Vajpayee,
believe me my Government does
not believe in  diy-to-day baigam-

'3
on President’s Address

g We will run the Government
without entering nto any kind of
bargamm

SHRI RAM VII AS PASWAN

Clinping p'ease

SHRI RAJESH PILOT Mr Vaj-
payee rassed the 1ssue of clandestine
dealings In this matter Atalp 18
more experienced than me  More-
over 1 am younger than him. Be.
sides 1T am an ex-servicc man 1 have
Iittfe waith in covertness and strongly
believe 1n openness  which 1 learnt
durinc my tenure ' the Armed For-
ces— | dlearly understand what 1 am
domg You need not to worry about
our dealings

Sn. the poliies of the Govern-
ment are outhned m the President’s
Address Al the policies with de-
tails cannot be given in the Presi-
dent’s Address The Government
tried to make a brief announcement
of the steps proposed to be taken to
improve the economic conditions pre-
vailing in the countrv  Secondly, my
party stionely feels that till the living
standard of rural and poor people
do~s not mmprove the country also
cannot progress All the policies of
the Gov;rm{lenl are aimed at im-
proving the lot of R0 per cent
of the country How can lhep.:g:
ditions of people of thé country be
improved’ The Government has
come out with clear details of the
nroposed policies likely to be 3
for tackling agricultural, irrigatidnal,
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mndustrtal and educational problems
the country 13 tacing Tuaay n the
mornig Mr Chandrajeet rated the
ssue Of reservations for the back-
ward Sir the approacn of
my party towards tnis 1ssue s gquite
clear A few months ago, Mr Chan-
drageet, was 1n the Congress (1) and
both ot us used to meet the lute
Prme Munster  Shun Rapy Gandh
who hid categorically stated thit le
had full sympathy wnh the bauk-
ward classes and s partv was  also
determyned to implement the policies
related to backward classes  Stll our
policies are clear  (Interruprions

SHR!I RAM MVILAS  PASWAN
Then why therc 1 diff reace ol op
non on this 1ssue 1n the € thmet

SHRI RAJESH PILOT On tus
1ssue we have no difference of op
nmon  The difference 1v that vou -
terpret in your own wiy  We stick
to our policies and are determined
to provide reservations to  the
backward classes We have made
our stand clear both nside and
outside the House [ was discussing
this 1ssue outside with someone and
1 made 1t (Jear to him th  the bene-
ht of reservation must furst go to
the most needy in the bhachward
c'asses category  During a discus-
ston  with Mr  Paswan o1 this
issue, 1 said to him that thougy, |
also belonged to backward classes,
yet 1 wanted that reservation to back-
ward classes—whethor it wis 27,
or 25%, or 30  must first be given
to the poorest among the bickward
clasges,’ Today my son is not m
S0 m need of reservaton but its
benefits must go to the son of that
persos, who lives n a  wvillage and
wheser-4on reads in the hght of a
hutrcyne lsmp. Why 1s the reser-
vstiby being given to those who are
hvisg = houses This

wus abl example, 1 quotad to lim
w
A JEET YADAY

CH
{ esetvahon dees not
to whom u should be gi-
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ven o1 to whom 1t should not b. gi-
ven It means the partiuipation
power 52 per cent populattan of
our country 1s sourtlly and educa-
tiounly  backwaid, buw 1eservation
has not been made for them m any
sphere 50 the questvm 15 of only
pirapition in power  Rueservation
does not mean all that sou have
tated (larenuptiony)

SHRI RAIESH PILO1 Mr Spea-
ker, Sir »o far av share ot back-
ward classes 1s concorned, you can
see oul  paitys  mdndates  since
1152 and compare those  with that
party s manddtes whicn ¢la ms 1tself
to be the well wishar of backward
classes  The Congress Government
has always done a good job lor the
betterment of the backward (lasses
Even 1 say that we should not over
look the reality Today we have to
think whether we showd uphft those
who are really backward or the so-
called backwards ThesonofanlAS
oficer belonging to backward classes
should not be given benefits of resei-
vation, as he has been alieady reud-
g 1n a good school but the benefits
be extended to the poor waose child-
ren study in the Light of lunterns We
are moving 1n that direction (In-
tertupnic sy It 15 the mlention  of
party not to disturb the guota of re-
servation but we mtend to extend the
benefits of reservition first to those
w10 are most backward among the
bickward classes categorv This 18
our poliy and we z2re gnung to im-
plement 1t 1In a night way The in
tentron of the Goveinm.nt 1s clear
(Inten uphioims) Sir, the ntention
of the Government bhecomes clear
ose goes through the President’s
Address, which (leatly states that the
Government proposés to set up a
Backward Classes Development Cor-
ﬁnﬁon at an eacly date This wili

our first step to et the people of
the country know the proposed lise
(;h:ctlon on; dlehﬁwcrnment Ot

ing the reservation to the
M{ur:r clu:u is, therefore, &b~
solutely clear
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SHRi CHANDRA JEET YADAV
Have your referred to the wssue of re-
servation anywhere in the Preswdent’s
Address? 1t there 15 any menuion
dbout the ieservation for the back-

ward classes mn it, then please read
1t out
SHRI RAM VIi AS  PASWAN

Mr Speaker, Sir. in secponse to what
S Pilot has told you | want to say
0.2y this much a. 1o wiy the ginvern-
ment does not tell cleany its view
to the Supreme Court’ Why do they
want to prolong .5 1ssue why do
they not clarify thoa stand belote (lie
Supremie Court” 1he Supni. Coul,
15 angry about the governnunts
vague polivy tow nds tas ssue and
it waits that tae governmeat should
clariiy its poliey revarding s seuc
Unierruptions)

SHRI RAIFSH PHHOT As  ow
brothers are very eager about  this
1 would request them to allow us to
do this job, however, they may take
credit for this  Wo shall tell the peo-
ple outside this nouse that we had
done this work at the behest of Ram
Vilas only We helieve i wauk, not
i mete propaganda  Mr Speaker,
Sir, T would like to assure this House
that our goveinment {Interup-
tions)

SHRI RAM [ AKHAN SINGH
YADAV (Anah) There i need to
clarify your policy to the Suprcme
Court right now as a case reparding
this 1ssue 15 pending there  If you do
not send pioper answel af the appio-
priate time. there would be resent-
ment and ill-will among the people
agamnst the piesent government _On
this basis, the Supreme Court’s vei-
dict may go aganst the government
It will mean that on the preteat of
the Supreme Couit’s judgement the

yernment will not mmplement the

andal Commission Repoii and put
forward one excuse or the other for

not impiementing the Report

SHRI RAJESH PILOT: Ram
Lakhany, Pleasc listen to me first,

JULY 18, )
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1 would like to assuie this House
(Interruptions)

MR SPEAKER Plcase take your
secat  All of us we ready to listen
to whatever 15 bemg sard here  The
suster ol Finance 15 also
hete and he has sud that  he will
make 1 statement it 445 pm | am
permiting him for making tne state-
ment alte; the speeches of Members
dic over Therfole keeping in view
the constrant of umes therc should
not bz any mtervealion m  between
the petches of Members

SHRI RAJESH PILOI  Thank
you St An hon Member has just
now sid that under the eacuse of
the Syreme Court  (Jmerrupuons)

SHRE JASWANT SINGH
tongu 1) Rajeshyr, d op this
utd ple e proceed {unther

(Chit
subject

SHRI RAJESH PILOT On  thi
pomt 100 I would Lke to nnke 1
tlear that we shall certainly pive the
benefit of reservations to the back-
ward casses and nothing will obstruct
s implementation  {(Interruptions)

L nglinh]
SHR! SRIKANTA IENA (Cut-
tack) I 1m on a pomt ol order I

the Mimster always tries o mislead
the House, then there will be tension
in the House S0 1 sek your pro-

teclion
MR SPEAKIR This 1s not a
point of order
{Intcrruptions)t

MR SPEAKER 1 am not going
to allow this kind of nterruptions.
This will not go on record 1 will
allow you to make a speech if you
wiint, but not like this

*Not recorded
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{ F rnplason}

SHRY RAJESH PILOT M: Spea-
ker, Sir, two or three members have
referred to the problems of Assam,
Punjab and Kashmir in therr spee-
ches The Assam Government v u1y-
mg all the best to cieate an stmos-
phere 1im which the situation that had
been detersorating i the recent pasi,
wou ¢! be improved

Su, as far as the problems m Pun-
jab and Kashmir aie concerned, these
arc the matiers of cowern for the
whole counuy There are ro wo
opintois tegarding wiit should be
done 1 Punjab and Rashmp  These
ar. Lie unamwmous sentiments of the
entre House that pea.e must he res-
tored m  Punpb and Kashnur by
credling a conducive atmosphere fon
peace there and we must impiove law
and order situation thete whith has
deteriorated there and the  destruc-
tioa which has taken place dunng the
last one or two vears should be made
good  On behalf of my party 1 would
ke to assure that our pany has
never hankered after power  After
making an accord for peace. we held
elections in Assam, though we were
in power there and we accepted the
public muadate The same we did
m Mzoram where we were
power We signed an agreement for
cstablshmg peact there We signed
an accond with Shri Lal denga. who
15 no more now, 1o establish peace
1 would lhike to assure the hon Mem-
bers of the opposition that the
Congress paity and s (joveinment
will make all efforts in 1esolving the
problems of Punjab and Kashmur |
hope the problems of Kashmir and
Punjab may be solved very soon if
all of us take it into same spint and
adopt same policy It has been ow
carnest cfforts to create nlu.olzldtll'mve
auna.m! m Punjab an ashmur
after ing the talks with all the
concerned since the day our
party came nto power.

Lastly, I would like to refer o

m Amﬁl wo MI ﬁr’ lt h
not hidden to any one and it is wide.

ly known as 10 how the cownisy's
condition has deteriorated, whether it
15 the issue of higck- or any
fhng cise  What 15 the mam reason
behrid all this? | was reading Nehru's
speec.h  delivered 1n 1952 I was
reading his reply four Jai P1ikashp
WUnierrapions)

fLnsin )

Shir Annd Daulap you ale a4 senin
person aslen to me

SHRI  (HANDRA SHEKHAR
{Ballia) Do not gquote Nehru, do
wnythug

YHRI RAILSH PH O1 We have
be n Inmg on Pt Nehrus deologies,
Cnandra Shekbarp and you have alvo
neen livinz on Pt Nenwu's ideologies
w some extent Ve have b en hv-
mg vn that deology and that 15 why
we will suovive on this

SHRI CHANDRA 5SHEKHAR
You shoud not guote Nehru, you
snould keep quite on 1t

SHRI RAJESH PILOT Pt.
Nebru's wdeology will be {followed,
we have been following it and we
will continue to follow that That 15
on platform and we will not leave
it on somebody’s suying

[ Hanslanion]

I was saymg a8« to what 15 the rea-
son of this malaie? who 18 respons
sible for such a atuation’ Why has
the politwal situation deteriorated (0
such 4an extent’ The mamn reason for
this 1 the decime in the political
standard of the country It is duffe-
rent thing whether all the parties ac-
cepl this fact or not. But this 13 the
fact that unlesn every party of the
couniry fakes imtiatives fo rasc the
political standard. this malaise cun-
not be eliminated.

.
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political character. Unless we are
poiitically strong, our pioblems will
continge to grow, and they will not
be reduced. We may make our coun-
try strong only when we strengthen
our political character as well a» our
national character. But it 15 very
unfortunate that today every pulitical
parly does not have any concern for
all these things. Unless we adopt ali
these things. our country will no
march forward with stiength. | am
very thankful to you loi giving me
time. | have put forward the views
ot the Government n response to tae
points raised by Atalp and othes.

/agﬂah]
SHRI VISHWANATH PRATAP

SINGH (Fatehpur): Mr, Speaker, Sir,
in this august House we have debat-
ed the wverdict of the people, and
there were diflerences of opinion and
certainly there was not unanimity in
interpretation of what the verdict is.
in fact, it is not a single verdict, 1t
is the sumerical sum of two partial
verdicts-—one of the 20th May elec-
tion and one of the |5th June, election.
They are not only separated in time
but they arc also separated in con-
text. It is like stapling two partial
judgements of a judge and then try-
ing to read coherence in it. Natural-
ly, and no wonder, we do not find it
Anyway, this incoherence is the rea-
' lity of this House. What its dyna-
! mics will be in future. I do not know.
1Rajesh Pilot Ji seems to bc very as-
sured d@bout it. But it will be ow
endeavour to see that the voice of
» the people continues to be coherent
and for that we are committed and
on this ground we shall not fairly
keep away.

Because of this commitmenmt ol
ours to the people and the counrty,
when it comes to issues of the inte-
grity uf the country, of its emotional
and ‘géographical upity. of its puli-
3 and economiuc indcpendence.
ir, may | assure you that we will
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not tunction like parties but as citi-
Zens ot this counuy because in  the
history ol every country, there
comes & moment wnen the real issuc
in the debate 1s not how we have
managed the counry but how the
couiltry has managed itselt.  This
chdllenges belore us today demand the
sagacity that we ail put our shoul-
deis to ensure tnat tne country ma-
nages itselt well. We wul do extend
our hand when 1t comes to the issues
ot the country and ol the pevple. And
tor this, the only way out is consen-
sus. lhere is no other way out as
we dare p.aced m the House today.
And 1t any coherence is to be read
mto the ncoheient verdict of the
people. 1 think they haive given a
verdict to run this House by consen-
sus.  But consensus assumes a cul-
turc ot consultation. Certainly, if
unilateral decisions are made and
then if agreement is asked, it is
not consensus. May 1 say it is
non-consensus? S0, let us not adopt
this path, and 1 do hope there has
been effort in this regard. The Prime
Minister intially invited us but there-
after we were surprised that very ma-
jor decisions were taken and we were
just informed that it has been taken
and now we have to agree or disagree.
Sincerity of dialogue i tv be deve-
foped | think 1t 1s noi only that the
Government gets thiough the vote of
Confidence. As the House is consti-
tuted. I think the Government should
bring a motion of having confidence
m the Opposinion | think that
is  what you nced morte So. please
show  this  confidence When it
comes o the countiy™s  jssues, (er-
tarmly we will behne 1c.nonsbly. as
that 15 owr 1esponsimlity Lo the peo-
p'c. Put certainly it s as much our
responsibility  nol spare you  where
you make lapscs or where you de-
viate from the inlerests of the coun-
try and we shall not spare you at
all. We will be ruthless when it
comes to that issue.

on President s Address

§ir. the Presudent’s Addicss is dread-
fully silent on many things, and this
silence gives shivers to us. It is silent
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on the fidvral polty of the < untry
it 1s silent on decentialisation it s
sitkent on the commitment to the free-
desp of the press and electronic media
it 1 sdent on clectiral refoims, it s
silent on judictal reforms to ensure
the independence of the judiciary  So
this silen-~e 15 far more cloquent in the
speech itself 1 do not know whether
it s slence of the mnocent o the
sikenee of the kiked but certanly it
15 very sigmficant be.ause this 1ssue
1» oot of acgdemic interest We have
gone 1o the peopl on these issues
They have given a voidit on this and
i does concern us when there 15 no
mention of these vital issucs that relate
to the democratic nsttutions them
selves the erosion of which 15 what
we exactly wrness ¢ for some time
now .,

When we talk of the fuderal polity
Sn there 1s a ertain element of pols-
tical equity n all these and a very
dehicatc balance 1n the Consntution
has bz=n woven Somewhere we have
to introspect on the problems of ahe
nation in Kashmir, Punjab or Assam
Apart from the external interference
that 1s there, 1s not there some erosion
of democracy that also has contri-
buted? 1 do not say ‘solely’, but that
15 also the contribution to the element
of alienation It i1s not necessary
When we talk of the umty and mte-
gty of this country when this element
1s there, I am sure this should have
come 1n the Premdent’s Address on
this very count that the federal polity
of the country will be prese and
the Government 15 committed, but they
avoided this ssue  But this s one
thaing which the Government may not
take seriously, and 1 think when the
Prime Manister replies certanly he
will make this clear And also when
we talk of the power to the people,
m fact, th re should be power to the
poor And much has heen said just
now — ‘commitment to the poor
About the 1ssue of Panchayati Raj and
decentralisation, there v no mention
of it in the Presidents Address We
want to know exacdy what 1s the com-
mitment of the Government on pan-
chayals Ra) on the electionic media
what 1s gomg to be the Tie of the
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Prasar Bharati Act What 1s the assu
rance regarding the freedom of press’
Yes today I can say 1t hecause when
we aie m the Opposition we are all
for the freedom of the press  The test
comes when we are m power and the
further test comes when the places
would turn At that moment we did
pass the test There was no pressur.
on any journalist or owner of the press
1o change his tune or  anything hk.
that  These are vory fundamental to
the democracy  atself  The issue of
judicial  reforms 1y very urgent We
hnow that lawyers and advocates b
[re getting the appointments as
Judges 1t 1s a sad thing that they go
up and down the corndors of power
What sort of judiciary we are having’
What soit of institutions we are hav
ng’ Preusely our mssuc 1s how far
the Government 1s going to protect the
domocratic mstitutions  from crosion
which has led also to the present state
of pohtical situation we are having and
also the Government should explamn
why these vital ssues have beed left
out from the Preaident’s Address

Sir, so far this goes regurdmg Prest
dent’s silence | am nOw coming to
what has bzen said in the Address
May [ start from the last phrase of the
last sentence’

That runs like this

You have befoie you the historn
task of bwilding a strong and pros-
perous India, a humane Indiua. an
India where there 1s social harmony
and communal amity, an India from
which poverty has been eradic.ted
an Indi based on equality and so-
clal justice ™

One has 10 come to the last phrase of
the whole specch which has now be
come the first phrase «f the millions
of people who have known nothing
for thousands of years except stability
of this deprivation and their humiha-
ttion What will be our message to
them' After this Address, what 1
the copcrete message that ¢ waould
recave? Wil it g the ty of
their staghation or wil there be a
message of change? This change,
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may | make it clear, is not made by
dolling out money from the ftreasury.
Destinies of nations have not been
forced by legislations, destinies of
nations have been forced by social
forces coming forward, those forces
which have been oppressed and dep-
rived. What are we going 1o do for
them? They are not asking [or crumb
from the treasury. They want to have
a share in shaping their own destinies
and the destiny of the countrv. How
much shive are we going : pive them
in power?  Here, I want 0 qu.t:
Goandhiji, who regarding Swaraj said

“By Swaraj I mean the Governm nt
of India by the consent of the pe--
ple as ascertained by the largest
number of adult population. malz
or female, native or domicile who
have coentributed by manual labhur
to the service of the State.”

This was the dream of the Father
of the Nation, that those who have
contributed by manual labour fo the
country should shapz the destiny of
the country. Who are these people
who contribute by  manual labour?
Gandhiji. in his mind. had not put the
word ‘manual labour’ just like that
deliberately there. Who are these peo-
ple who toil and earn their livelihod
bv m~nual labour? Are they not the
people of the Scheduled Castes?  Ar:
they not the people whom the society
has labzlled as ‘untouchables’?  Thay
had not asked for it. They did not
ask us to call them as ‘shudras’. They
are the Backward Classes; this is the
main labour force. It is the produc-
tive force of the country and it is the
producer class of the country. After
43 years of independence. we have a
shape of country with the main pro-
ducer class of the country not having
a say in running the cocuntry. Tt is
not so much of an issue of how much
money they are going to get from the
Budget.

Sir, when we talk of social justice
which the President has said, no pro-
gramme of social justice can be drawn
up without recognising the sccial
realitv.  If you put a curtain on this

-»..__“:—\—_
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social reality and then have a pro-
gramme of social justice, I say. we
arc not only deceiving ourselves, but
we are also deceiving them. In the
analysis that we do of the country,
it is not only necessary that the ¢co-
nomi» and political realities have to
be taken into cognizance. but the
social reality  also should be taken
into cognizance: not only they sheuld

be taken info cognizance separately.
but their  int prelations  should be
clearly  understood. It s a very

ugly (et that  those who are in the
upper strata of the society do have 2
major share in ihe power structurve of
the country and in the power struc-
fure. | inclode the burcaucracy also
hecause it is an institution of power.
It is also an ugly faot that those who
are in the lowest strata of social order
have small>st  share  in the power
structure. This is the sole reascn
why all developmental efforts do not
reach those people who ought to
benefit bv these developmental
eftorts. Unjust secial order gives
rise to unjust power structure  and
thic power structure dictributes  the
h-nefits of power unjustly.  Unless
we make a direct assault on this
nexus. I think. we will be only de-

bating. So many Members have
debated  that the bencfits do not
reach.  This issue is not concerned
with only with this Party or that
Party.  That is the realitv.  Some-
where in the whole mechanism, the
political ~ will is missinz. Among
those who control power. some ele-

ment of political will is missing. Who
will have genuine political will? 1t
is the deprived that will have ihe
political will.  So. if we have to in-
duct -an element of political will, we
have to induct the people of the de-
prived sections into the power struc-
ture.

I request you to bear with me as

I read out some excerpts from the
book of Guynar Mridal on Asian
Diama. The insight that he has, for

a foreigner to come and have such
an insight is remarkable.  He says,
India started with grand leadership.
Fhere wore a galaxy of statesmen. A
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very few developing countries have
this.  There were people of integrity,
ccmmitment and  sacrifice.  Then,
what happened over the years? This
is what he said. That is what we
have experienced. I do not endorse
it merely because he has said so but

we have also experienced it. He
says:
“The upper class status of those

who stepped into power disposed
them to abstain from taking policy
measures that would contravene
the interests of privileged groups.
The operation of the political for-
ces under stratification that has
kept the masses of people poor.
ignorant and passive.”

That is the relationship of the poli-
tical system and social order. He
further says in the context of what
had happened:

“India’s acute problems, made it
seem imperative to avoid issues
that might threaten the unity of
the articulate upper strata.”

Precisely that is the sin we have com-
mitted.

“The urgency of
der and stability
leaders to shelve = idological com-
mitmenis and = acquiesce in post-
poring the implementation of the
full  Congress programme. Even
the fact that economic and social
reforms -are largely ineffective in
practice ¢an, in a sense, be describ-
ed as “stability”.

achieving or-
induced most

I-think, there can be no better diag-
nosis of what ‘‘stability” had made
for all these years.

“But this kind of stability has only
been achieved through the incapa-
city of the political system to in-
duce the social and economic chan-
ges that development calls for, By
leaving real power with the oppo-
nents of economic and social
change, political stability implies
stagnation.”

18—11 LSS/ND/91

I think. this is an issue which we
may address seriously, not of accus-
ing or blaming each other but let us
list this on the national agenda, irres-
pective of Party consideration. It
is not how it mav affect one of us
or the other. It is going to affect
millions of people, not something
remotely, but something which they
live through their lives, from birth to
death, on the daily basis of experience
of life as we have in the present social
order and set up.

context, I do hope that
be thrown not only on
level but we will
this more

in this
light will
some superficial
address ourselves to
seriously,

I will take you to paragraph 36 of
the Address where the President has
said :

“The Government attach great im-
portance to make administration
more efficient and responsive.”

Now the need to have a responsive
administration is on record. How
is it that merit alone is all the qualifi-
cation in the examinations?  All
those who pass 1AS do not have low
IQ or intellect or knowledge. It is
never suggested that administration is
not knowledgeable. It is know-
ledgeable. But it is not res-
ponsive. That is the complaint
of the common man. Respon-
siveness is admitted merit. Have
we not seen what administrative merit
is?  Is not responsiveness to people
a valid merit than all examinations?
For instance, Defence Services. Only
on mere examination, they do not
say “You go and be a personnel in
the Defence.” There are some other
human qualities and if responsiveness
is a merit, expericnce has to be part
of it and the experience of suffering
only can bring responsiveness, not
reading of books.

It is also said in this very para that
the Government will complete the
drive for filling the backlog of vacan-
cies meant for Scheduled Castes and
Scheduled Tribes in various Minis-



267 Motion of Thank

[Sh. Vishwanath Pratap Singh|

tries and Departments,  (Jnterrup-
tions) We will cooperate fully with
you when you take any measure
(Interruptions). I am taking you
into confidence (Interruptions). We
considered this in the Cabinct, (In-
ferruptions).  We had considered it
in the Cabinet among oursclves. We
had come to a decision among our-
sclves—Shri Ram Vilasji was there
that we will bring a legisiation be-
cause today there isonly Government
Order, a Circulur or something like
that, regarding reservation of Sche-
duled Castes and Scheduled Tribes.
We had decided that we will bring a
legislation where it will become un
enactment and it becomes justiciable,
A Member of the Scheduled Castes
and Scheduled Tribes can go to the
court and get justicc. We have pro-
miscd this to them about half a cen-
tury ago. 1 will request the Govern-
ment to bring this legislation in this
very Session. We will all coope-
rate, Let it come from Prime Minis-
ter himself tomorrow.

also that while we
extend this cooperation. let us as-
sure, as Opposition, if it does not
come in this Session, we will go to
ople and agitate and fight for i
usc we can no longer wait. So.

we have given due notice of our in-
tention of cooperation and also of
opposition. Let it not be known
that we have kept any secrets Also,
there is a silence, u dumb-founded
silence regarding labour participation
in management  There is no men-
tion of it. Of course, there is a
mention of labour having some shares
etc. But what about labour partici-
pation in management?  If the capi-
tal has a share in management, n
the production of wealth so also the
labour is a partner to it. Why
should it not also have a sharc in
management? it is not a merc
trade union demand. It is a com-
mitment of the Congress Party con-
tained in its manifesto rcgarding
labour participation in management.
We ha\rsabtoughl a ler:gislatio?'ns in the
House regardisig labour participation

Rest assurcd
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in managcment. We want a very
clear assurance of what the Govern-
ment is going to do about that Bill
which we had introduced. We want
that in this very session because 1t
doesn’t require budget or foreign ex-
change or it may not have to go 10
Finance neither the first office of
Schedule Caste/Scheduled Tribe nor
of labour participation in manage-
ment.

Sir. apprehensions have been ex-
pressed. It is stated that labour has
not come 1o this level. But the
Rescrve Bank of India’s study shows
that sickness on account of labour it
only 2 per cent and on account of
management it is much more. So,
let us have confidence in our produc-

tive forces or labour force. ~ Why
speak of all othcr things?  But we
don't have confidence in them W
should have confidence in  them.

Precisely. this is what the signal that
should go from this House. We may
be short of money. We may be in
some difficulty. But we do have
confidence. On this. we must be
rnch  We are not poor in confidence
in our working and toiling people~
that is the message that should come
from this Housc. That is what |
demand. It is not contrary to our
today's challenges of modernisation
or competition abroad, Germany
has got labour participation and it is
competitive in the international mar-
ket.  Japan hus a model of coopcra-
tion, not of antagonistic relationship,
industrial rclationship. It is com-
petitive and competent. We want a
very cateporical assurance. May |1
also give notice that if we are not
going to give an assurance on labour
participation in management in this
Session. we will go to the working
class industrial  town-by-town and
we will marshal them here till you
give them the right. That is the
signal that should go from this House.
(Interruptions)

THE MINISTER OF STATE OF
THE MINISTRY OF LABOUR
(SHR1 K. RAMAMURTHY); Mr,
Speaker, Sir, our hon. Member and
former Prime Minister of India was
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discussing about the participation of
workers in thc management.  His
Government has brought a Bill and
is pending in the Rajya Sabha. May
I know from him, Sir. after the intro-
duction. why it could not bc passed
at that time? Let him kmdly ex-
plain  (Imtcrruptions)

SHRI RAM VILAS PASWAN-
It is the Congress(l) which did not
cooperate. {Inrerruptions)

SHRI VISHWANATH PRATAP
SINGH I am very happy that he
has given assurance that he 1 ready
to bring that Bill and place it  We
will give you all the support (/nrer-
ruptions)

SHRI K. RAMAMURTHY. Yuu
ate not passing that Bill in the Rajya
Sabha  Why arc you not doing
that?  (Interruptions)

SHRI VISHWANATH PRATAP

SINGH: Are you pgomg to bring
that Bill or not? That closes your
mouth

[ ranslution]

SHR!I RAM VILAS PASWAN:
We could not bring that Bill because
the Congress(D) did not support us.

[English]

It is on record that they wunted that
that Bill be sent to the Select Com-
mittee. (Interruptions)

SHRI VISHWANATH PRATAP
SINGH: It is precisely this thing
that I requested. Let not serious
matter be scuttied by these superfi-
cial remarks. Lect us be serious.
All right, we have made all the
mistakes. Are you ready to cerrect
them on labour participation in
management?

SHRI K. RAMAMURTHY: Yes.
{Interruptions)

17.00 brs,

SHRI VISHWANATH PRATAP
SINGH* Our commitment has been
clear on it (Intcrruptions)

SHRI SOMNAIH CHATTERJEE
(Bolpur):  Is he supposed to reply
to gquestions put by a Minister? (In-
1errupions)

SHRI VISHWANATH PRATAP
SINGH Wc are the authors of that
Bill the Labour Participation in
Management T want a commitment
of the Treasumy Benches even for
gnnmg a last date

Coming to Paragraph 28 of the
Addiess relatmp to backward classes.
1t says

“Government s commutted to spe-
cal measures in favour of socially
and  cducationally backward clas-
ses.

Maik the words “special measures”,
It dues not say about the reservation
in Government jobs  Again it says:

“In implementing these, preference
will be given to the pourer sections
among  them ™

We do not know what these measures

are It further says.

“Wheie poorer candidates are not
avatlable, the benefit will go to
other members of the backward
classes The Government will also
ensurc that the benefits of reser-
vahion are provided to other eco-
nomicully backward sections who
arc not covered by the cxisting
schemes.”

This construction  of sentence leads
us to grave doubt. Why? Firstly,
there is no reference to job reservation
in Government  service. It talks
about “only special measures” It
should be clcar that the Government
15 committcd to job reservation for
the backward classes.  Secondly.
the doubt is, there is no rcference of -
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dist.  Which list will you follow? |
want a clarification. Which list ol
the backward classes is going to be
followed?  Are you going to follow
the Mandal Commission list? If
they are going to follow that, why
don’t they write it here.  (Interrup-
tions)

SHR1 A. CHARLES (Trivand-
rum): Why did you not write it in
your order?  You had not accepted
the Mandal Commission list in full.

(Interruptions) That is the whole
problem. (Interruptions)
MR. SPEAKER.  Please take

your seat. No interruptions please,

(Interruprionsy

SHRI VISHWANATH PRATAP
SINGH: There is no reference to
job reservation, There is no refe-
rence to list. 1 do not know whether
they have produced one of the Man-
dal Commission’s lists. We had
adopted a common list of the State
and the Mandal Commission. We
had sent 14 joint secretaries. ‘They
had given the report. It i ready
with the Government Are you
going to follow that list Pleasc
make it clear. Otheiwise, you will
scuttle it for another ten years and
the report will be kept in the cup-
board. {Interruptions)

SHRI VISHWANATH PRATAP
SINGH: 1 am in the opposition. |
have got a right Lo yuestion. I have
no duty to answer it. (Inierruptions)
How can a Minister question an op-
position leader? We have a right to
question. (Interruptivns)

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI P. K. THUNGON): How
anomalous it is. So far as Arunachal
Pradesh is concerned, backward clas-
ses have been mentioned and they
are in the list. Ten names have been
mentioned. Not even 50 people are
there. If that is followed, out of 80

per cent of population, only 50 people
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the benefit of 27 per
Sir, such is the
whether

wili be takmg
vent reservations.
anamoly. I do not know

they knew it. (Interruptions)

SHRI VISHWANATH PRATAP
SINGH: 1 think they are not well-
informed. What was done is a com-
mon list. If it is in the State list, only
then it will be all right. If it is not
in the State list, then we will work out.
When any Minister rises, he is com-
mitting the Government, and not 2
person. It very clearly shows now
after this reply from the Minister that
the Government does not have a list
at all and that he has not given
lhn.l%hl to it and that how he is going
to fulfill this promise. I want a clear
assurance.  (Interruptions) There is
no quantisization about the percent-
age. Are you back-tracking from 27
per vent? You have back-tracked.
You have not been able to give a
commitment. The President’s Ad-
dress has come  You have responded
m the House and questions were put
and there was not even a single ans-
wer bused on your great sympathy.
How much is it? It is 00l per cent
or what is it?  (Interr:ptions) We
have scen the conduct of the Govern-
ment here and also in the Court. As
the last day was expiring, hon. Mem-
bers raised the issve here and that is
why they have a-ked for time. We
want very very specific answer on
tris. Al no occasion, we wanted the
1eservation for all limes w come.
Even in our stutement, we have said
that after 10 years it will be reviewed.
1 do not want to go into the whole
debate. There are other things to be
discussed.

About the women a lot has been

said that they want to do several
things about women.
[T'ranslation)

SHRI SUNIL DUTT (Bombay-

North): The entire nation is anxious
to know where the gold of this coun-
try has been sent? The hon, Finance
Minister is present in the House. Let
us hear him about the whereabouts
of the gold.
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MR SPEAKEFR  Sumil Duttp, the
hon Mimster 18 guing to make a
stalement on the 1ssue wh h you have
rased  But there ue  everal hon
Members who are to spetk on  the
President’s Address Let them speak
first and thereafter the Finance Mim
ster will make a statement

[Tramslation)
SHRI SUNIL DUTT  You allow

big leaders to speak for a longer
duration whereas wc are given only
5-10 mimnutes

SHRI VISHWANAITH PRAIAP
SINGH  Sn 1 will inswer that ques
tion when 1 ¢come to economy 1ssuc
but they aie not readv to hsten

[£ nginsh)

In paragraph 27 of the Presidents
Add ess 1eirding women 1t has been
sud

Ihe ptogramme aims at develop-
g 4 mw  sense ol awdreness
imong women particularly i rural
areas wnd empyws r tham, so that
they become itne participants m
the pracess 2 soal transformation
¢l regener ition

In oat P hiyatt Rap Ball, whicn
we had processed witun Goveinment
we had this proposal to hive 30 pel
cent veats 1esenved for women If you
want to make them mmolved m  the
develupment and transformation then
we wont 1 climficaion  Are you
gomg to _ne ony plate to women 1n
tre Panchayati Raj institutions? (In
terrupnions)

SHRI MANI SHANKAR AIYAR
(Mawyiladuturar) Wil you yield for
a minute? (Interruptions)

SHR1 VISHWANATH PRATAP

SINGH No 1 am not yeelding
[ Franslation]
SHR1 TEIJSINGHRAO BHON

SLE (Ramtch) Only for 30 per cent
has been said Maharashtra Govern
ment (Imterrupno 15)

[ nglish)

SHR1 MANI SHANKAR AIYAR
Having yielded to the lady, why not
vou yicld to me for a minute? (In-
terrupliom}

SHRI VISHWANATH PRATAP
SINGH  Well, | will give you the
same honowr of the lady (Interrup-
Hom)

SHRI MAN] SHANKAR AIYAR
Is 1t not a fact that the proposal to
teserne 30 per cent seats for women
in the Panchiyats was fist made by
vou piedecesso  Shri Rapv Gandhi?
tInterruptic mvy Secondly 15 3t not a
tict that i the Indira Mahila Yojana

wiach s the context in which you
ewd out this guotwion 1t was spec-
ficily stited  that the entire pro-

gramme would be  admnistered by
Mahila Sabha comprising of all the
wdult women ol a wvillage who would
hom  amon.  themselves  choose
sathuns who would  wt as a  focal
pomnt of the programme?

In view ol this | do not know
wiit s the danfication  the former
Pume  Minster  seeks  (Interrupt-
it

SHRI VISHWANAIH PRA1AP
SINGH | am very hapny that they
ire gomg to brng i 30 per cent re-
etv ion m Panchayati Raj for the
women | a1y very happy (Inferrup-
trens)

SHRI VISHWANATH PRATAP
SINGH  Are vou bungmng in or are

vou not bringing in?  (Interruptrom)
[ ranslation)
SHRI TEJSINGHRAO BHON-

StE This should be 30 per cent
Mhirashtra 15 the first state where
we have implemented it The same
ts true about other states where con-
gress party 1s in power But during
their rule (Interruprions)
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(English)

MR. SPEAKER: You have made
your point, please take your seat.

(Interiyptions)

SHRI VISHWANATH PRAIAP
SINGH: Sir, they have bcen in the
Treasury Benches for a long time.
(Imterruptions)  Still. they are behav-
ing as if they are in the Opposition
and we are in the Treasury Benches.
asking us questions and answers,

[Translarion]

AN HON. MEMBER: Have
they accepted anybody else as back-
ward accept Sharud Yadav and Ram
Vilas Paswan? Not any Member of
Lok Sabha Member or any governor

Alnterruptions)

MR, SPEAKER: Please take
your seal. You can speak only
when the hon. Member who is speak-
ing is  yielding. You should not
rise Trom your seat aguin and apain
Once or twice is all right but do not
do it again and again.

(Interr uptions)
[English]
MR, SPEAKER: Please do not
do it again,
(Intertuptions)
MR. SPEAKER: Please  sit
down now.
(Intertuptions)
MR. SPEAKER: You have to
sit down.
(Interruptions)
MR. SPEAKER: Please tuke
your seat nNow.
(Interruptions)
MR. SPEAKER: [ cannot con-

tinue like this. You understand if
he yields, you can speak.
(Interruptions)
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MR. SPEAKER: 1 can explain
to you. You come to my Chamber.

[ Fransiation]

SHR1 SURAJ MANDAL: We
shall resume our seats, but they are
creating disturbance. When the hon.
Members [rom other side rise from
their seats, disturbance is bound to
be there.

MR SPEAKER: | have told
you as well as those on the other side.
Do not give me a chance to warn you
again

(Interruptions)

[English)

MR SPEAKER:
disturbing him.

You are also

{Interruptions)

SHRI VISHWANATH PRATAP
SINGH: Regarding the economy,
there is a need ol a4 conscious ap-
proach because we know once the
country gets into a debt. then it takes
moie than a decade to come out. It
1y certainly a duty of all of us. We
are ull conscious of it irrespective ol
party considerations that the country
1s not allowed to slip into such a con-
dition.  But at the same time, what
Shri  Atal Bihari Vajpayee and
hon.  speakers  carlier  also  had
mentioned is that thcre has to  be
transparency. The country has to be
taken into confidence. It has to be
told what i~ the situation: what are
the measures to be taken: what will
be the consequences if they are not
tuken. And after taking these mea-
sures, what further is whole economic
remedy by which we will be able to
pay loan or not get into a situation in
which we got and analysc the reason
how we got into that. Unless the
people are not taken into confidence,
I think, it will be very difficult politi-
cally to take the measures or any-
thing that you have in mind. It is
like a diabetic patient. 1f pe is su-
flering from diabetes. it is better to
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tell him that he is suffering from it.
This is the problem. Otherwise if
vou say. you xre all right, and if you
do not tell hin that he has got dia-
betes but say. “you stop taking
sweets™, he is poing to beat you. (In-
terruptionsy 1t is a situation which
has not developzd overnight. The
foreign debt from 1980 to 1989 multi-
plied ten-fold. In 1986. I had the
occasion to be in the Finance Ministry.
1 had brought before the Cabinet a
paper—well- -documented --as to how
the variables of expenditure. of re-
venue, of loans, money supply all will
behave. and had predicled that by
1990-91. the country will be in a
deep crisis or financial crisis. though
an analysis was basically on the do-
mestic side. But we know the foreign
exchange and the domestic situation
are interlinked. That was four years
ahead. I had warned that we are on
an accident path. If we apply the
brakes now, we can avoid it. I we
apply the brakes two years later, per-
haps we cannot avoid the accident. In
that paper. | predicted that -I am spe-
aking by memory --the revenue deficit
by the year 1990 will touch about
Rs. 14000 crores and somehow it has
exactly touched that figure. At that
moment. as my conscience was clear
I had done my duty and warned that
these will be the things which will
come. The various measures that [
had recommended were accepted by
the Cabinet but my tenure was only
about a month and a hulf. But 1
remember onc thing that there was
lot of pressure to take foreign com-
mercial short-term loans. 1 resisted
it firmly during my tenure and it
could not come. After I went out.
the window for short-term loans had
opened and that created greater pro-
blem. When long-term loans alsn
will get accumulated, they will catch
up the problem. But the problem
arises greater immediately with the
short-term loans because you will
have to pay in three months and six
months, So, there may be some
reasons which I do not know as I

was not there in the Government. But
certainly, when we came back to po-
wer in February 1990, again we stop:
ped this short-term loan. Tt might
have been going on for sometime in
December or January. So, these mea-
sures were taken. I do not want to
g0 into the details as to what we have
done and what you have done and 1
do not think that is the spirit of this
debate. We can do it on some ucca-
sion in the Budget session. 1 cannot
go into all those details but I can
well answer those questions that have
been put. 1 think that is not the spirit
of this debate.

Government has a foregin exchange
budget also, The foreign exchange
budget should become an_integral
part of the regular budget. There is
no reason why it should not be so.
When T was there. the foreign ex-
change budget usually was prepared
by October. It makes no sense. So.
next year, I tried to make it by
March. When we pass the deficit in
our normal budget, we think that we
have got the rupece. we will print the
rupce or earn the rupee. But inherent
in it is the foreign exchange deficit.
It is not taken into account and the
House passes it straightaway. After
passing. there will be pressure. So.
this is an area which demands better
managcment. The Finance Minisier
is here. [ would request him to bring
the loreign exchange budget alongwith
the rcgular budget. When there is
such a crisis. there is no reason why
it should not be discussed in  this
House.

Deficit is truly reflected and that is
why. I tried to correct it. I got some
figures. The Reserve Bank loans are
shown under the heading ‘Loans® and
not under ‘Deficit’. It is a genuine
deficit because some fiduciary money
is created. The House debates hypo-
thetically and true deficit is not reflec-
ted and [ tried to make some correc-
tions and some figures used to come
to the Parliament. Dr, Manmohan
Singh is there. He is an expert in
all these matters and, I think, certain-
ly the House is justified in demanding
it,
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The other point which I would like
to say 15 that there must be some res-
on deficit I found that it
does not arise within the Government
We are all elected We also have
compulsions to make many pro-
grammes and schemes I do not
think that pressure 15 there and so
geperally we have to accept 1t It
will not be advisable also to have
somebody outside the Government
The Expem:g;r;y gﬁmg}:ssmn was
once su aran Singh
but 1t z‘lsl‘is become a super Govern
ment Why cannot we evolve an eco-
nomy within the Hcuse? It the Go
vernment goes beyond a certaimn limit
of deficit, say, 10 per cent or 15 per
cent, then for every supplementary it
normally comes back to the House
and if there 1s a majonty 1t gets 1
passed Why cannot it be made as
two-third’s majority® Then there
will be a consensus for making defi-
cits than runming the country into
another debt trap If there 15 two-
third’s majonty, then the Government
will have to talk to the Opposition
for getting more deficit 1 would re-
quest one thing on my own [ do not
commit my party to it 1f Money
Bill fails, the Government fails Tt
brings a political problem on every-
one’s head A Government should
fail on a no confidence If a Money
Bill fails, let not the Government fail
Then we will really be free to debate
& Money Bill on its financal merits
and not on other considerations other
than finance (Imrerruptions) This
is & ‘right’ that T am suggesting for
you ou acquire 1t!

Then Sir, the Reserve Bank should

allowed to function as a4 Reserve
g.uk and not as an extension of the
Government Tt has become a de
partment of the Government It
should be given authonty and auto
pomy to function

AN HON MEMBER Should it
not be responsible to Parhament?

SHRI VISHWANATH PRATAP
SINGH* Of course 1t should be

JULY 18 1991

on President  Address 280
responsible to the Parlament, but not
like a Government Department

lhere should also be stability of
excise duties and direct taxes When
we assess an industry that this 18 1ts
paving capacity there 1s no reason
tor this capacity to increase every
vear unless there 1s 1 dramatic change
in the economy or a dramatic improve
ment or fall m that particular sector
With regard to custems, we cannot
} ave stability because 1t has to res-
pond to the international situation
Tut «tabiaitv with  regard to excise
wnd direct taxes should be a part of
« 1 reforms and 1evenue should be
uty ced for expansion of economic
whvity and that 1s the best way to
uc rcvenue on a long term basis

In all this we talk of tichtening of
the belt Wl os belt 1s 10 be tighten
ed? That 1s the guestion 1Is the
roor man s belt going to be tightencd
¢r s 1t the belt of thore who can
afford? When therc will be a price
mmpict because of all these measures
how docs the Government ntend to
bffcr the poorer sections on the price
tront?

Fhese a e the questions that we
have n mind Sir I do not know
hew much tine 1s there 11d there
~1¢ others yet to speak

Conung to Punjab the sontunce
the ddiess 1e1ds as ‘Law ind order
situation 1 the country has heen
¢ use of grave concern for some time
now’ After thic sentemee  Punjab
a1l Jammu & Kashmir were discus
sed 1 am sure the Prime Mimister
might not have srtutmised 1t and the
Cabinet too might not have scrutimis
ed it T have 1ll respect for the Prme
Minister His  political sagacity
would not reduce Punjab and Tammu
& Kashmur to a mere Jaw and order
problem If you see it from the point
of view of law and order only then
that 15 not the pomt  And this pers-
nective calls for change Now elec-
uons in Puniab are postponed all of
a sudden Nobody knows how 1t
has been done and who has dome 1t
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and how the Election Commission
functions. We demand that a date be
fixed for elections. We have seen that
after every postponement of clections.
the Government has not becn able to
improve the situation. |hercfore, a
fair election date should be fised and
we should go ahead with the elec-
tions. He also talked about a law
which is going to come, where il any-
body makes any statement regarding
seccasionism, he will be debarred
from membership. How will this law
operate? It will be misused and it will
be highly dangerous We have come
across some instances. If you see
the files of some of those members
who have been clected to this House,
you will say that they should not be
released But after getting elected,
they were normal,  You released some
and T also released some. They were
the members elected from Punjab.
Let this normalisation tahe place.

The other aspect that 1 am guing
1o talk about is the federal structure
in Punjab and Jammu & Kashmir,
Somewhere this federal spirit is erod-
ed. 1 have been given some disturb-
ing intormation with regard (o Noga-
land. My Party colleagues have men-
tioned that a team of certain respon-
sible persons from the ruling party
have gone therc, Thecy are in the
toppling game. This is a vury highly
dangerous game let us net add
more examples of the erosion of fe-
deral spirit. This is how alienation
starts Toppling of governments s
not the way to arrive at a conscnsus,
Here 1 want to make it clear. Let
us not play such games. It may have
serious repercussions here too.

T want an assurance for the Defence
- Forces personnel and that is pension
for ex-servicemen. We took a deci-
sion in the Cabinet that from Sepoy
to Subedar and for the officers. there
should be an increase of pension. That
was uader our ideration. We
demand from this Government that

they should only ish the decisions
af the previous ernment and not
just throw them out. If they do not
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do so. that will be the greatest in-
justice 1o the cause of ex-servicemen,

I would also like to mention some-
thing abvut the 15 point programme
and the employment of the minorities.
We took a decision that in every Se-
lecuion Board. there should be one
member of the Scheduled Cavie and
one member of the minority commu-
nitv, so that justice is ensured  Now,
we want a time bound declaration not
only regarding Minorites  Commis-
sion but also for Rapid Deployment
lorce. Earlier, vou had mentioned
that you are going to give statutory
status to the Minorities Commission.
You had also mentioned about main-
taining the statns quo of shrines ete.
We welcome them. But. there shoukd
also be a ban on <fogans,  casettes
and advertiements,  They aie highly
inflammatory 1 challenge that it is
not only a political, economic or so-
cial question but theie has been an
attempt being made to challenge our
culture also. It is not the challenge
on the Government bhut it is a chal-
lenge on the l'w}chc of the people.
This is most dangerous T think we
must strengthen the unity and inte-
grity of the country.

Ouwr position is very clear regarding
Ram Janma Rhoomi issuc¢  This is-
sue should cither be settled amicably
or the law of the Lind should be ho-
noured  We suid that the Courts
<hould be kept away from this. The
mechanism of resulving Jisputes and
arriving at a decision nas been in-
corporated in the Constitution. Now,
we are saying that you take away
that mechanism and after that, vou
solve the problem.

Shah Banu's case was qunted. Re-
garding this case, there was a judge-
ment and then we came to the Par-
liament for amending the law. We
amended the law and an assurance was
given that only the will of the House
will prevail.  Now, either you sub-
mit yourselves to the will of the peo-
ple or let the Parliament decide on
that issue.
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At the end | want to say this We
should kecp this m mind that India
will not reach its fulfilment unless
its two-thirds populanon which had
been deprived for millions ol ycars
does find a place in the governance

1 think, this message will clearly
come out from the dehiberations here

[T renslation]

SHR1 CHANDRA SHEKHAR
(Ballla) Mr Spedker Sir, [ have
not to make a long speech  (Inrer
ruptons)

[English]

Nobody can let me down You are
accustomed to that

[Translanon)

Sir, | do not want to b. dragged
into these controversies 1 want to

mention only those issues which con
cern  the future of our nation and
which have been rawsed both nside
as well as outside the House Puthaps
I did not want to speak in the House
but 1 am constrammed to pomt out
that the Hon Prime Muaster 15 not
present in the House On that day
he had said during the couse of his
speech that the steps which he took
to solve the economic crisis should
hdave been taken by me 1 want to
say that all the papers wefe rady
but due 1o the difficult situation
was facing T could not take those de-
aisions 1t 1s only on the basis of
those papers that the hon Prime M-
mister has taken this decision 1 un-
derstand my  responsibiity towards
the nation and towards this House
To say that these issues did not come
hefore me and that I did not thmnk
in terms of findinz solutions to them
is beyond truth There may be some
short-comings in me, but T cannot he
gecused of delaying decsions | do
pot know how the Prime Mnmster
took the decimon. 1t 18 his doman
asd only he can tell abovt v But
I do admit that the cepabiiity which
ha has to take a decivion 1 not there
in me 1 am not talking mn terms of
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the support of the hon Members, but
of capability to take a decision This
cipabiity to take a dccision 15 un-
piualled n him 1had written him a
letter tellimg him that be took very
spcedy decisions 1 have no objec-
tion to his taking speedy decweions,
but the manner in which thuse deci-
sions are being taken, I think, will
jeopardise the fut e ol our .ount

IFhere would not hive hcen any ob-
jection to me had the Pume Mumster
taken the decision himself, or had the
Cabinet or the Parliament or the Con-
gress  Party taken the decsion, but
I am constraned to siy that, from
what appeared in the newspapers. it
was clear that the Paillament and the
Congress Party did not know about
thiv decision  As for the Cabinet., |
do not know whether it had any
knowledge about the decision or not

Just now, my friecnd Shri Rajesh
Pilot wis speahing T know him, he
v 4 young man with a zeal to make
tuither studies and take the country

torward  He was quoting fiom Neh-
1uprs speech [ told him not lo quote
Nehrup  But he sull  venturcd and

Jid not guite succeed because you can
not stretch Nehru beyond o particular
limit 1 did not agrec with all the po-
hcies of Nehiup but the message of
fell rehance and ‘Swadeshr’ which
Nehru gave in the economic sector was
the legacy ol Gandhis movement
Throuch yo1 [ want to tll Shn Ra-
jush Pilot that they ate no more as
sociated with that tadiion His party
has broken the last link with  that
tradition during the last threc months
While T am saymng so 1 am not sway-
ed by emotions | have been m Par-
liament for the last 29 vears and 1
have seen how policies were framed
Industrial Policy Resolution was not
flam d 1n a day MRTP Act  and
FERA were not passed 1n a day nor
was the policy governing the Tndian
and Foreign Companies  forinulated
n a day Our Gurudev Atalji is
siting here and he knows how much
heat was generated cluring the de-
bate on the MRTP Bill jn the Rajya
Sabha The House had to st th .
out the night after the normal day
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sitng to discuss the Dutt Comnuttee
report on that Bill He would also
remember that bestde  discussion in
the Parhament Pandit Jawahauial
Nehru hac' ovited the expeits and the
learned  people from all ovar  the
country for an open debatv un the
Industrial Policy Rusolution Ihe de
bate lustud eight years {rom 1948
to 1956 The work which Nehru
accompinhed 1n eight yean the task
which, Smt Indira Gandhi ¢ ould ac
complish i 4 5 years hds been «om
pleted by Shiy Nuasmmha Ry
threc days [ congratulate him  fo
this  cfhcieney  He has tuined  all
thise policies topsyturvy  The docu-
ments were rendy  Alter all wherc
hom the documents came  who pie
pated these documents  Tacie sanould
be a divussion on these  guestions
I do not want that all these things be
made publin  Quite tmocenily  he
sad that we would not Iihe to hnow
the dadails of the Budget nor would
e lihe to dis.luse them  Lhe people
who have been clected o thiy House
4t least knsw this much of the Par
hamcntary tiadiion that noither any
one woukl ash the detuls of the Bud
get noranybody was gome 1o dis
cose them

Someumes we are sumipised about
it Should we not discu s the nolicy
matter? Should v/ not  spond 1o
tne laws when we change our policy ?
VWhen | huve alnady hinded over
charge to mim 1 am surprised when
1 am told that all these deuisions
were bemng taken at my instamce |
was worried a bt when | vas told
tha' there was a report ol the World
Bank on the basis of which these

decisions had been taken  That ic-
port wds submitted to the Govern
meat m November 1990 fter 1 as-

sumed office 1 held the oflice of the
Prime Mmister from Novembor 1990
to Jome 1991 Although m the eves
of our friend Shn Somnath Chatierje
1 was the Prime Mmuter st for
name as I dependud on other’s sup
port But it was the mustortune  of
the country as well as mane tha 1
happened to represent the country at
that time no matter whatever weah-
messes whatever Iack of understanding

and whatever low wapacty 0 take
decsions 1 had  Durning these 6-7
months that seport was not submitted
cither 1o me or to the Mamsier of T-
nance or even to our highur officialy
1hat 1eport was conhined only to a
gioup of 8 to 9 officers of the Gov
crnment of India 1 would not hike
v mentwn here any ol these ofluars
namu as you might bu hnowing them
However 4 say that most aof thesc
officers have been the officets of the
Woild Bank at one tme or the other
And {Untciruption)

[#nghsh]

SHRI SOMNAITH  (HAITER

JEE 1t s a very scrois mattet

SHR1 SATNUDDIN CHOUDHU-
RY (Kalwad) It s a very serious
matter  [There s to be an mgwry
ot this

[ 1 4¢ mdation]

SHRI CHANDRA SHEKHAR
M1 Spcaker, Su 1 wiote a letter to
tle Hon Prme Alinsster requesting
him to clanty as to where this report
had been kept and why this was not
shown 10 me and why this was not
discussed® A Atalp has said, when 1
dis ussed various issues with the Mi
sty of Fmance a day or two atien
assunung my offwe one of tve offi
cers ppraising me of the suduation
told me that the spuation was so bad
thit nothing could bu done then |
wsked him why was he retaining the
post despite having such coneeption?
lhat hizher officer who v very (lose
to Shri Vishwanath Pratap Sungh 15
still s the Government of Induw amrd
he mav again reach that high post |
1wked hum that very day to rehinguwsh
his ofbce as that kind ol pessimisti
views were not required 1 requested
the Prime Mumister to make 4n m
quiry 1nto and gave him an assurance
that 1 woukl not raise this ssue
publicly tl [ am u‘rﬁmcd of the fact
after the nguiry But 1 would lke
to ash my Congress fricads as &
why should 1 keep silent shen the
Prome Mmuster, after gettmg my let-
ter states. that hie decision has been
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taken on the basis of the papers pre
pared during my regime’ Iy thert
not any responstbihty on my part foi
this country or for this Parhamunt

[English]

THE MINISTER OF IINANCE
(SHRL MANMOHAN SINGH) Mr
ker, Sir, 1 have preat repaid for
Shr1 Chandra Shekar 1 wish to as-
sure him that all the papeis have
been prepated by us and no outside
agency has been mvolved directly or
indirectly in the prepaiation of these

papers

[Franslation)

SHRI CHANDRA SHiLaHAR
1 hold Shu Manmohan Singhp i
high cstem  He 15 my tuend He
nught have prepared papuis  al his
own level without any help fom pov
ernment  during the last 97 cays
Evcn then I cannot believe that av |
am not so unknown or ignotant [
too have seun some of the papuis as
well as that report of the World Bink
1 possess two pages of that roport
Should I 1ead them out but it would
be an unprecedented move? The con
tents of the speech of our Minister or
Commerce talliis word by wrd with
(his rcport The same policics  arc
being adopted as hive been suopest-
ed in this report of the World Bank
In this report  cverything has beun
suggested in detail as 10 what should
be the State policy and what should
be the industrial policy, that the cus
toms duty be reduced and (xoise duty
increascd 1n the budaet  Thewe are
the 18 papers that have buen sent by
the Woild Bank since 19587 and | am
surprised that on these papers discus
ston ¢an be held in the ITMT n the
World Bank and v the multi orga
nisations of the world but trese can
not be shown to the Parhamunt and
the Prime Mnuster of this o untry
and, moreover, T am beng held res
ponstble for taking decisious on this
If Shri Manmohan Singhy las taken
thyy decision, this 1s something phe-
nomenal as there 15 much similanity
between the way of thinking of Shn
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Manmohan Singhj and that of the
IMEF and the World Bank. And ]
would not hke to say anything in
this regard But [ would certmunly
Itke 1o pomt out the other thing Well,
they have taken the decision  What
nucessitated them to take the dewsion
within three days, could be the coun-
iy not await lor a week and could
he not take his own paity-members
into conhdence’ [hey want to change
the polivies that have been framed
by this country and by this Parha-
ment in the last 20-2] years saying
that they are hilpless that st 1 m
the mmuest of the public and that 1s
for the sake of development Now
they want to convince the countiy
that they have decided to change these
pulicies after a deep thought 1 have
1ull confidence m their wisdom  but
I am not ready to hold the wisdom of
any Prime Mmister any Member of
Parliament or amv Mimsier of Finan
<o hicher than Indias wisdom ot 21
caly faken together It s my help
lessuess Theretore 1 say that the
matter should be considercd seriously
1 do not blame that they have a mala
hde intcnuion nor do I say that some
sort ot bungling has buen done Bui,
15 4t proper that those eight ofh.ers
vontinuously hept this 1cport in their
possussion tor seven long months and
did not bother to look mnto it for
thifteen days? ls 1t propu that they
tahe major policy decivions with out
consulung anyonc? 1 would lhike 10
s1y that much ¢rv was taised  when
the smuggled gohl was sent out side
dinng the peniod of our govern
ment and that act was allegedly call
ed by the Congruss Paity a national
Party betraval But that very act of
nationil betrayal ol the month of
May his become today an act  of

pattioism 1 cannot make it pub
lic here as to what 1s thete i the
iles 1 had withheld that decsion

not for one or two days but for hi-
teen days but the peisons like  Shr
Somnathp who constantly called ow

povernment 8 care-taker government
compelled me  There were certamn
big powers that wanted to compel
that caretaker government to take
wrong decisions 1 do not want to
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say more than this. But | want a
thorough mquiry mto all these mat-
ters and all the facts must be
brought before the countiy in unam-
iguous terms. 1 think that the de-
valuation was not requred. Lven,
today 1 am of the same view but
1 would not like to make any com-
ment whether this act of devalua-
tion is right or wrong. ln my opinion
we could do even without  this,
Shri V.P, Singh did not devaluate nor
did 1. No one did talk about de:
valuation with me but suddenly with-
in seven days the whole scene and all
the circumstances in the country
changed and we became helpless. |
know that we have shortage ol mo-
ney. | would not like to talk about
louns owr country is burdened with
and also about who s responsible
tor this and to  what extent. Shn
Rajesh Pilut delivered a very learn-
ed speech here. I congratulate him
as well as the Congress Party which
has got such a competeut member
like him. He made a relerence to
the amount of loan they had
left  behind but did not state
as to what happened to the foreign
exchange amount of rupees six thou-
sand crore kept in the secret 1eserve?
A sum of rupees live thousand crore
had been spent by them and the re-
maiming one thousand by Shri V.P
Singh  (lnterruptic ). And the re-
served amount of rupees six thou-
sand crore.. (Interruptions)... Some-
times, 1 am very much contused. Iwo
things perturbed me onc thing, as
our Gurudeo Shit Atalp has  said
that if a man is changed. the society
will change itself So lar as the
.M} s concerned he has suggested
us not to call a spade a spade. We
call a spade a spade because we fear
that Atalji nught bc misguided Al-
though 1 am saying all this, these
are not new things 1 did not know
that | would have 1o speak today. 1
would not make a mention of the re-
poits of 1982 but the L S.A. trca-
sury submitted u report to the US.
President in 1982. in which the func-
tions of the IMF, World Bunk.
Asian Development Bank have been
defined. 1 wish all thc members of
the House to po through that report.

In that report it has been stated that
the business of thesc Banks is to
work for the sconomic, political and
strategic policics of US.A. The re-
port says--the countries which are
taking loans should support USA on
esvlernal affairs. It they dont sup-
port her, they should at least remain
neutral.

India is a backward country. It
15 a poor countty belonging to the
third world, But we and especially
those people who always refer to
the name of Pt Nehru should
not ignore the fact that India is the
leader of third world countries. India
1s the  only country in the world
waich 15 sull raising ity voice. Qur
triend Shii Indrajit said the other day
that Indi. wes the only country which
was raising its voice and Brazil was
the second such country and the rest
ot th: counuies had yielded. The
people ot Asia, and the people of
bachward 1egions look to you with
hope  Mr. Speaker, Sir, the people
Guevod ot any pohitical knowledge are
waymmg a lot of things. At one time
they talk of USSR and on some other
time they talk of Gorbachev. Mr.
Speaker, Sir, perhaps they are not
awaire of the fact that the socicty
which Mr. Gorbachev is heading has
gol an army which 1s alert and poli-
ti.ally active, There 1s a great diffc-
rence belween that society and our
society. In spite of that a person like
Gorbachev 1s  waiting lor an imita-
tion from the countrics of G-7. He
1s also not likely to get any help. Our
ceuntry has to enter new fiontiers and
take up new decisions. Now-a-days
countries like Japan and Germany
ate ready to lelp us by way of giving
us loans. Mr. Speaker. Sir. I am
saying with great responsibility that
o tendency is devcloping in cur coun-
tiy and there is a Government set up
in our country which is not intercsted
in running the GQovernment.  They
want to create only one feeling in the
country that this country will disinte-
grate. There will not be any IM.F.
and the World Bank. I am mot
against ILM.F. and World Bank., Dur-
ing my term of office I also recelved
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a loan of the order of Rupees 1200
crores 1 had levied taxes elso The

capitalists of this country would have
to be told that if we have to tighten
gp our belts, they will have to do 1t
1118

Mr Speaker, Sir, what 15 conds-
tionality? If you want to know 1t,
you through the rupoit of the
World Bank You should go through
the Report of Treasury submitted to
the President, they don't work steal-
tt:éy, it 15 ktiown to the whole world
and the chlite country hnows 1t ex
cept the Parlhament of India 1 am
saying this that af  steps are being
taken deliberately 1 have nothmng to
say But 1 apprehend that we arc
heading towaré)s pitch dathness where
we drc mortgaging our 'uturc M
Speaker, Sir, 1 apprehend that we are
not only puthng our wonomic inde
pendence at slake but we are pl.ying
with politwal indépendence as well
and 1t 1s not our cxpelience many
countries of the world have taken
such stepd  Gone are those coantnies

is that economic mdcpendence
and gone 1s their economic develop
ment 1 would Tike to ask Shri Ataly
who 1s a great supporter of cultuie
und civilisation &s to what happencd
to the culture of Korea and Bisban!
Is the dazzling hight of gold nd sil-
ver, economic  development a large
tumber of motor-cars elc  the tradi
tion of our countty {lmepruptions)
I am talking of these countries which
are considered as developud coun
tries be it South Korea Phillipmes
Thailand or Taiwan What has hap-
pened to their culturc and cinilisa
tion? I don"t want to mention about
all that (Umerrupntons) India  cant
adopt that path, and the day the na
tion is led towards that direction the
countrymen won't stand by you
Therefore, T want to tell you all this

I would conclude my speecch with
a word about Punjad There was a
discussion abo:t‘ eld’li!ljab an}d‘I ?lharé
Indrapt Gupta al as to who
um’ the decision? He wanted an
shewer b0 WS guestion Our Yrrend
Buln Singh said Yhat 1 had not con-
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sulted anybody, dlthough everybody's
opmion was known Parties like
CPM. BJP. Communst Party and
a few people from Akah Dal were
parucipatng  in this process  Only
extiemists were oppused to the hold-
mg of the elections and a nuighbour-
ing country of outs was also opposed
1o the holding of clections

1 don’t hold any secret talks 1
had consuited all the concerned peo-
ple ncluding the Govanor  therc
Moreover | had consulted ali  the
sections of the administration and
we had unamimously takin a deci-
sion that ¢lections should be held n
Assam and Punjab It 15 hnown to
wuybody that the Honourable Pre-
sident objected to thus 1 told him
that he could have his rescrvations,
but we felt that the crcumstances
were favourable [ would hke to tll
my triemds from the Congicss Party
especially those Irom Assam that thee
was  tremendous oppositicn  Against
holding of elections m Assam, but
clections were held peacefully  there
and Congress Paity formed the Gov-
ernment there What had happened
within 15 days My friend Shn Buta
51[1%:1 said that | had gone wut of
Delhi for lour hows and Honouiable
President brought the situation under
control, otherwise the situation of
1984 would have been repeated |1
have gieat regard for the henourable
Picsident and his support was always
available to us, but how wan  Bula
Singh forget that m 1984 I. was
Home Mmmster and the present Pre-
sident was also a Minister  Why had
‘he incident of 1984 taken place then?
Shti Buta Singh is not present at the
moment 1 unquired from him  at
that time on phone, he was sobbing
and saymng that he was not able to
do anything 1 dont want that the
question of human compassion and
human suffering should be  talkud
about m such a fiippant manner Ajl
the same you might have seen that
a puppet spcaks in the idiom ol hgs
master I dont object to the puppet
as long as his master 15 native of lﬁ$
ountry, but if the master belongs
to a Toreign counwy the situation be-
«omes very bad
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What happened i Assam® The
law and orde: situation has bzen dis-
rupted once again Through you
have got a Government, the army 18
the same, and same 1» the polwe
force T don't want to takc any cre-
dit but creating a feeling of repug-
nance and bilterness s not grod If
we avord indulging in such things,
perhaps we may solve the problems
of our country moie easily

Fmally 1 would hke 10 say one
morc thing Shn Vishwanathy  has
macle a point just now He appears
to be very impatient in propounding
new punciples | would 1equest him
not to put forward a suggestion to
make Reserve Bank of India an -
dependent body Shu VP Singh has
heen the Finance Mimister  He mught
be having more experience about the
functioning ol Reserve Bank (f India
It 1s not the guestion of any particu
lur individual It 15 the question of
mstitutions Now we have to sce
as to what an cxtent an excellent per-
son could be influenced and  how
much powerful could be the external
forces’ Secondly, 1f the Govern-
ments are not voled out on the
Finance Bill how could the Govern-
ments be vated out then? One has to
think as to how long Shri Naiasimha
Rao and Shri Advani can adopt diffe
rent attitudes on  (mancial matters?
Thercfore financial mattrs ae ux
tremely complicated More might
have been proved to be wrong on
othur matters, but he has  spoken
one everlasting truth that  finanaial
guestions ar. decided by the 1nne
strength of an individual and 1t n-
flicts pain upon the person itsell when
his  or her interests are adversely
affccted 1 remember the evample
given by him Jf we discuss with
a priest of the British Church and go
on refuting 32 cardinal principles, he
would continue to say that we are
the children of the same Almughty
God, we should hive with a feeling of
love and brotherhood, but f ycu tell
the same priest, the same bishop that
one squarc yard of the land of the

church belonged to you. he would
forget all the things and fling the
~me cross on your head S» such
dreams appear to be voiy good, but
dll the same 1t 1» a dangerous game
In vconomic matters, on the ane hand,
you have a feelings for the poor and
the backward and on the other hand
such 18 the ¢o mdmation of the eco-
nomi matters A person ke Lord
Buddha has spoken of —

Bahujana hitay, bahujana sukhay™
he has not said

“Sarvajana Su-

khay

hitav— Sarvajana

because there can not be consensus
on such 1sues  All of us, I mean
all the people including members of
Congress party should think over it
There are different streams and these
streams <an not confluence at one
point  Mr Speaker, Sir, it we keep
all these things m ow mind we may
srrive 4t the correct decision about
the future of India and the poor
p-ople of India

[English]

MR SPEAKER The hon Finance
Minister will make 4 statement The
other Members may speak later on

THE MINISTER OF PARLIA-
MENTARY AFFAIRS (SHRI GHU-
LAM NABI AZAD) While the hon
Speaker was nside, the sense of the
House was talen that the House will
be extended upto 8 O'Clock

MR SPEAKER We will st upto
8 O'Clock and allow the Members to

speak
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18.00 hr
STATEMENT BY MINISTER

Gold Transactions
[English)

THE MINISTER OF FINANCE
(SHRI MANMOHAN SINGH). We
are faced with balance of payments
crisis of an unprecedented nuture. Our
foreign exchange ieserves have despite
significant borrowings from the IMF
in July 1990 and January 1991 fallen
to a very low level. Due to the
weakening of international confidence
in the rupee, international commercial
banks have become extremely reluc-
tant to lend us money. For the same
reason, inflow of remittances from non-
resident Indians into foreign currency
and Tupee denominated general acc-
ounts with banks in India has ceased
to be a positive figure and in the last
month there were signs of a large net
outflow on this account. All over the
world, expectations about the future
value of the rupee were highly unfa-
vourable and this was encouraging
India exporters to delay the remission
of export proceeds to India and also
encouraging illegal export of capital
from India.

It is in this background. that we
took the decision on Ist & 3rd July,
1991 to adjust the exchange value of
the rupee. This action has had a
favourable impact on the psychology
of intermatronal markets and all the
principal players thecrein. 1 am confi-
dent that over time, the exchange rate
adjustment together with the trade
policy reform measures we have taken
our balance of payments will signifi-
cantly improve and there will be a re-
turn of jnternational confidence in our
currency.

However, in the immediale run, we
have a major liquidity problem We
have compressed our import bill to an
unprecedented degree to save foreign
exchange for import of only the most
essential articles.

At the same time, we have large
external debt service pryments falling
due. We have taken a firm decision
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to honour all our international com-
mitments and not to default on pay-
ment of debt.

We are, therefore, fuced with a sit-
uation where we have large financing
requirements which cannot be met
immedhately by inciease in exports, or
by further import compression. or by
mncreased external borrowmg from 1in-
ternational commervial banks or by
way of increased flow of remittances
from non-resident ludians

It was in this background that the
previous Government led by Shn
Chandra Shekhar took this decision
to sell abroad 20 tonnes of gold out
of Govt stocks with an option to re-
putchase 1t at the end of six months
The actual expoit ot this gold took
plac: between 2Ist and 3ist of May,
199}

The previous Government had also
agreed with the deuision of the Re-
setve Bank ol India that in the pre-
sent difficult situaton, upto 13 per cent
of Reserve Bank of India gold could
be sent abroad to be kept in safe cus-
tody with a Cent.al Bank. The Re-
serve Bank of India’s intention was to
seek a short tetm loan apainst the
pledge ot gold sent out of India. Under
Section 33(S) of the Reseive Bunk of
India Act, Section 3315) of the Reserve
Bank of India has the power to heep
up to 15 per cent of 1y pold abroad
and the Rescive Bunk of India can
take decistons in this regard on its
own. However, for the sake of abun-
dant caution the Reserve Bank of
India consulted the previous Govern-
ment and they agreed with the Rese-
tve Bank of India’s proposed course
of action. When our Government came
into powel. I was aware of the deci-
sion of the Reserse Bank of India as
concurred in by the previous Guvern-
ment. But I did not consider it wise
to countermand that decision In  ex-
ercise of its powers, the Reserve Bank

of India sent abroad 48 metric
tonnes gold on 4th July,
1991 to be kept in safe custody with

the Bank of England. On 7th July, a
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further q of 2061 tomnes was
sent. On 11th July, a further quamtity
of 10.01 tonnes was sent. On
18th July, a further Er.amity of
12.09 tonnes was sent. Thus in all,
the Reserve Bank of India has semt
abroad for safe custody with the Bank
of England a total quantity of 46.91
toanes.

Against the pledge of 4691 tonnes
of gold, the Reserve Bank of India
can borrow for a period of one month
at a time a total sumr of zbont S 400
million to help us tide over the serious
liquidity problems we are now facing.

With the transfer abroad of the
final instalment of gold on 18th July,
the whole operation has been comple-
ted as originally planned For obvious
security reasons, the movements of
gold had necessarily to be done
without prior public  announcement.
Hercafter no further gold from the
Reserve Bank of India stock will be
sent abroad.

The export of gold was a painful
necessity However, | am confident
that the various measures we have
now taken will, over u period of time,
lead to a significant improvement of
our balance of payments. It will he
my sincere effort to  work to bring
back to India as carly as possible the
gold we have sent abroad.

(Inierruptions)

SHRI NIRMAL KANTI CHAT-
TERJEE (Dum Dum); [ have sent
» note for clarification. What happen-
od? (Imnterruptions)

SHRI BASU DEB ACHARIA
{Bankura) - In reply to a yuestion,
some assurance was given by the
Minister.... ...... (fnterruprions).

SHRI NIRMAL KANTI CHAT-
TERIJEE: Is it true that during the
period April to June we had an ex-

surplus? Is # being put to use?
Is i still high? (Imterruptions),

MR. SPEAKER: Shri Ahamed.
(Inserruptions)
2011 LSS/ND/91
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MR. SPEAKER. Shri Ahamed may
speak now.

18.10 hrs.

MOTICGN OF THANKS ON THE
PRESIDENT'S ADDRESS Conrd.

(Enghish)

SHRI1 E AHAME™ (Manjeri) Mr.
Speaker. Sir, 1 rise 10 support the
Motion of Thanks moved by the hon
Member, Shri Buta Singh, on behalf
of my Party, the Indian Urion Mus-
lim 1 eague.

Sir, for the last three days, this
House has been discussing the Address
of the President All these thtee days
1 have heen listening to the speeches
made by the hon Members of this
House. particufaily the leaders of the
Parties The Piesident’s Adidress, Sir,
has prompted the hon. Members of
this House, particularly the leaders of
political parties to

SHRI NIRMAL KANTI CHAT-
TERJEE (Dum Dum) Sir, may 1
draw your attention to one thing? A
Minister of a State Government is pre-
sent 1n the House. As far as I re-
member, Sir, there was a Ruling in
the Lok Sabha

SHRI CHITTA DBASU (Barasat):
She made a specch today in the morm-

ng.

SHRI NIRMAL KANTE CHAT-
TERIEE: Mr. Advani will corrobo-
rate this. There is a Ruling m the Lok
Sabha that a Minister of a State Gov-
emment is not permitted to speak in
the Lok Sabha, In the Rujya Sabha
there is a different directive. Since she
has already spoken, the entire speech
must be expunged from the proceed-
ings of the House, Sir, T want 8 Rul-
ing on this.

MR SPEAKER. | wifl ook into it.

SHRI RAMESH CHENNITHALA
{Kottayam): Sir, she is a Member of
the Lok Sabiw.
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SHRI NIRMAL KANT! CHAT-
TERJEE: I know that, Precisely there
is a Ruling on this. So, he or she will
not be allowed to speak here unlike in
the Rajya Sabha. There is a slight
difference between the rules of Lok
Sabha and Rajya Sabha,

SHRI E. AHAMED: Sir, during
the discussion on the President’s Ad-
dress, it was intercsting to see that
leaders of political partics are hurling
the charges and counter-chaiges es-
pecially with regard to the present-day
economic crisis, May 1 say, Sir, the
present situation is the result of some
of the reckless policies pursued by the
previous vernment.  All  these
national political parties had their
share in power at some time or the
other barring the lLeft Parties. But
there is no meaning in arguing or hur-
ling the charges and counte:-charges
It is time for all uf us to risc above
the party politics and 1o sit together
and find solutions to the problems
{acing the country.

Sir, 1 would like to say that the Pre-
sident's Address is a Jucument of poli-
tical and social emancipation of the
country. Many of the leaders have
described the President’'s Adcress as
a document containing nothing 1 dis-
a?ree with that view. According to me,
Sir, this Address ol the President i,
the enunciation of the policies of the
present Government in the conteat of
immediate prioritics as well ai in the
realisation of the long-term n:tional
objectives. The Prcsident has depicted
a true picture of what India is today
and he also has promised certain re-
medial measures for sulsing the pro-
blems. Sir, 1 do not want to take
much of the time of the House on
these matlers, but 1 am just inviting
the attention of this House to a ven
important matter concerning the coun-
try. The fissiparous tendency is grow-
ing in a dangerous way in the body
politic of this country. This fissiparous
tendency. according to me. Sir, is not
a law and order problem, not even a
political issuc. This i a pro-
Algm concerning the wvery  unity
and Cintegrity of the country. The
Pregtdent, in his address. has men-
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tioned certamn measures as to how we
will be able to tackle these issues, Un-
fortunately, many of the leaders who
have participated in the discussion
have forgotten to mention the grow-
ing communal and social divide in
this country. Unfortunately in this
country we find the communal divide
which, according to me, is much worse
a phenomenon and we hare to take
whatever steps possible to contain this
and also put an end to such a pheno-
menon. As a matter of fact, this
malaise is deep-rooted and we have no
soft option to tide it over. 1 venture
to ask* why are our people quarrelling
in the name of religion? Why are they
being killed in the name of religion?
There is no place for such things in
our 1eligions.

Sir, 1 come from the State of
Kerala which is a very small State, |
feel Kerala can serve as a model for
many northern States in teims of its
tradition of communal harmony,
amity, social progr:ss and political
achievement. Kerala is & living exam-
ple of communal hirmony where one
can see the peaceful coexistence of
tcmples, churches and mosques. They
stand side by side as a picture of per-
fect communal harmony. This is the
time for our national leaders to strive
hard to propagate und emulute this
cultural heritage of Kerala. The cul-
tural heritage of herala is an integral
part of Indian heritage. We have been
following truthfully, we have been ad-
hering honestly the principle handed
down to us by no less a person than
Pandit Jawaharlal Nehru, He had said
that the umty of this country is in
diversity. We have been following this
principle all along. Therefore, this is
high time for our people to learn to
live in perfect harmony.

Sir. there are many problems that
the President has mcn;ioned in his
Address. One of which 4s the Babri
Masjid-Ram Janma Bhoomi dispute,
Much has been said about it. There is
a civil case pending before the High
Court Bench at Lucknow. Therefore,
1 do not want to go into the merit of
the case. But. at the very same time,
we have to deal with the political
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aspect of the case. Here, in the name
of this unfortunate diﬁmu many peo-
ple have been killed, Hindus, Muslims,
but all aie Indians. Therefore. the
mention made by the President in his
Address with respect to the solution is
a welcome feature.

Para 9. at page 3. the Address says

*We cannot allow communal ele-
ments to defile their sanctity by
using such places as instruments to
generate  controversy and discoird
Government will make every coifort
to find 4 negotiated settlement to
the Ram Janma Ishoonu-Babri Mas-
jid 1ssue  with due regaid to the
sentiments of both communities n-
valved.”

This s, of course, o welcome leatere
But at the same time, | may also in-
vite the attention of the Goverament
to therr elecion  Mantlesto, ol ther
Congress Parly which was 1cleased by
no less a person tnan  late lumented
Shri Rajiv Gandhi In thy  eledtion
manitesto at page 29 on Ram Junmu
Bhoomi-Babri Masjid, 1t 15 stated

*The Congress 1» committed to find
ng a negotiated settlement ol this
issue which tully respects the senti-
ments of both communiies mvol-
ved. It such a settlement cannot be
reached, all partics must respect the
order and verdict of the court. The
Congress is for the construction of
the Temp'> without dismuntling the
mosque.”

In the President’s Address, 1 do not
find the wording, numely “If such a
settlement cannot be rcached, all par-
ties must respect the order and ver-
dict of the court” 1 think, it may be
an omission by oversignt.

Therefore, what 1 venture to say is
that if we try our best to have a nego-
tiated settlement on this burning issue,
it is the duty of everybody to help for
such an amicable scttlement. By
any chance. if we fail to have negoti-
ated settlement, we have to wait for
the verdict of the courl. It is the duty
of every citizen in a civilised society
to respect such a verdict of the courl
of law,
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Another importunt isyue, | would
likc to mention here s with re-
gard to reservation. We always sup-
port the principle vl 1cservation. But
at the same time, | may ssy that the
position of the munorities. the Mus.
iims in this country is wvery much
deplorable. Muslims are to (x taken
as a backward class all over the coun-
try. In Kerala, Tamil Nadu and Kar-
nataka. Muslims have been included
as a backward class as  enshrined in
articles 15 and 16 of the Constitution.
But 1a the whole of India, it has not
been given Even in the Mandal Com-
mission Report, there ore several ano-
malics. We have givea o gualitied sup-
port to the Mundal Commussion repoti
with the condiuon that sich anomalies,
especially with respeet to the Muslims
ot Kerala should be removed. There-
fore, we are for resersation but we re-
quest that the minorities should be
given spectal resernvatiun Unless and
untl sueh  resemvations i joby  are
made tor the munontes. it will be
dificult for  government to take the
hackwaid section ol the people to the
national mainstream.

18.24 hn. SHRI P M. SAYEED

in the Chair|

Theretore, | urge upun the Govern-
menl 10 take necessary steps so as to
mclude the Muslims as o backward
class and to give them special gquota in
the reservation, whether it is in the
anpnounced quota ol 27 or hy some
other means.

May 1 also bring 1¢ the notice ot
the Government, the present deplo-
rable position of the Muslims in the
service? Their representation in the
services 18 woefully inadequare Mus-
lims representation in the public sec-
tor undertakines is also very low,
Therefore, the Govetnment should
strive hard to make some provision
lor the Muslims in providing jobs. 1f
necessary, reservation sh also be
made. We ase not very much interes-
ted in giving some Ministe or
Ambai ip to the poor .
We are rcally interested in getting jo
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at grass-root level. 1 hope the Govern-
ment will bear this matter in mind
and take necessary urgent steps

JULY 18.

. Another important pomt | would
like to bring to the attention of the
Government is the security and pro-
tection of the life and property as well
as the honour of the members of the
minority communities

1 very much appreciate the point
made by the President in his Address
with respect to the formauon of 4
composite rapid action force. It is dis-
graceful that the constabulary under
the control of the State Gowernment
have been taking partisan alttude in
dealini with communal riots There-
fore, this idea that has been gnen by
the late lamented Shri Rajiv Gurdin
that such a situation will be dealt with
by forming a composite rupid action
force is a welcome feature und 1t will
definitely be a sigh of relief if the Gov-
rament will take urgent steps for the
formation of such a rapid action force
to deal with communal nots

May 1 also bring to the notwe of
the Government some of the problems
facing the minorities in the country
such as their difficulties to get admis-
sion in colleges and schoois? Even
now Muslims, as a minority commu-
nity, are very much backward n edu-
cation. Unless and unul the Govern-
ment also extends a helping hand, 1t
will be very difficult for them to get
necessary educational facilitres. | hope
the Government will appreciate these
difficultics of the minority communi-
ties and take appiopriate steps in this
maiter.

May I also mention here Sii. a word
about Jammu and Kashmir? Jammu
and Kashmir is an ntegral part of
India. No force in this country can take
away Jammu and Kashmir fiom our
country. But at the very same t'me,
1 urge upon the Government that the
ordinary man who has the patriotism
and also faith in the mainland of
India, may also be taken imto consi-
deratien, The Government and the
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authorities should deal sympathetically
with them. Therefore, the political
process should be initiated in Jammu
and Kashmir. That alone will bring
cvetlasting peace for that province of
India

| may ako make one poimnt with
regard to the foreign policy of our
Government.  The President has
made elaborate mention with regerd
to the foreign policy  But during
the last Gulf War period. it so hap-
pened that our Government has given
a wrong signal to the countries in the
Gulf region  The stand taken by
the then Government was very much
confusing It is high time for the
Government of India to remove the
musunderstanding, o any, in the
minds of the rulers of Guif countries
and Government should also take all
necessary measures to improve the
commercial link of India with thosc
countries, taking into account the
vlose proxmity and also the possibi-
Ity of improving our export. This
should also be taken note of The
Government should also explore what
arc the commoditics that we will be
able to export to the Gulf countries
But unfortunately we do not have
very good salesmanship in that region
Much of our oppertunity has been
ignored and much of our resource
has not been tapped as far as this is
concerned Therefore, Sir, again
with all due respect to the Opposition
parties, may 1 say that we would like
to have a consensus as far as the Ad-
ministration of this country 1s con-
cerned  This 15 the time to jon te-
gether and solve the problems fucing
this country.

With these few words, 1 support
once again the Motion moved by Shn
Buta Singh und I conclude my speech

SHR] IMCHALEMBA  (Naga-
land): Mr. Chairman. Sir, our
chance should have come much eur-
tier.  But till today. we arc pot
getting the chance at all

MR. CHAIRMAN I have u

long list ~ Wec have already decided
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to git Jate and then finish. Every
body will get a chance.

SHRI YAIMA SINGH YUMNAM
(Inner Mani;])ur}: Are you main-
taining any list or are you adopting
pick and choose method?  Arc
you maintaining that?

MR. Cl;?lﬂANd: hoNO' T am
not going ick and choose system.
f have been advised by the Speaker
how to proceed. He has given me
the list. Alicady, the list is there.
i you go on arguing like this, we
will bc further delaying our sitting
here. May 1 seek your cooperation
for doing help to you? Please be
resuming your seat. [ will now ask
Shr1 Mani Shankar Aiyar to speak.

SHRI PIUS TIRKEY (Alipur-
duar’ We have been waiting here
for three days All the parties

should be given the chance.

MR. CHAIRMAN. Your name
bas already been included. You are
the third speaker. according to the
Speaker™s list.

SHRI MANI SHANKAR AIYAR
(Mayiladuturai):  Sir, T rise to sup-
port the Motion of Thanks.

Sir, the President’s  Address
teflects the cour.ge and conviction of
a paity that recognizes its historic
role as the natural party of govern-
nance of this great country of ours
Time and again,  our democracy
hay afforded the opportunity to non-
Congress parties (o demonstrate their
mettle.  Almost always and almost
everywhere - the notable exception
being West Bengal in the last 15
years -the ccuntry and the States
concerned have turned wearily away
from non-Congress mis
and rcturned to the Party with the
unabroken lineage of 106 years from
Allam  Octavian Hume to Rajiv
Gaadhi and now Shri P. V. Nara-
simba Rao.

Sir. T urge the Government to act
as it has spoken, without fear and
without inhibition, in consonance with
the great principles and tradition of
the Congress rty and in keeping
with the Congress Manifesto- to the
last will and testament of Shri Rajiv
Gandhi.

1 know--as but two or three other
Members of this House know-—how
much the Congress Election Manifesto
was the personal handiwork of Shri
Rajiv Gandhi. There were, of course.
numerous drafts submitted and num-
berless  suggestions made. These
were considered with attention, sifted
with care, and structured into a
voherent philosophy of action and a
programme of work. But, in the
end, it was Rajiv Gandhi's own Mani-
festo. as much in concept as in
detail. The broad brushstrokes were
his as mu h as was the fine print. |
hopc | am betraying no secrets when
1 say that the release of the Manifesto
was dclayed by over a week because
Shri Raitv Gandhi wished to go over
it linz by line. clause by clause, para
by para. [ do not know why he
wished to pay so much attention to
it. Perhaps, he had a premonition
of his coming death, perhaps it was
merely a reflection of his usual punc-
tiliousness. However that might be,
the fact is that he meticulously craft.
ed a charter of governance for the
Congress Party over the next five
years. Provided we remam troe to
the spirit and the vision of Rajiv
Gandhi's last will and testament,
nothing can deflect the Congress
from remuining, even after the cnd of
the era of massive majorities, the
natural party of governance, what-
ever the temporary ups and downs o
our clectoral fortunes in any particu.
lar election. We fully recognise and
understand the mathematics of the
composition of the Tenth Lok Sabha.
There are two fundamental coordi-
nates. Omne. we are overwhelmingly
the fargest Party in the House. Twa,
we arc slightly short of a majority.
Therefore, as the Prime Minister un-
derlined, thene will have to be much
greater comsultation aad much greater
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cooperation among all parties to en-
large the area of understanding and
agreement.  This would have been
80 even if we had secured a comfort-
able majority for, as the Prime Minis-
ter stressed—-and 1 quote:

“1 can assure you that I will kecp
my mind open. The Government
mind will be absolutely open to new
ideas, new innovative ideas that
may be coming from any quarter.”

JULY 18,

I would request the House, Mr
Speaker, Sir, to contrast the sheer
graciousness of that stalement with
the utter gracelessness of some of the
remarks we have been hearing from
the benches opposite during the de-
bate on this Motion of Thanks
There have been, I am happy to say
some constructive suggestions and
some interesting new avenues of
thought but, by and large, instead of
responding to the new spilit mvoked
by the Prime Minister, the Opposition
have merely opened their old bag of
tricks: denigration, denunuiation and
destructiveness  They seem to think
they have us by the short hairs be-
cause we are marginally short of a
majority. Let me remind them 1t
takes two hands to clap. Our hand
is ready. Theirs apparently is not.
So we are treated to homilies about
what they call the “new realities.”

What new realitics?  They wer
divided when they cohabited on these

Benches. They are divided now on
thoge. They divided the country
when they ran the Government 1n &
comical three-legged race  They

seek to d-vide the country now that
they are in Opposition.  Theirs was
a politics of opportunism in Govern-
ment. Theirs is a politics of cxpedi-
ency now in Opposition,

The largest of the Opposition par-
fies does not have even half the stren-
gth of the Congress The loudest of
the Opposition parties would not be
able to fill even one bogic of a mil-
way train, The membership in the
House of most other Opposttion
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parties can be counted on the fingers
of one hand,
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in the name of comsensus, these
warring groupuscules of the e
tion arec trymg to effect a backdoor
entry into governance  The Govern-
ment must stand warned against such
illegitimate  cforts to capturc the
levers of power. Thin Government
1s our Government. This Govern-
ment is a Congress Government. Our
duty 1» hmited to carrying with us
our allies, such as the Anna Dravida
Munnetra Kazhagam  For the rest
we will, of coursc, consult the Oppo-
sition, but Ikt them not forget that
consultation is being undertaken in
the higher interest of the nation, it
cannot be a trap to turn the hunter
mto the hunted

[ssue by 1ssue we must see how we
win carry our programmes through
That will require consensus, concilia-
tion and concord  But not consen-
sus born  out of cowardice  Nor
concihation bred out of cowering
Nor, indeed, concord nurtured on
cringing It must mean consensus
consistent with the cardinal principles
of the Congress heritage, It must
mean conciliation consistent with the
Congress  tradition  of carrying the
nation with 1t [t must mean con-
cord consistent  with Congress con-
cepts and the Congress vision

If. on this hasn, the cooperation of
sections of the Opposition 1s available
on specific 1ssucs, we welcome that
cooperation, we welcome every eftort
to widen arcas of agreement and pur
.side areas of disagreement  But if
cooperation consistent with our prin-
ciples is not forthcoming on key issues
that brook no delay. then we have
no fear of returning to the people—
for democracy decrees that the ulti-
mate arbiter 1s always the people.

Merely to survive. no Congress
government  can become a BJP
government in disguise- -a  kind of

wolf i sheep’s clothing, no Congress
government can become a Left Front
government in disguisc a kind of
wolf in wolf’s clothing, ner, indeed,
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can any Com, government become
a National t government in dis-
guisc --a  kind of sheep in sheep’s
clothing. No. Sir, we must remain
ourselves  We are the party of the
Freedom Movement: the Party of
Mahatma Gandhi, Pundit Jawaharlal
Nehru, Lai Bahadur Shasiri and
Indira Gandhi. We are the Party
of Rajiv Gandhi. We are now the
party of Shri P. V. Narasimha Rao.
We cannot be the party of that former
Prime Minister who told us about all
the pressures from abroad which he
claimed that were subjecting us to
decision making at the behest of foreig-
ners  He is one who buckled like a
man of straw in the face of Amcrican
“‘mperialism and allowed American war
planes to be refuclled on our soil,
when the Americans were conducting
an imperialist war against a fellow
Asian country.

The President’s Address may lack
the philosophical musings of Syed
Shahabuddm. the blood and thunder
ot Shr1 Somnath Chatterji’s oratory,
the ritual incantation of *“Jai Sri
Ram” of the BJP It may. indecd.
read in places, likc as Syed Shaha-
buddin observed like an office note.
But an office note has the inestimable
advantage of con-atilulin a program-
me of work to be carried out over the
next twelve months. 1t is a princi-
pled programme. it is a practical pro-
gramme, it is tic program-
me.  Almost e\reryt ing that 15 in
it cannot but attract the support of
everyone or almost evervone in this
House. May [ specifically refer, in
this context. to the rately nceded
programme to supply of drinking
water  to cvery village, which the
Government propose to name after
Rajiv Gandhi? ] am sure all or
most sections of the House would
wish to support us on such issues.

There are however, some other is-
sues, more controversial in nature.
For example, the firm stand taken in

the P nt's Address on ligisiation

ot ‘plices of morehis as an Todepen:
wors as on

deuu the Ram Jagma.

bhoomi-Babri Masjid dispute. On
such issues, it is the Congress’ view
that must prevail, whatever be the
consequences We cannot, in the
name of consenus. {orsake our secu-
lansm and let ourselves be

by the waves of saffron that are threa-
tening to engulf from behind such
basically decent, rational men as Ad-
vaniji, Atalji and Jaswantji. They
are the victims of the Frankenstein
which they themselves have created.
There is no need for the rest of the
House -or, indecd, the country to
suffer a similar fate

In conclusion, Mr. Speaker, Sir, 1
must draw attention to a ing
lacuna i the President's Address.
There is no  mention at all of the
Panchayati Raj and Nega apahha
Constitution Amendment Bills
by the Rajiv Gandhi ovemmmt
and defcated on the floor of the Ra
Sabha by a tiny handful of votes.
Manifesto had promised to bring ﬁ:ﬂt
legislation  before Parliament in this
Budget scssion.

Of coursc, as the Prime Minister
pointed out in ’“CU:E to the debate
on the Vote of ence. Constito.
tional legislation is distinctly diffe-
rent to other Ilcgislation. As we
command less than half the votes in
this House (and the ition is much
the same in the o House), we
cannot hopc to pass such far-reaching
Constitutional Amendments without
an accretion of support from the
Opposition Benches.  But there is
always for bringing the Pan-
chayati Raj and Nagarpalika Bills
forward in their entirety, as drafted
by Rajiv Gandhi, to Parliament and
then, if necessary. referring them to
a Joint or Select Committee for fur-
ther consideration,

Given the crucial importance which
Shri Rajiv Gandhi attached to saving
our democracy by granting Cornsutu-
tional prouechun to democracy

the I would gnd wﬂh
the ernmt to clarify
on these

Constitutional
when it replies to this debate.
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MR. CHAIRMAN: Mr.
ik bow. Charles 1o

{Imerruprions)

SHR! PIUS TIRKEY: Will we not
Bet & chance to speak? (Interrupricns)

MR. CHAIRMAN: Mr. Speaker
was here for one hour and lpelnve
just now occupied the Chair. Now,
you bave seen that three important
opposition leaders continuously speak-
ing in this House. From t(he ruling
party only Mr. Mani Shankar Aiyar
spoke. I am calling out the names
according to the list drawn already
As per that list, I am gomg. Defini-
tely everyone of you will be getting
his chance. Kindly bear with me now.
Mr. Charles,

(Ineerruptions)

SHRI PIUS TIRKEY One after
another, only the Congress Members
are apeaking. (Inserruptions)

[Translation)

MR. CHAIRMAN: MWhat is the
matter now? All the Members of
your party are on the list T try to
accommodate everybody. After Atal
Bihari Vajpaz?e three oppusition lea-
ders spoke. Your name is there, vou
will get a chance to speak

(Interruptions)

[English]

SHRI PIUS TIRKEY: I have my

own party and I have my right to
speak. I am waiting for the oppor-
tunity. (/nterruptions)

[Translation]

SHRI BHAGWAN SHANKAR
RAWAT (Agra): Sir. my suggestion
is that you should give rtunity
to all the Members on the List,

[English]

MR. CHAIRMAN: Shri Tirkey.
you a9 & senior . you know
the procedure. After all, we have to
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conduct the business of the House.
Please bear with me. We have al-
ready eatended the time of the House

(Imterruptions)

MR. CHAIRMAN It all of you
talk together, how will 1 take a deci-

sion?
(Interruptions}

SHRI NIRMAL KANT! CHAT-
TERJEE In the Ninth Lok Sabha 1
was in the Pancl of Chanman. My
eaperience was that esther the Speaker
or the Deputy Speaker or whoever is
in the Chair makes an initial arran-
gement of speakers I the course of
the debate, some re-doing of the list
has to be done It alwavs rerts with
the Member who is  nccupymg the
Chair at the moment. to alter any
sugeestion which may have been left
by the earlier Chairinan  Therefore
what T want to submt 1 that therc
must have been some hpping some-
where  When Group A with four
Membets in the House has not been
called upon to speak Group B with
onlv one Mcmber ha- alreadv been
called upon to speak  So. what 1
want ‘n say is that there must have
been some mistake n the It This
kind of priority is seldom mdulged m
by the Chair This is my experience
of the Ninth Lok Sabha 1 was in
the Rajya Sabha zarlier to that 1
know that this is what is happening
Therefore, T humbly request that all
of them may be accommadated today
itself. (Interruptions)

MR CHAIRMAN [ accept it
Definitely they will be accommuxiated
What 1 was telline is that all the
three opposition leacders Shri Vajpa-
yee, Shri V.P. Sinch ard Shri Chandra
Shekhar have spoken just now Then
only Shri Mani Shankar Ajvar spoke.

(Interruptions)

MR CHATRMAN: Do not bring
in party names here We have taken
all these things into acconnt. Now,
Mr. Charles.

(Interruptions)
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SHRI PIUS TIRKEY: You have

me and toid that

wuld be the third speaker. ‘mrer-
ruptions)

MR. CHAIRMAN: Evervone will
get his chance.

(Irerruptions)

SHR1 PIUS TIRKEY: You have
told me that I would be the third
speaker, Why have you chunged your
own decision? 1 want to put it on
record. (Interruptions)

MR. CHAIRMAN. No, I have not
said that.
(Interruptions)

SHR1 PIUS TIRKEY" Yec.. you
have said that I would be the third
speaker and that my name was there
I am waiting for the third number
What is the decision that you have
taken?

MR CHAIRMAN. You have mis-
understood. T told you that amord-
ing to the list given, you are
third spmkcr ‘icsc are. Mr Mam
Shankar Aiyar, Mr. Charles and then
Mr. Tirkey.

(Irterruptions)

MR. CHAIRMAN: T would requ-
est all the hon. Members to b?a: wittlI:
me. ou go on arguing for t
chance lznt who will speak first, 1
think, we will be losing our time.

[T ransiatiors)
SHRI K. P. REDDAIAH (Machh-
lipatnam): Mr. Chairman Sir, you

wllﬂthenamcsthatmm
thelin.

MR. CHAIRMAN: All of them
are there. Your name is also these
Shri K. P. Reddaiah.

(Interruptions)

[Emglish]

SHRT MUKUL BALKRISHNA
WASNIK (Buldana): May 1 seck a
clsrification? If we &are pot cble to
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get time, can we lay our speech on
the Table of the House so that it
goes on the record of the House (In-
terruptions)

SHRI VILAS MUTTEMWAR
(Chimur) I have also been waiting
for my turn. (Iwerruptions)

MR. CHAIRMAN Mr. Charsles.
(Inderruptions)

SHRI IMCHALEMBA. All the
major political parties have exceeded
the time given to them. There are
also parties hika us who heve not been
given time and we reprosent a State,
What abo.t us? We have given our
names

MR CHAIRMAN Mr. Speaker
has alrcudv given these four names:
Mr Mam Shankar Ayar, Mr. Char-
les and Mr Tirkey and Mr. Mangal
Ram Preny He hay taken one from
BJP. onc from Janata Dal. that is,
Mr V P. Singh and one from Samaj-
wadi Janata Dal.

(Inzerruptions)

MR. CHAIRMAN: You are from
Nagaland Members from <mall small
States and regions are there You all
will be getting your turn, Therefore,
kindly bear with me. Let us shorten
the speech.

(Interruptions)
MR CHAIRMAN. You have al-

ready wasted 15 minutes. Three per-
sons could have been accommodated.

SHRI MUKUL BALKRISHNA
WASNIK: Sir, is it the complete list
of speakers?

MR. CHAIRMAN: No, no.
{Interruptions)

MR. CHAIRMAN: Mr Charles...

SHRI A. CHARLES (Trivandrum):
Sir, I stand to support the Motion of
on the ent’s Address
by hon. Shri Buta Singh.
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MR. CHAIRMAN: Kindly be Sir, in one or two minutes, 1 may
brief. mention about the political, social

SHRI A. CHARLES: 1 have been
waiting for the last two days. Kindly
bear with me. We had been patient-
ly listening when hon. Members from
the Opposition were speaking. We are
?ayo;uy of the Members. (Interrup-

ions;

SHRI PIUS TIRKEY: Don’t boast
about your majority. {Interruptions)

SHRI A. CHARLES: 1 have been
called by the Chair. (Interruptions)

_The President in his Address has
given a broad outline of action to be
taken du the next onc year. Be-
fore going Into the detuils of those
programmes, with a deep sense of
sorrow, 1 have to pay my respect and
homal{e o our t departed leader
Shnl ajiv Gandhi. The brutal assas-
gination of Shri Rajiv Gandhi has
shaken the conscience of the people
all over the world as has been rightly

inted out by the Rashrrapati. As
been rightly pointed out by Rash.
trapatiji it was at & moment of grave
crisis in the history of our nation that
il}:ﬁ l&:ll'; Gandhi was compelled to
< eadership to guide the
destinies of this nation. Sir, at
times he used to encOWrage and give
us a new hope to the frustrated mil-
lions of the country....§¥ guided the
coum:z to the penacles & glory with-
in s short span of tim¢ but quite un-
fortunately, the destabilising forces
both are within and outside the coun-
try had been very unkind to him. I
do not want to mention any name in
this connection. 1 have been hearing
with rapt attention the speeches made
by most of the leaders on the other
side. Our respectable colleague. hon,
Vajpayee said, while he started his
speech, that there is a national crisis.
The national crisis is not only one.
It #s political crisis, it is social crisis,
it is moral crisis, it is economic crisis.
But after mentioning all this, he had
dwelt at length only on the economic
crisis which we are facing in the
country now.

and moral crisis which the respect-
able Member had ncntioned here.
Sir, who is responsible for the present
social and moral crisis? I plead with
the Members on the other side to
scarch their hearts, if any, for the
reply. 1 had the privilege or the for-
tune or the misfortune to have been
the Member of Eighth and Ninth
Lok Sabha. What was happening in
the Eighth Lok Sabha? Shri Rajiv
Gandhi, at an hour of crisis, when
the whole world thought that our
unity and integrity was lost by the
cruel and inhuman assassination of
our dear Indraji, when the whole
country was burning, was compelled
and persuaded to assume the leader-
ship of this great country. With
painful heart, I may say that the peo-
ple who were around him. the le
whom he had trusted. people had
always supported him joined hands
with the destablishing forces and sim-
ply betrayed him. It is a sad story.
So, social and moral crisis that the
country now facing is only because
of the conspiracy of the destabilishing
forces at that time. But now I am
very somry to say that the former
Prime Minister who spoke for about
more than an hour spent about twenty
minutes on Mandal Commission
alone. [ belong to a backward com-
munity. [ had even to discontinue
my studies in my younger days as T
was unable to pay my fees. And so,
1 know the agony of the poor. com-
mon and a backward man With a
painful heart, I may saK that the then
Prime Minister, while he was issuing
the order to implement the Mandal
Commission Report, had betrayed the
whole backward community of this
country . {laferruptions)...The former
Prime Minister had asked a pointed
question as to why this Government
is reluctant to give a reply to the
order issued by the Supreme Court.
I am not the person to answer. I am
surc that the Treasury Benches will
give a proper answer at the appro-
priate time. But, through you. may
I ask a small question? How did he
issue the orders for implementing the
Mandal Commission? It was & suo
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motu statement made by him. 1t was
not an order issued by him. Like
Buddha, one fine night, wisdom daw-
ned on him and it appeared to him
that 52 per cent of the backwanrd
communities of the whole nation have
been betrayed for the last 25 ycars.
In that period of 25 vears, he had
been the Congress Chief Minister of
Uttar Pradesh also. Every diop of
blood in that person is of the Con-
gress. But he defected from the Con-
gress and he was recewved with gar-
:;geds by hon. Members on the other

19.00 hr.

He has been praised as a saint
What did he do? While issuing the
Suc motuw statement, he has not re-
Jeased the list of backward commu-
nities c¢hgible for reservation. That
was a total betrayal. I ask him whe-
ther he stunds by the list of backward
communities mentioned in the report
of the Mandal Commission. Sir, the
problem is not merely giving reserva-
tions to the backward communities.
The real problem is about the list.,
There are 3743 communities includ-
ed in the list. What did he say while
issuing the order? We all know that
the order was issued just to stab the
Tau whom he removed just hike a
sweeper without even giving a show
cause notice. After all 1 was his poli-
tics. It is their business and we have
nothing to do with it But what has
happened is this. The order did not
contain the list of communitics. It
sunply stated that 27 per cent of the
reservations would bz given for the
backward communitics and the list
had to be preparcd duly from the
list me in the Mandal Report and
the lists in all the Statcs. Why did he
not release the list. He was the Prime
Mnister then. 1f he were really sin-
cere towards the backward commu-
nity, he should have preparcd the list.

we find it very strange when he
the present Prime Minister why
two weeks he has not pre-
pared the list. This is very surprising

Shri Paswan is not herc. 1 wanted
to ask him a few juestivns, In those
days when he was a cabinet Minister
I met him and 1 pleaded with him
why the converted Christians from the
Scheduled Castes should not be given
the privilege when he cxtended the
same privilege to Neo-Buddhists. But
he refused to do that. What was his
calculation? He did some simple ari-
thmetic. 27 per cent reservation for
52 per cent population belonging to
backward communities. V. P. Singhji,
Paswanji and Yadavji prepared the
arithmetic. With 52 per cent of back-
ward people and 22 per cent of sche-
duled castes and scheduled tribes,
they have 74 per cent of the total
population of the country in their
pockets. With this calculation in
mind, they asked the President to
dissolve this august House. On these
communal lines, they wanted to go to

the people straight. The President
did not give his permission. All of
us know the whole thing and it is

history now.

Sir, I am reminded of a story. There
was a school teacher in the pre-inde-
pendent India. Nowadays the teachers
are an organised lot and they are
very powerful. Because of their or-
ganised power nobody can touch
them whether they teach or not, whe-
ther they go to school or not, But in
those days, the tuturc of a teacher
depended entirely on the report of
the schools inspector. A poor primary
school teacher was teaching arith-
metic to the Fifth Standard students.
when the schools inspector came to
a visit. He put a question: “If the
length of the class room is 20 feet
and the width of the room is 10 feet,
what is my age?” The teacher was
shocked. He thought that it was some
new arithmetic not known to him. He
asked all the 30 students one by one.
One of the boys who was very intelli-
gent, answered that his age was 40.
It happened to be the exact age of
that inspector. He was surprised and
Eatted the boy and asked him how

c

arrived at the answer, The boy
said that it was very simple. He had
an elder brother who was 20 years old
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[Sh A. Charles]

and he was half mad. The school
teacher must definitely be 40 to put
such a question. This 1s the arith-
metic of Shri V. P. Singh too.
What was your  strength in the
Ninth Lok Sabha? And what is your
strength now in the Tenth Lok Subha.
That is why 1 am reminded of this
story.

AN HON. MEMBER: You are all
smiles, even though you too do mnot
have a sumple majority!

SHRI A. CHARLES: Though we
are short by a few, we have got the
will of the people. We have the support
ol the people.

The former Prime Minter talked
about consensus. He started his
Prime Ministership with a consensus.
He had said that everything will be
done with a consensus I wanl to ask
my BJP and Leltist friends ove ques-
tion. Dhd he consult them when he 1ssu-
ed the order regarding implementation
of this controversial Mandal Com-
mission’s Report?

He even failed to consult them
when he betrayed the whole nation
by playing the communal card. He
divided the country. 1 am sure the
historians will record that here is the
man who has brought the entuie coun-
try into a crisis by playing ommunal
and caste cards, Now, he says the pre-
sent Government has taken a unilate-
ral decision and that amount to non-
consensus. What was that decision
which he took? What right has he got
to ask this Government that we are
taking a unilateral decision? We are
for consensus. On issues, we consult
everybody. One of the hon. Member
has just mentioned about Panchayati
Raj Bill. Who opposed that Bill?
In that 30 per cent reservation for
women was there. Who betrayed at
that time? I challenge if that Bill is
introduced here. are you prepared to
support it.
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We stand committed to that Bill?
We stand commutted to the people. I
want to mention something about the
Industrial Policy and also about Fis-
cal Policy but due to lack of time, I
am not going to touch these topics.

So many changes are being brought
forward throughout the world. Even
in the Soviet Union. large changes
have come But unfortunately, our
friends 1n the opposition who come
from Keral: and West Bengal cannot
understand those changes We are for
changes We are for progress,

So, with all the strength at my com-
mand. | stand to support the Motion
of Thanhs.

[Transtanon]

SHR! PIYUS TIRKEY (Alipur-
dvar): Mr Chairman, Sir, 1 have got
an urportunity to speak after a long
waitt [ would like to draw your atten-
ton (o a mattier which no other Mem-
ber has pointed out. I would like to
read out what 15 mentioned in Article
244(1) and (2) of the Constitution of
India 1t is about Scheduled Castes
and Scheduled Tribes, After going
through 1t, one comes to know how
much justice Congress Government
has done to them. Over and over
agam it 15 repeated that a lot is being
done for them. Reservation is being
made for them. These things are
mentioned in the speeches of almost
all big leaders. But they do not follow
what is provided there in the Cons-
titution.

[English]

Article 2441} and (2) of the Coa-
stitution says:

“The ﬁrovisions of the Sixth Sche-
dule shall apply to the administra-
tion of the tribal areas as are spe-
cified there.” How far the Congress
Government, in its rule, implement-
ed the provisions? This is my ques-
tion. Have they done s0? I ask the
Ministry, the Government of India
and the ruline party to go through
the Constitution of India,
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[Translation]

Justice should be meted out to them.
They are not beggers who want your
pity or protection. They want their
rights. They are being suppressed and
denied jobs. It should be borne in
mind that they do not want your pity.
This was what Shri V. P, Singh want-
ed. The backward classes do not want
to live on mercy. They want their
rights and equality. That is why
Congress joined hands with the BJP
and made the Government fall and
now the former is talking of doing a
lot for the SCs/STs. Dams are being
constructed and factories are being set
up and lakhs of people are getting dis-
placed. Where are they being rehabi-
litated? Has anything been thought
about them. For whom is the dam be-
ing constructed? Lakhs of poor people
are getting displaced in Adivasi areas.
Where should they go? Some of them
get compensation whereas some do
not get anything. This matter should
be seriously considered. This is why
terrorism and atrocities are increasing
Naxilism is on an increase in the tri-
bal areas. What is the reason behind
it? The poor are being suppressed by
the high castes for their selfish inte-
rests. Every year foreign exchange
worth seven hundred and a fifty crore
is earned. But what is the use? It is
not used for primary education in
these areas. People have been befool-
ed. Some Members say that there
would be ‘Hindu Rastra® (Nation).
About Hindus I would like to point
out that the President is a Brahmin.
the Vice President. Prime Minister,
Chairman of the Planning Commission
and Chief Election Commissioner
Shri- Sheshan are all Brahmins and
Hindus. T am not abusing the Brah-
mins. They are depriving -them of
the rights provided to them under the

Constitution. It has been categorically
stated therein. There was agitation in
Nagaland and North East. After lot
of bloodshed they gave them their
due. The Congress Government under-
stands the language of gun only. It
listens to those who - fight for their
rights. If it continues things will
22—11/LSS/ND/91
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deteriorate throughout the country. I
dare say. this Government is blind, It
cannot look. There was a report re-
cently that 40 million hectares of
land can be saved from the fury bloods.
Tribal projects have been formulated
but never implemented, Pollution of
river Ganga is another problem. The
need of the hour is to first save those
40 million hectares of land. Report
says that with timely step 33 million
hectares of land can be saved. There
is large scale land erosion in West
Bengal because of river Ganga. Big
villages and fertile land is likely to be
submerged therein. The Government
policies are not correct, Townships
and colonies are coming up on fertile
land. They do not have a soft corner
for the farmers, If they wanted to do
something concrete for them they
should leave fertile lands and set up

colonies and Five Star Hotels in the
deserts in Rajasthan. Townships are
coming up on thousands of acres of
fertile land.. The farmers and poor
are being exploited. The poor
living in slums in Delhi da not have
anything to eat and they try
to get the left overs from dust
bins and dumps. I have seen this
with my own eyes. The poor people
do not even  have roof over their
heads in Bombay, Calcutta and Delhi,
whereas we are under the burden of
heavy debt and are pledging our gold
and smuggling Indian currency. Ts this
the concept of free India. Such a Gov-
ernment -cannot run for Jong. That is
why the people have not given full
mandate to the ruling party. It is
a lame Government. I therefore urge
the Government to seek cooperate of
all. The mistakes of the previous' re-
gimes, when you were i power should
be rectified otherwise the people of
the country will never forgwe you,
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{Sh. Piyus Tirkey]

- All of you have taken the oath of
allegiance to the constitution of India
and it specifically mentions about the
Government’s duty to protect the in-
terests of the Scheduled Castes and
Scheduled Tribes. Tomorrow itself
you should infroduce a Bill to make
special provisions for areas marked as
backward in all the States of the
Country. You can either set up auto-
nomous districts or autonomous re-
gions.

[English] .

I will ask the Government to go
through the Constitution and do the
needful immediately.

[Trans Iatr'on]. :

SHRI MANGAL RAM PREMI
(Bijnor): Sir, I rise to oppose the Mo-
tion of Thanks on 'the President’s
Address. T wanted to say some thing
particularly to Shri Buta Singh, who
has moved this Motion. Unfortuna-
tely he is not present jn the House,
at the moment.” The hon. Members
have raised almost every issue but one
thing that surprised me was that not
a single Member considered it neces-
sary to raise the issue of the problems
being faced by about five lakh sanitary
workers in the couniry. Shri Buta
Singh is'considered as a crusader for
the cause of these people and it is
said that their upliftment is of atmost
concern to him, but when he joined
the Cabinet few years back, he did not
make any- effort to imiprove their lot
and he too forgot them. 1 would like
to draw thé attention of the House
towards their living conditions. These
sanitary wovkers, who work in
Municipal  Corporations.  Notified
Areas, Zilla Parishads and villages, are
hot paid salaries for eight to nine
months.- They are engaged on a daily
wage basis and are exploited. Those
who make loud proclamatious about
democracy and those who have been
administering the country for about
forty years have along been mute
spectators to the exploitation of these
sanitary. workers. - No effort has been
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made to make their jobs permanent.
They are being exploited. When India
attained independence, the population
was estimated to 35 10 40 crores and it
is said that today we are 85 crores
although I feel that it is near about
100 crorzs. However. the number of
sanitary workers has not increased in
proportion to the increase in the popu-
lation and consequently the burden of
maintaining cleanliness and sanitation
has fallen on their shoulders. TIs the
Government providing any assistance
to them? Has the Government ever
thought of uplifting them, iriproving
their standard of living, of providing
them facilities to which thev are en-
titled? Unfortunately, nothing is being
done for them. Instead, they are being
exploited further. T would like to tell
you what’s happening at B.H.E.L.
(Bharat Heavy Electricals Limited).
Hardwar, Contractors are entrusted
with the work of sanitation. They are
charging 40 to 50 rupees per sanitary
worker but the ‘contractor gives only
Rs. 10/- ‘per worker. Why is it so?
Why that poor fellow is being exploit-
ed like this? Had Shri Buta Singh
been present in the Fouse. then cer-
tainly T would have remainded him of
the ‘loud proclamations he had made
about improving the lot of these un-
fortunate people dand also the fact that
he never raised this issue even once 1n
this august House, once he joined the
Union® -Cabinet. T wonder whether
there is a single hon. Member, who
hasri't been benefited by these people.
but they never deemed it necessary to
bring to the rotice of House, [he tra-
gedy of these poor peop‘lc._

' Sir. T oppose the Motion of Thanks
to the President’s Address. nrecisely
because nothing has heen said about
them in the Address.. You can €0
through it and verify the authenti-
city of what T am saying.

MANY HON. MEMBERS: You
are ‘right.- : 3 e
- SHRT MANGAL RAM PREMI:
T would like to tell the Honse and the
Govérnment that although thev are
weak, they have got thclpotcnhal to
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make life hell for each onc of us. Hell
would break loose, if they decide to
use the broom-their most potent wea-
pon. m order to seek justice. 1f they
stop working for just cight days, India
would be facing a disastrous situation.
Epidemics will spread. This is a com-
munity, which serves the society, by
putting its own life and health at
stake. Perhaps, that is the reason why
they have been ignored in the Presi-
dent’s Address and neglected by the
Government. Congress Governments
have been responsible for this conti-
nuous exploitation over the vears.

Mr. Chairman, Sir, if you look at
the condition of the sanitary workers
in schools, you will {ind that although
they have been working there for 15
to 16 rupees or 25 rupees or a maxi-
mum of 50 rupees. When the sala-
ries of teachers, the peons can be in-
creased. then why not of these people.
If it has not been done, it is simply
because the Government is not sincere
about their welfare, Whether it is at
the District level or the Block level,
these pecople are engaged as watchmen-
cum-safai Karamchari. They are paid
so meagre salary that they are not
able to properly maintain their fami-
lies. They are not in a position to
provide proper education to their
children and if at all some of them
manage to get education, he is asked
to do the sanitation work. At many
places. these children are made to
work during day and night and if
ever they are found enjoying some
spare time, they are compelled to
bring fodder for the buffaloes.

Sir, through you. I would lLke to
tell the Government that it should pay
more attention to these people. The
fall of the Government is imminent,
if it is not done, T appeal to the
Government to make their jobs per-
manent and to consider them as Gov-
ernment servants. In notified areas,
towns, and municipalities why they are
not emnloyed on_ a permanent basis
and paid regular salary? If it is not
done. then how these people can keep
their- bodv “and soul together? T re-
guest the Government to make arran-
gement for the payment of their

salary through banks or post-offices.
Otherwise they would be in trouble
and consequently, they can create pro-
blems for others as well. If they are
not paid, their children would re-
main an educated and would have a
bleak future.

They are forced to puay bribes rang-
ing up to 10,000 rupees to get the job
of a sweeper. Reservation has become
the in-thing. Harijans, backward cla-
sses etc., all of them enjoy the bene-
fits of reservation. I wonder why this
benefit of reservation in job, is not
extended to these people? Why they
are not being provided with such
facilities? | urge upon all the hon.
Members to give a suggestion to the
Government...... (Interruptions), This
is not mere rhetoric, Sir, a large sec-
tion of our society is being exploited
and T am just highlighting it. T would
not like to take much of your time
but certainly T would like to urge
upon the Government to declare them
as Government servants and pay their
salaries regularly as their concition is
deteriorating. As far as I know, in
the villages, these people lead a hand
to mouth existence. There, they are
given 5 kilograms foodgrain and one
‘Roti’ per day. Why ‘Safai Karam.
charis’ are not engaged at the block-
level? It would ot only help in
maintaining cleanliness in villages, but
also in small towns where heaps of
waste are a common sight. The local
authorities admonish them and they
are warned of suspension, but these
sanitary workers do not get adequate
time to cope up with such a heavv
workload.  According to the Manual
Report the number of sanitary workers
should be increased. their salariesi
should be paid in time and they
should be treated as Government ser-
vants.

Sir; T would like to sav one more
thing. If the birthday of Prophet Mo-
hammed could be declaresl as a
public holiday. then whv not of Val-
miki?  After all. Maharishi Val-
miki did so much for this countrv. he
enriched Hindu societv and vhiloso-
phy with his immortal epic the ‘Ram-
avana’. He prophesied that Lord Shri
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Ram would reincarnate after ten
thousand years and save mankind. I
would like the Government to declare
‘Valmiki Jayanti’ as a public holi-
day. to respect the sentiments of these
people. With these words, T conclude
and oppose this Motion once again.

[English]

SHRI YAIMA SINGH YUMNAM
(Inner Manipur): At the outset, 1
would like to express my ur-happiness
on behalf of my colleagues who are
Hon. Members for trcating us as un-
touchables. We have come here from
very far away places in the northeas-
tern area  like Manipur, Nagaland.
border areas of Assam. We expected
that while giving chance the treatment
will be state-wise. First you may
give preference to bigger States. But
after that the smaller States may also
be given chance. But when vou treat
party-wise, we may not get a chance.
We regret for this.

Sir, 1 risc to oppose this Motion.
The President in his  Address has
rightly mentioned that the sitvation in
Assam, Nagaland and Manipur has
continued to cause concern. This is
because there are troubles in  Assam.
in Nagaland and in Manipur. In
Manipur. as you know. up-till now
there has been in force the Special
Powers to the Armed Forces Act.
Please imagine under what circumst-
ances it might have been enforced.
This is not enforced in other States
having special status. 1t is enforced
in Manipur, in Nagaland and in some
parts of Assam. Why is it so? 1
would like to bring before this House
the seriousness of the situation and
the circumstances prevailing there.

Sir. I hope. I shall not be misunder-
stood as parochial when T refer to the
affairs of Manipur only because the
time at my disposal is almost over.
As you know, Manipur has got stra-
tegic border area bordering Burma
and other parts of India. This Mani-
pur State was a native Statc. It mer-
ged with India only in the year 1949.
The Maharaja of this Staté was forc-
ed to sign the mefger agreement. The
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Maharaja signed it under duress. So,
in this way, the Manipur became a
part and parcel of India. But the
people feel quite disappointed by this
merger. Some sections of these young-
sters took arms and rose in revolt
against the Central Government be-
cause these youngsters felt that they
have been betrayed. The sitvation
had been created by the negligence of
the Government of India. I am bring-
ing this fact before the House.

Sir, Manipur was an independent
sovereign State upto 1891. It fought
for the last war of Independence with
the British in the year 1891. It was
the last State in India to fall before
the Britishers who took it in 1891.
But, still the Britishers gave it State-
hood by allowing it to be a native
State. According to the merger agree-
ment. the people e¢xpected that they
would be treated weil, but they are
quite  disappointed now. As you
know, Sir, Thomas Pane had said:
“Where there is  liberty, there is my
home”, but Gandhiji szid: “Where
there is no liberty, there is my home”.
With that spirit, of Gandhiji, our be-
loved Prime Minister Late Nehruji
visited Manipur and at that time he
asked for giving away the Kabow
Valley to Burma, which was a part
of Manipur. At first, the people re-
sented to it. They did not agree to it.
But Nehruji wanted to give it away
to Burma because at that times Neh-
ruji wanted to do this favour to Burma
because he wanted to be friendly with
that country...({nterruptions).

MR. CHAIRMAN: Mr. Yumnam,
your time is over.

SHRI YAIMA SINGH YUM-
NAM: 1 will take some more time,
Sir.

MR. CHAIRMAN: You have al-
ready taken five minutes..,
(Interruptions)

SHRI YAIMA SINGH YUM-
NAM: Sir, T have spoken for more
than twentyfive years in the Assembly.
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'the
I must take some time

This is my maiden speech in
House. So,
more.

So, Sir, in licu of parting away
this Kabow Valley from Manipur, the
people asked for something from
Nehruji and he agreed to it. But it
was not so formal. He agreed that
the Manipuri language must be made
one of the national language in VIII
schedule. After Nehruji. we pleaded
it with Shrimati Indira Gandhi. I took
a depufation and met Shrimati Indira
Gandhi and she agreed to some ex-
tent, although it was not announced
officially. I was given a chance to see
her when I had gone to attend a Con-
ference of the Presiding Officers in
Calcutta, Shri Bal Ram Jokhar was
the Speaker. He was presiding over
the Conference. T was summoned
from Calcutta by Shrimati Indira
Gandhi while she was the Prime
Minister. It was on that very ill-
fated day that I was summoned from
Calcutta to see her. [ took permis-
sion from Shri Bal Ram Jakhar and
went to meet her. But on that very
ill-fated day, as soon as I arrived in
Delhi, Shrimati Indira Gandhi was
killed. The plane was late by about
fifteen minutes, otherwise 1 could
have met her and I could have even
averted the very ill-fated incident.

Shrimati Indira Gandhi had agreed
to some extent, although it was not
announced officially that Manipuri
language should be included in the
Eighth Schedule of the Constitution
and it should be recognised as a na-
tional language. Other leaders of this
House, like Advaniji. leader of the
BJP, have accepted that Manipuri
language should be included in the
Eighth Schedule of the Constitution.
The Leader of the Opposition, Shri
Advani announced it in a public
meeting at Imphal. The other Left
parties, including CPI, CPI(M), have
committed it to their manifesto that
Nepali and Manipuri languages will
be included in the VIII Schedule of
the Constitution.  Shri V.P. Singh,
while he was the Prime Minister,
almost took a decision on it and in
fact he conveyed a message to us

through the Chief Minister, Manipur
that he is going to announce it in
a convocation  function of Manipur
University in Manipur. 1 am glad
to find that our senior Member, Shri
Indrajit Gupta and others have also
put up an amendmeént to the effect
that they will support this move of

inclusion of Manipuri in the VIII
Schedule of the Constitution of
India.  So, almost all the parties,

National Front and other Left Parties,
B.J.P. have committed for the inclu-
sion of the Manipuri and Nepali
languages in the VIII Schedule of the
Constitution. I also hope that the
Congress(I) Party will endorse it and
I hope the Government will put up
a Bill for this purpose.

Now, about the richness of the
language, I need not say much. T
would only say that the renowned
scholar ~ Shri Suniti Kumar Chatter-
jee, a doyen of Indian languages
remarked that this Manipuri language
is the most developed in all the
Tibeto-Burman Speech family. And
to give the justification for accepting
this language to be the national lan-
guage, I would like to give some
points only. It is the mother tongue
of about two million people. It is
the official language in the State.
The Manipur State Assembly has
passed a Resolution to this effect and
an Act has been enacted.

It is the Court language,
the lower courts. It is a major
Indian language. It is the medium
of instruction of examinations from
the primary level to the post-graduate
level. Tt is recognised by the Sahitya
Academy of the country.

used in

MR. CHAIRMAN: Hon’ble
Member may please wind up. You
have taken fifteen minutes. You
may now wind up.

SHRI YAIMA SINGH YUM-
NAM:  Sir, the Manipuri language
has all the justification for the recog-
nition as a national language of the
country. Hence, I urge the Govern-
ment for bringing a proposal in the
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form of a Bill so that the Constitution
can be amended suitably to includz
Manipuri, as well as Nepali langua-
ges, in the VIII Schedule of the
Constituticn of India.

Coming to the other matter that I
have put up in the form of amend-
ment, I would like to mention one
thing. As you know, there are seven
constitu:ncies of the Manipur Assem-
bly which have now fallen vacant.
The Hon’ble Speaker of the Assem-
bly has disqualified seven M.L.As.
from the membership of the Assem-
bly.

SHRI MORESHWAR SAVE (Au-

rangabad):  Sir, there is no quorum
in the House.

MR. CHAIRMAN: Let the
quorum bell be rung.

MR. CHAIRMAN:  Now, there
is a quorum. Shri Yaima Singh
Yumnam may continue. Mr. Yum-

already taken. morc

nam, you have
So,, kindly wind

than 20 minutes.
up your speech.

SHRI K.P. REDDAIAH: He has

already taken 35 minutes, T have
got the record, and you are telling
that you will give time for a new

Member to give his maiden speech.

MR. CHAIRMAN: What to do?
Your collezgues should cooperate.

SHRI YAIMA SINGH YUM-
NAM: Mr. Chairman, since the
leader of the opposition has now en-
tered in the House I have to repeat
again about the Manipuri language.
Shri Advaniji addressed a public
meeting at Imphal and very sympa-
thetically he assured the public that
he will take up this issue of Manipuri
language for inclusion of this language
in the Constitution.

© MR. CHAIRMAN:

up.

Please wind
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SHRI YAIMA SINGH YUM-

NAM: 1 am very happy to-know
that the BIP will be supporting-‘it.

loniPresident’s Address -

MR. CHAIRMAN: Please wind
up, you have already taken 20 minu-
tes.  All other Members are wait-
ing.  Pleasc wind up now and co-
operate with the Chair.

SHRI YAIMA SINGH YUM-
NAM:  Sir, in Manipur, the Spea-
ker of the Manipur Assembly, by
his order which was issued on 24th
July. 1990, disqualified seven MLAs
because of their defection.

MR. CHAIRMAN: The hon.
Member should speak on the Presi-
dent’s Address. You have already
taken more than 25 minutes and it is
very difficult for me to accommodate
other Members. 1 would request
you to kindly wind up now.

SHRI YAIMA
NAM : Sir, for almost ome year
now, the Govt. have not filled up
those seven vacancies in the Assem-
bly. I would like to ask the Govern-
ment to. tell whether the people of
those seven  constiluencies will be
left without any representation in the
Assembly.  In Delhi, the capital of
the country, at least one of the roads
in capital should be named after the
great martyr who fought for the cause
of Manipur and for the emotional in-
tegration of the people of the coun-
try.

SINGH YUM-

PROF. MEIJINLING KAMSON
(Outer Manipur): Mr. Chairman,
Sir, T want to clarify one point. The
hon. Member has given some wrong
information.” - In Mampur, no doubt
these seven MLAs were disqualified,
but the case is still pending in the
Supremc Court. In view of  that
there is no questlon of having any
election there. ﬁ:
not deprived of therr repzesenlatloﬂ
(Interruptionsy : .
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~MR: CHAIRMAN: You need
not_seply- to -his -clarification:  You
can wind up now. I am going to
call the next Member.

SHRI YAIMA SINGH YUM-
NAM:  Sir, I am not given enough
time to speak.  So, in protest I con-
clude my speech now.

T\ﬂ_R’Q CfHAIRMAN: It is very
unfair that you have made such a

remark on the Chair. Now Mr
Jeevarathinam. i )
[Translation)

*SHRI R. JEEVARATHINAM
(Arakkonam): Hon’ble Chairman,

fir, I tWisfh }:o say a few words in
upport of the Motion of Thank
the President’s Address, Bt s

Hon’ble  President of India, Shri
R. nV«ankataraman IS a great states-
man.

: His public life spans over u
period of more than half a century.,
In shaping the destiny of the nation,
he had and he still has a major role.

The country is undergo; isi
after crisis for the past Zgyc:a]:rgs. (I:?Oslllsi
ble President has ably assisted in tac-
kling all the crises. He helped de-
mocracy to take deep roots. I. there.-
fore, thank the Hon’ble President
on behalf of this august House.

The people of the nation have pla-
ced their faith in Hon’ble Prime
Minister, Shri P.V. Narasimha Rao
and his Finance Minister and they
hope that there will be a solution to
all the economic problems facing the
country.

All those persons who have come
to this House from North India in
the name of Ram were at one point
of time or the other, supporters of
colonolialists. They were the per-
sons who rejoiced over the assassina-
tion of Mahatma Gandhi and distri-
buted sweets to celebrate the occa-
sion. Today, they are in the House

*Translation of the speech- originally -

delivered in Tamil.

under the umberella of a different or-
ganisation.  Whatever may be their
past, I would appeal to them to ex-
tend their cooperation to this Govern-
ment.

If there was no Mahatma Gandhi,
we would not have got our freedom.
if there was no Nehru, there would
not have been any democracy in this
country, I and you would not have
come to this House.

The patron Leader of DMK, Shri
E.V. Ramasamy Periyar opposed the
freedom  struggle. The present
leader of DMK has joined hands
with the LTTE which brutally assas-
sinated the youthful Prime Minister,
Shri Rajiv Gandhi in a bomb blast.
The DMK Government which was in
power for the past 2 years did not
check the growth of LTTE. The
DMK  Govt. in the State and the
Janata Dal Govt. at the Centre were
responsible for the kind of situation
in Tamil Nadu in which we had to
sacrifice  a Prime Minister. Both
the parties were taught a good lesson
in the last elections.

20.00 hrs.

Let me now come to the drinking
water problem. There is acute
shortage of drinking water in my
Arakkonam Parliamentary Constitu-
ency. I request the Hon’ble Minis-
ter to immediately provide the neces-
sary financial assistance to the State
to tide over the problem.

SHR1 MORESHWAR SAVE (Au-
rangabad): There is no quorum,
Sir.

MR. CHAIRMAN: the
quorum bell be rung.

Let

(Interruptions.)
MR. CHAIRMAN: Nothing will
go on record. kY

" A At _rA
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SHRI MORESHWAR SAVE (Au- MR. CHAIRMAN:  There being
E?gabad): There is no quorum, po guorum the House. stands adjour-
p ned to meet again tomorrow at 11

- MR. CHAIRMAN: Let the AM
quorum bell be rung.

(Interruptions.) 20.06 hrs.
~ MR. CHAIRMAN: Quorum bell The Lok Sabha then adjourned
1s réngmg- Nothing will go on re- till Eleven of the Clock on
s Friday, July 19, 1991]Asadha
(Interruptions.y* 28, 1913 (Saka)
*Not recorded.
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